665

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 1155/2024

IN THE MATTER OF:
KAUSHALENDRA KUMAR
...APPLICANT
VERSUS
UNION OF INDIA & ORS.
...RESPONDENT(s)
INDEX
S. NO. PARTICULARS PAGE NO.
1. FURTHER JOINT COMMITTEE REPORT BY THE

DISTRICT MAGISTRATE, GHAZIABAD IN
COMPLIANCE OF ORDER DATED 10.01.2025
PASSED BY THE HON’BLE NATIONAL GREEN
TRIBUNAL, PRINCIPAL BENCH, NEW DELHI

2, A COPY OF THE JOINT COMMITTEE REPORT IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-1

3. A COPY OF THE DEMARCATION REPORTS OF
THE DISTRICT HAPUR AND GAUTAM BUDDHA
NAGAR ARE ANNEXED HEREWITH AND
MARKED AS ANNEXURE-2

4. A COPY OF THE REPORT SENT BY THE
TEHSILDAR AS PER THE INSPECTION
CONDUCTED IS ANNECED HEREWITH AND
MARKED AS ANNEXURE-3

5. A COPY OF THE NOTIFICATION IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-4

6. A COPY OF THE INSPECTION REPORT OF THE
INDUSTRIES IS ANNEXED HEREWITH AND
MARKED AS ANNEXURE-5
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7. A COPY OF THE LETTER DATED 17.02.2025 BY
UPSIDA IS ANNEXED HEREWITH AND MARKED
AS ANNEXURE-6

8. A COPY OF WETLANDS (CONSERVATION AND
MANAGEMENT) RULES, 2017 IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-7

THRQUGH COUNSEL

BHANWAR PAL SINGH JADON
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BEFORE THE NATIONAL GREEN TRIBUNAL .~
PRINCIPAL BENCH, NEW DELHI i

ORIGINAL APPLICATION NO. 1155/2024 " o

IN THE MATTER OF:
KAUSHALENDRA KUMAR
...APPLICANT
VERSUS
UNION OF INDIA & ORS.
...RESPONDENT(s)

FURTHER _JOINT COMMITTEE REPORT BY THE DISTRICT
MAGISTRATE, GHAZIABAD IN COMPLIANCE OF ORDER DATED

10.01.2025 PASSED BY THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

I, . hegpgk l Igmg_., aged about™39 years, S/o Q C Meema\, currently

posted as District Magistrate, Ghaziabad, do hereby solemnly affirm and state as

under:;

1. That I, :S)Q(?qu Meemq District Magistrate of Ghaziabad, am fully

conversant with the facts of the case and am competent and authorized to

swear the present Affidavit.

2. That the present matter pertains to grievance raised by the Applicant with

regards to the pollution and encroachment on Hasanpur-Lodha wetland.

3. That the Hon’ble Tribunal on 10.01.2025 directed the joint committee to
file a further report with respect to_the, discharge of the effluents by the

£ R \.
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industrial units. Furthermore, District Magistrate, Hapur and District

Magistrate, Gautam Budh Nagar were made part of the joint committee

constituted by the Hon’ble Tribunal dated 19.09.2024.

. That in compliance of the directions issued by the Hon’ble Tribunal dated

10.01.2025, the joint committee conducted inspection dated 29.01.2025

of the site in question.

A copy of the joint committee report is annexed herewith and marked as

ANNEXURE-1.

. That during the inspection conducted by the joint committee, the

observations made are as follows:

il.

The Hasanpur-Lodha Lake is located 17km, east of District
Headquarters Ghaziabad and surrounded by area falling in
District Ghaziabad, Hapur and Gautambuddh Nagar.

So far as the matter of original record indicating the area of
wetland reflected is concerned, in respect to Hasanpur lake area
falling in the jurisdiction of District Hapur and Gautambuddh
Nagar, the measurement and demarcation work were carried out
by revenue officials of respective Districts and reports have
been received.

A copy of the demarcation reports of the district Hapur and
Gautam Buddha Nagar are annexed herewith and marked as

ANNEXURE-2.

2 & FEB 2025
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The Hasanpur-Lodha Lake does not come under the jurisdiction
of the District Ghaziabad. Based on the records of the Regional
Lekhpal during the on-site inspection, it was found that the
concerned land records, including the Khasra/Khatauni and
Sajra, do not indicate the presence of a lake in district
Ghaziabad.

A copy of the report sent by the Tehsildar as per the inspection
conducted is anneced herewith and marked as ANNEXURE-3.

6. That as per the inspection conducted by the joint committee, the current

status of the Hasanpur lake is as follows:

it

1i.

iii.

According to the measurement report, of District Hapur, total
area of Hasanpur Lake falling in village Hasanpur-Lodha,
Tehsil Dhaulana District Hapur, is about 37 hectares and at
present the area of lake is complete and encroachment free.

As per report of District Ghaziabad, area of Hasanpur Lake is
not falling in the jurisdiction of District Ghaziabad,

As per the measurement report of District Gautambuddh Nagar,
total area of Hasanpur Lake falling in Village Shadipur
Chhidoli, Tehsil Dadri District Gautambuddh Nagar, recorded
in revenue is about 15.331 hectares bearing 38 khasra. Further
it is stated that out of the total area of Khasra No. 194 (0.6700
hectares), a Higher Primary Vidhyalay and Government School
remains on area 0.3932 hectares approximately and except the
above the area of lake is encroachment free. Further in said
report it is also stated that except Khasra No. 194, lease for

fishing has been sanctioned to Matsya jivee Sahakari Samiti

2% FEB 2025
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Ltd, Jarch
Dadri.

a on remaining khasras by Sub Divisional Magistrate
7. That as per the above observations and status provided by the joint
committee, it is clear that total area of Hasanpur Lake falling in District
Hapur and Gautambuddh Nagar, is about 52.331 hectares, and excluding

area 0.3932 hectares, bearing khasra no 194, (on which the school is

built), the area of Lake is encroachment free.

8. That during the inspection, the joint team collected the water samples
from the Hasanpur-Lake and deposited to the Regional Laboratory of
UPPCB, Ghaziabad for analysis. As per primary water quality criteria,
the pH is within the limits i.e. 7.43-7.58 against prescribed limit of 6.5-
8.5; B.O.D. being 3.5 — 3.7 mg/] of Hasanpur Lake marginally exceeds
the prescribed limit of 3.0 mg/l., D.O. at both the locations are as per
standards. Further, fecal coliform of Hasanpur Lake within the

permissible limit i.e. 2500 MPN/100 ml.

A copy of the notification is annexed herewith and marked as

ANNEXURE-4.

9. That the joint committee visited the industrial units (Respondent No-17
to 38). During the inspection, the joint committee carried out various
aspects of the inspection including the industrial processes, fresh, water
consumption, effluent generation, collection of sample from Effluent

Treatment Plant (ETP), discharge, waste disposal etc.

2% FEB 2025
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A copy of the inspection report of the industries is annexed herewith and
marked as ANNEXURE-5.

10.That with regards to the drains in the industrial area, the committee
observed that there is a network of open drains. The existing storm water
drain network is inadequate due to which the over flow of the industrial
drains gets accumulated on vacant industrial land, green belt/ parks etc.
Therefore, a complete replacement of the existing drains with a new
storm water drainage network is required. However, outlet of industrial
area is connected to Hasanpur drain near about 3.0 K.M. near Ganga
Canal which eventually meets in Hindon River through Kot Escape in
Greater Noida. Additionally, U.P. State Industrial Development Authority
(UPSIDA) vide letter dated 17.02.2025 has submitted a plan reg.
“Construction of External & Internal RCC Drain and Box Culvert at L. A.
Masuri Gulawati Road (Phase-I, II & III) District Hapur” prepared by
IIT, Kanpur to the Regional Officer, UPPCB, Hapur to address the issue

of the inadequacy of the drainage network.

A copy of the letter dated 17.02.2025 by UPSIDA is annexed herewith
and marked as ANNEXURE-6. |

11.That the joint committee conducted a detailed survey of the Hasanpur
Lake and no untreated industrial waste water was found being discharged
into Hasanpur Lake. Furthermore, during the survey no solid waste, C&D

at waste etc. was found being disposed of in Hasanpur Lake.

2% FEB 2025
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12.That during the inspection, joint committee observed that there are local

Villages namely Hasanpur-Lodha and Shadipur Chhidoli along the

boundary of the lake and domestic waste water coming from house hold

is being poured in the lake through drains. The sample of drains being

meeting in Hasanpur Lake and deposited to the Regional Laboratory of

UPPCB, Ghaziabad for analysis.

13.That as per the inspection carried out, the recommendations provided by

the joint committee are as follows:

1.

11

iil.

UPSIDA may be directed to ensure the complete replacement of
existing drains network with a new storm water drainage
network so that no water logging takes place in the said area
and drainage can flow normally.

Ministry of Environment, Forest and Climate Change has
notified the Wetlands (Conservation and Management) Rules,
2017, wherein as per Rules 7(3), the State Governments/ Union
Territories are entrusted with the responsibility to notify the
wetlands in consultation with the Wetland Authorities of their
respective States/UTs.

A copy of Wetlands (Conservation and Management) Rules,
2017 is annexed herewith and marked as ANNEXURE-7.
Untreated domestic waste water coming from nearby villages

should be diverted.

14.Hence, the present affidavit is being filed for the kind consideration and

perusal of this Hon’ble Tribunal.

2k FEB 2025
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15.1 state that everything stated above has been stated by me in my official
capacity on and derived from the official records and I state that nothing

material has been concealed therefrom.

DEPONENT

VERIFICATION

Verified at (s740z)y) on this QY day of Eebsmlﬂgg! , 2025, that the

contents of the above affidavit from paragraphs 1 to 15 are believed to be

true and correct to the best of my knowledge and belief. No part of it is false

and nothing material has been concealed therefrom.

DEPONENT

2k FEB 2025
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Joint Inspection report in compliance to the Hon'ble National Green Tribunal New Delhi
order Dated 10.01.2025 in the matter of OA No 1155/2024 (1A No 445/2024) Kaushalendra
Kumar Versus Union of India & Ors.

1- Back Ground :-

Original application has been filed by the applicant being aggrieved by the pollution and
encroachment on the Hasanpur Lodha Wetland, which according to the inventorized in the
National Wetland Inventory and Assessment Project (NWIA) was carried out by Space
Applications Centre (SAC), Ahmedabad. The applicant has further alleged that the prohibited
activities under Rule 4(1) of the Wetland Rules, 2017 are being carried out.

Order of Hon’ble National Green Tribunal, New Delhi passed on 19.09.2024.
The above referred matter was taken on 19.09.2024 for hearing and Hon’ble Tribunal was
pleased to passed the following directions:-

6. Having regard to the seriousness of the allegation, we also constitute a Joint Committee comprising
of the representative of the Member Secretary, Central Pollution Control Board (CPCB), Member
Secretary, Uttar Pradesh Pollution Control Board (UPPCB), Regional Office, MoEF & CC, Lucknow,
Member Secretary, Uttar Pradesh State Wetland Authority, Member Secretary, National Wetland
Authority and District Magistrate, Ghaziabad. District Magistrate, Ghaziabad will act as a nodal
agency in the joint committee.

7. Joint Committee will visit the site, and ascertain the truthfulness of the allegations, the sources of
pollution in the wetland in question and the extent of industrial effluent flowing/discharged in the
wetland. Joint Committee will get the water sample analysis of the wetland in question done, will
obtain the original record indicating the area of the wetland reflected in the record and will also
ascertain the existing area of the wetland to find out the extent of encroachment which has been done
thereupon. The Joint Committee will complete this exercise within a period of two months and will
submit the report immediately thereafter.

In compliance of above order of Hon’ble Tribunal joint committee visited the site in question
on 19.12.2024 and status report was filed by District Magistrate, Ghaziabad on 09.01.2025.
Copy of the same is attached herewith as Annexure-I.

Order of Hon’ble National Green Tribunal, New Delhi passed on 10.01.2025.

Thereafter the above referred matter was taken on 10.01.2025 and Hon’ble Tribunal was
pleased to passed the following directions:-

4. The said Committee shall submit a further/fresh report covering all the aspects as also the
observations made hereinabove within one month. Committee shall also examine water quality of
effluent being discharged by industries as also of the lake in respect of all relevant aspects which
includes, domestic sewage as well as industrial effluent, like presence of faecal coliform and chemicals,

7. List on 25.02.2025.

2- Sites visit of joint committee:-

In compliance of Hon’ble NGT order dated 10.01.2025, a joint committee comprising officials
from the CPCB, UPPCB, Regional Office MOEF & CC Lucknow, Uttar Pradesh State wetland
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Authority, National wetland Authority, and representative of District Administration

Ghaziabad carried out inspection of sites in question on dated 29.01.2025 to ascertain the

aspects to the observations made by Hon'ble Tribunal in order dated 10.01.2025.

3- Observation of the site visit:

1.  The Hasanpur-Lodha Lake is located 17km, east of District Headquarters Ghaziabad and
surrounded by falling area in District Ghaziabad, Hapur and Gautambuddh Nagar.

Photographs of Lake is given below:-

2. So far as the matter of original record indicating the area of wetland reflected is
concerned, in respect to Hasanpur lake falling area in the jurisdiction of District
Ghaziabad, Hapur, and Gautambuddh Nagar, the measurement and demarcation work
were carried out by revenue officials of respective Districts and reports have been
received. Copy of the same are annexed as Annexure as |1, 111 & V.

Status of Hasanpur lake are given here under-:

I.  According to the measurement report, of District Hapur, total area of Hasnpur Lake
falling in village Hasanpur-Lodha, Tehsil Dhaulana District Hapur, is about 37
hectares and at present the area of lake is complete and encroachment free.

Il.  As per report of District Ghaziabad, area of Hasanpur Lake is not falling in the
jurisdiction of District Ghaziabad,

I1l.  As per the measurement report of District Gautambuddh Nagar, total area of
Hasanpur Lake falling in Village Shadipur Chhidoli, Tehsil Dadri District
Gautambuddh Nagar, recorded in revenue is about 15.331 hectares bearing 38
khasras. Further It is stated that out of the total area of khasra no 194, (0.6700
hectares), a Higher Primary Vidhyalay and Government School remains on area
0.3932 hectares approximately and except the above the area of lake is complete
and encroachment free. Further in said report it is also stated that except khasra no
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194, lease for fishing has been sanctioned to Matsya jivee Sahakari Samiti Ltd,

Jarcha on remaining khasras by Sub Divisional Magistrate Dadri.

3. From the above observations it is clear that total area of Hasanpur Lake falling in District

Hapur and Gautambuddh Nagar, is about 52.331 hectares, and excluding area 0.3932

hectares, bearing khasra no 194, (on which the school is built), The area of Lake is complete

and encroachment free.

The joint team collected the water samples from the Hasanpur-Lake and deposited to the

Regional Laboratory of UPPCB, Ghaziabad for analysis. The parameters of sample is

tabulated below:-

S.No Sampling pH Color Dissolve | B.O.D | C.0.D | T.S.S Total Fecal
point d Oxygen | Mg/l | Mg/l | Mg/l | Coliform Coliform
(D.O) MPN/100 | MPN/100
Mg/l mi ml
1. Hasanpur Lake | 7.58 | Colorless 7.56 3.5 22.0 | 25.0 17X10? 930
near Village-
Hasanpur
Lodha, Hapur
2. Hasanpur Lake | 7.43 | Colorless 7.24 3.7 25.0 27.0 16X10? 920
towards
industrial area

Therefore, as per primary water quality criteria [GSR 742 (E), dt. 25.09.2000, copy enclosed as

Annexure-V], the pH is within the limitsi.e. 7.43-7.58 against prescribed limit of 6.5-8.5; B.O.D.

being 3.5 — 3.7 mg/| of Hasanpur Lake marginally exceeds the prescribed limit of 3.0 mg/I.,

D.O. at both the locations are as per standards. Further, fecal coliform of Hasanpur Lake within

the permissible limit i.e. 2500 MPN/100 ml.

5. The joint committee visited the industrial units (Respondent No-17 to 38) w.r.t various aspects

including the industrial processes, fresh, water consumption, effluent generation, collection

of sample from Effluent Treatment Plant (ETP), discharge, waste disposal etc. The detailed

reports of industries are attached herewith as Annexure-VI. According to reports Status is

tabulated as below:-

S. | Res | Name & address | Operational Product Effluent | Treatme | Statusof | Compl
No | pon | of the industries status generation nt CTO ying
dent (KLD) facility Status
No.
1 17 | Al Naved Exports | Operational | Frozen Meat- 15 | Domestic- ETP 31.12.2027 Yes
Private  Limited, MT/day 1.5 KLD Installed
C-5, UPSIDC Industrial-
Industrial ~ Area, 25 KLD
Massorie-
Gulawathi Road,
Hapur, Uttar
Pradesh-201015
2 18 | Allen India Agro | Operational | MBM  Crushed | Domestic- ETP 31.12.2029 Yes
Food, Plot No. A- Bone, Fish Meal, | 0.6 KLD Installed
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37, Massorie- Pet Food & | Industrial-
Gulawathi  Road Tallow 1.5KLD
Industrial  Area,
Hapur, Uttar
Pradesh-201015
3 19 | Shri Rathi Steel | Operational | Glass Fibre | Domestic- Septic | 31.07.2029 Yes
Limited, Plot No. Reinforced 1.6 KLD tank
E & C 133-152. Polymer Bar -85
Phase-IllI, MTM
UPSIDC Glass Fibre
Industrial ~ Area, Reinforced
Massorie- Polymer Mesh —
Gulawathi Road, 60 MTM
Hapur, Uttar Glass Fibre
Pradesh-201015 Reinforced
Polymer Bent
Elements — 50
MTM
4 20 | Space Chem, B- | Operational | SS & MS Steel | Domestic- Septic | 31.03.2025 Yes
51-53, UPSIDC Fabrication 2.0 KLD tank
Industrial ~ Area,
Massorie-
Gulawathi Road,
Hapur, Uttar
Pradesh-201015
5 21 | Gemak Operational | MILK TANK, | Domestic- Septic 31.07.2027 Yes
Engineering BULK MILK | 0.6 KLD tank
Solutions, Plot COOLER - 10
No. F-521, Phase MT/Day
11, UPSIDC (Fabrication
Industrial ~ Area, process only)
Massorie-
Gulawathi Road,
Hapur, Uttar
Pradesh-201015
6 22 | Centra Mack B- Not Manufacturing Of | Domestic- ETP 31.07.2027 Yes
22/5, UPSIDC | Operational | Pyrolysis Oil- 4.0 | 0.5KLD Installed
Industrial ~ Area, Mt/Day, Carbon | Industrial-
Massorie- Black- 3.0| 0.5KLD
Gulawathi Road, Mt/Day & Steel
Hapur, Uttar Wire- 15
Pradesh-201015 Mt/Day
7 23 | S.N. Chemicals, | Operational | Industrial thinner | Domestic- Septic 31.07.2027 Yes
E-29-30, UPSIDC through  mixing | 0.5 KLD tank
Industrial ~ Area, process-5000
Massorie- Ltr/Day
Gulawathi Road,
Hapur, Uttar
Pradesh-201015
8 24 | Weedicide India, | Operational | Pesticides Domestic- Septic | 31.07.2028 Yes
E-9, UPSIDC Formulation 0.6 KLD tank
Industrial ~ Arca
Massorie-
Gulawathi Road,
Hapur, Uttar
Pradesh-201015
9 25 | Krishna Organics, | Operational | Thinners-180 Domestic- Septic | 31.07.2027 Yes
D-6, UPSIDC MT/month, 0.6 KLD tank
Industrial ~ Area Paints -100
Mansorie- MT/month
Gulawathi Rood,
Hapur, Uttar
Pradesh-201015
10 26 | MGL Pharma & | Operational | Bulk Drugs | Domestic- ETP 31.12.2025 Yes
Chemicals  Pvt. (Intermediate and 1.5 KLD Installed

Ltd. F-665-666,

API)-1.0 MT/Day
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Phase 1, UPSIDC Industrial-
Industrial  Area, 4.5 KLD
Mansori-
Gulawathi Road,
Hapur, Uttar
Pradesh-201015
11 27 | RRK  Polymers | Operational | Mfg. of HDPE | Domestic- Septic | 31.07.2029 Yes
Private  Limited, Cloths -100 1.8KLD tank
Khasra No. MT/Month
328,329, 330,
Upper Ganga
Canal Rd. Ravali,
Uttar Pradesh-
201015
12 28 | Sukh Steel Private | Operational | Expanded Domestic- Septic | 31.07.2029 Yes
Limited, Plot No. polyethylene foam | 1.6 KLD tank
D.N. 50 m 90, (EPF 500
Phase-111 UPSIDC MT/Month)
Industrial ~ Area,
Masorie-
Gulawathi Road,
Hapur, Uttar
Pradesh-201015
13 29 | KIS Concrete Pvt. | Operational | Cement Brick & | Domestic- Septic | 31.07.2027 Yes
Ltd. 1-1, Phase-1 Block 1800 Metric 1.2 KLD tank
HL UPSIOC Tones/Day
leduserial ~ Areu.
Masaorio-
Culawathi Road,
Hapur, Uttar
Pradesh-201015
14 30 | ASHTECH Operational | AAC BLOCKS- | Domestic- Septic | 31.07.2025 Yes
BUILDPRO 15000 MT/month 0.6 KLD tank
INDIA PRIVATE BLOCK
LIMITED (MOD JOINTINGADHE
Crete Blos AAC), SIVE-600
Khasra No. 48-49, MT/month
MG Road
Industrial ~ Area,
Village Dehra,
Tehsil Dhaulana
NTPC Road,
Hapur, Utar
Pradesh-243301
15 31 | Ashtech Industries | Operational | RMC-450 m3/day | Domestic- Septic | 31.07.2025 Yes
Pvt. Ltd. Khasra 0.6 KLD tank
No. 233, Village
Lakhan, NH-24,
Near Jindal Nagar,
Hapur-245101,
Uttar Pradesh.
16 32 | Hello Aromatics | Operational | L-CARVONE Domestic- Septic | 31.07.2028 Yes
Private Limited, 12.75 MT/Month 0.4 KLD tank
Khasra no 19, 2
Gulawati  Road, CARVACAROL
Masuri,  Hapur- 9.60 MT/Month 3
201015, Uttar Menthol 10.50
Pradesh. MT/Month 4
Menthone 10.50
MT/Month 5
Carvone 30.60
17 33 | Shiv Shankar | Operational | Aluminum Domestic- Septic | 31.07.2028 Yes
Industries, Khasra Casting — 500 | 1.5KLD tank
No. 293m, KG/DAY, Copper
Hasanpur  Road, Casting-350
Dinanathpur KG/Day, Zinc
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Puthi, Ghaziabad- Casting - 200

201015, Uttar KG/day, Brass-

Pradesh 350 KG/Day,
Plastic  Granule-
25 MT/Day &
C.l.  Mould/C.I.
Casting - 400
KG/Day

18 34 | Moon Beverages | Operational | Juice 27358.6 | Domestic - STP & | 31.12.2026 Yes
Private  Limited, MT/Month 2| 100 KLD ETP
5th Km milestone. Carbonated  Soft | Industrial - | Installed
Masuri  Gulawati Drink 78179 | 1900 KLD
Road, Dasna, MT/Month 3
Tehsil Dhaulana, Packaging
Haput-201015 Drinking  Water

20987 MT/Month
4 BIB (Synthetic
Syrup) 558
MT/Month 5 Pet
Preform 300

19 35 | Golden Feeds | Operational | POULTRY FEED | Domestic - Septic | 31.07.2028 Yes
Industries, -278- (MIXING & 0.8 tank
279, Massorie- GRINDING
Guluwathi  Road PROCESS)- 95
Industrial ~ Area, MT/Day
Hapur, Uttar OMASSUM
Pradesh-201015 (COLD

STORAGE)

20 36 | Vision Resins and Not Phenolic  Resins - - 31.07.2025 | Disman
Resol Pvt. Ltd. F- | Operational | 180 MT/Month tled
273-274, UPSIDC
Industrial Ar
Massorie-

Gulawathi Road,
Hapur, Uttar
Pradesh-245101

21 37 | Shri Krishna | Operational | CARVONE-30 Domestic-2 ETP 31.07.2029 Yes
Chemicals F-451- MT/Month KLD Installed
452, Masorie- META CRESOL | Industrial-1
Gulawati Road 100 MT/Month KLD
Industrial ~ Area, BUTYLATED
Hapur, Uttar HYDROXY
Pradesh-245101 TOLUNE-250

MT/Month
RESIDUE- 60
MT/Month
CARVACROL -
30 MT/Month
CRESOL- 30
MTM

22 38 | VDH Chemtech | Operational | Meta  Cresol-30 | Domestic - ETP 31.7.2025 Yes
Private Limited, MT/Month  Para | 0.5 KLD Installed
H-127-144, Cresol-30 Industrial-

Masserie- MT/Month 1 KLD
Gulawathi  Road Butylated

Industrial ~ Area, Hydroxy Tolune-

Hapur, Uttar 30 MT/Month
Pradesh-245101 Residue- 30 MTM

Joint committee observed that units marked at serial no. 1, 2, 6, 10, 18, 21, 22 are
generating waste water from industrial processes and as per analysis result of samples
collect from outlet of ETPs, parameters are complying with the effluent discharge

norms. These units are operational having CTO from UPPCB. Units mentioned at 3, 4,
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5,7,8,9, 11,12, 13, 14, 15, 16, 17, 19 are not generating any type of industrial effluent
and are operational having CTO from UPPCB. Unit mentioned at Sr. No-20 is not
operational and plant/machinery has been dismantled.

6. The joint committee visited the industrial area. The committee observed that there is a network
of open drains in industrial area. Over all the existing storm water drain network is inadequate
due to which the over flow of the industrial drains gets accumulated on vacant industrial land,
green belt/ parks etc. Therefore a complete replacement of the existing drains with a new storm
water drainage network is required. However outlet of industrial area is connected to Hasanpur
drain near about 3.0 K.M. near Ganga Canal which eventually meets in Hindon River through
Kot Escape in Greater Noida. However U.P. State Industrial Development Authority (UPSIDA)
vide letter dated 17.02.2025 has submitted a plan reg.“Construction of External & Internal
RCC Drain and Box Culvert at I.A. Masuri Gulawati Road (Phase-I, Il & I11) District
Hapur” prepared by 11T, Kanpur. The Copy of same is attached herewith as Annexure-VII.

7. The joint committee collected the sample of Hasanpur Drain and deposited to the Regional

Laboratory of UPPCB, Ghaziabad for analysis. The parameters of sample is tabulated below:-

Sr.N Sampling location pH | colour | odour | B.O.D C.O.D | T.SS
Mg/l Mg/l | Mg/l
1. Hasanpur drain near the lake | 7.15 | Turbid | Faint 16.0 238.0 | 55.0
village Hasanpur-Lodha
(Near origin point).
2. Industrial  drain  before | 8.39 | Turbid | Faint 58.0 344.0 | 138.0
confluence of Hasanpur
Drain.

Therefore, as per general standards for discharge of environmental pollutants (copy

enclosed as Annexure-1V), the pH is within the limits i.e. 7.2-8.5 against prescribed limit of

5.5-9. Further, B.0.D., C.0.D. and TSS of Hasanpur drain near the lake village Hasanpur-

Lodha (near origin point) are within the prescribed limits of 30mg/I, 250 mg/l and 100 mg/I

respectively, whereas, B.0.D., C.0.D. and TSS of Industrial drain before confluence of
Hasanpur drain are exceeding the prescribed limits.

8. The joint committee walked most of the accessible portion of the said area. Joint team observed

that there are local Villages namely Hasanpur-Lodha and Shadipur Chhidoli along with

boundary of the lake and domestic waste water coming from house hold is being poured in the

lake through drains. Photographs of the same is given below:-
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The joint committee collected the sample of drains being meeting in Hasanpur Lake and

deposited to the Regional Laboratory of UPPCB, Ghaziabad for analysis. The parameters of

sample is tabulated below:-

S. No Sampling point pH | Color | BOD |COD| TS.S Total Fecal
Mg/l Mg/l Mg/l Coliform Coliform
MPN/100ml | MPN/100ml
1. | Drain near the Lake, | 715 | ryig [ 120 | 440 | 220 1600 350
(D-1), Hapur.
2. Drain near the Lake,
Village- Hasanpur | 6.80 | Turbid | 74.0 234.0 110.0 25X10° 21X10°
Lodha (D-2), Hapur.
3. Drain near the Lake
Village- Shadipur
Chhidoli, (D-3), | 6.79 | Turbid | 82.0 254.0 142.0 31X10° 26X10°
Gautam Budha Nagar,
Gr. Noida.
4, Drain near the Lake
Village- Shadipur
Chhidoli, (D-4), | 6.22 | Turbid | 95.0 | 280.0 | 156.0 40X108 33X108

Gautam Budha Nagar,
Gr. Noida.

e Drain shown at serial number 01 carries canal water and meeting in Hasanpur Lake.

e Drain shown at serial number 02 carries domestic waste water coming from Village

Hasanpur Lodha, Hapur and meeting in Hasanpur Lake.

e Drains shown at serial number 03 & 04 carries domestic waste water coming from

Village Shadipur Chhidoli, Gautam Budh Nagar and meeting in Hasanpur Lake.

10. The joint committee conducted the detailed survey of the area and no industrial waste water

was found being discharged into Hasanpur Lake further during the survey no solid waste, C&D

at waste etc. was found being disposed of in Hasanpur Lake.

Conclusions-:-

1.

2.

buddh Nagar.

The Hasanpur Lodha Lake is surrounded by District Ghaziabad, Hapur and Gautam

The measurement and demarcation of the Hasanpur Lake falling area in District

Ghaziabad, Hapur, and Gautambuddh Nagar were carried out by revenue department
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and reports in this regard also have been received. However total area of Hasanpur
Lake falling in District Hapur and Gautambuddh Nagar, is about 52.331 hectares, and
excluding area 0.3932 hectares, bearing Khasra no 194, (on which the school is built),
the area of Lake is complete and encroachment free.

3. The joint team observed that no industrial waste water, C&D waste, solid waste etc.
were found being disposed of in Hasanpur Lake.

4. Untreated domestic waste water coming from nearby villages should be diverted and
action plan should be submitted by the respective authorities.

5. The joint committee during visit observed that fish farming is being carried out in
some area of the Hasanpur Lake by contractor.

6. Joint committee also observed that in proximity to the Hasanpur Lake the
developers/builders has constructed the boundary wall. However, no construction

activities were found being carried out.

Recommendations:-
1. UPSIDA may be directed to ensure the complete replacement of existing drains

network with a new storm water drainage network so that no water logging takes
place in the said area and drainage can flow normally.

2. Ministry of Environment, Forest and Climate Change has notified the Wetlands
(Conservation and Management) Rules, 2017, wherein as per Rules 7(3), the
State Governments/ Union Territories are entrusted with the responsibility to
notify the wetlands in consultation with the Wetland Authorities of their
respective States/UTs. A copy of Wetlands (Conservation and Management)
Rules, 2017 is enclosed.

3. Untreated domestic waste water coming from nearby villages should be diverted.

Photographs taken during visit as below:-

B Lakhan, Uttar Pradesh, india
L Mhxw+43n, Lakhan, Uttar Peadesh 245304,

8 Indla
N H Lat 28.087863" Long 77598056
>l 20/01/25 0523 PM GMT «05:30
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The above report of joint committee in the said matter may kindly be taken on record.
Inspection team:-

Sr. No. Name & Designation of officials Signature

1- Shri Pramod Kumar, Divisional Forest Officer,

Hapur. \«”

2- Shri  Chandresh Kumar, Deputy collector

Ghaziabad. Cr‘“

3- Smt. Lavi Tripathi, Sub Divisional Magistrate, e
Dhaulana, Hapur.

4- Shri Ankur Tiwary, Scientist-E, Project office, I _
CPCB, Agra. \y ,’rflf“’

5- Dr. ALK Gupta, scientist-E, MOEF & CC
Lucknow.

6- Shri Pankaj Verma, Scientist-F, MOEF & CC,
New Delhi. Ve d o NAd

7- Shri Vipul Kumar, A.E.E., U.P. Pollution Control

w-
Ghaziabad. \J_;x 7V
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.1 The concerned authority, District Administration, Gadtam Budh
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MINISTRY OF ENVIRONMENT AND FORESTS
NOTIFICATION’
New Delhi. the 25th September. 2000

G.S.R 742(E).— In exercise of the powers conferred by sections 6 and 25 of the
Environment (Protection) Act, 1986 (29 of 1986), the Central Government hereby makes
the following rules further to amend the Environment (Protection) Rules, 1986, namely.

1. (1)  These rules may be called the Environment (Protection) Amendment
Rules, 2000.

(2) Save as otherwise provided in this notification, they shall come into force
on the date of their publication in the Official Gazette.

2. In the Environment (Protection) Rules, 1986, —

(1)  In Schedule I, after serial number 89 relating to Noise standards for fire
crackers and the entries relating thereto, the following serial numbers and
entries shall be inserted, namely:—

%90, Standards for coal mines

1. Air Quality Standards

The Suspended Particulate Matter (SPM), Respirable Particulate Matter (RPM).
Sulphur dioxide (SO; ) and Oxides of Nitrogen (NOX) concentration in downwind
direction considering predominant wind direction, at a distance of 500 metres
from the following dust generating sources shall not exceed the standards
specified in the Tables I, Il and I1f given below:

Dust Generating Sources

Loading or unloading, Haul road, coal transportation road, Coal handling plant
(CHP), Railway sliding, Blasting, Drilling, Overburden dumps, or any other dust
generating external sources like coke ovens (hard as well as soft). briquette
industry, nearby road etc.

NOTAR
RO A
Ghaziavad L2
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93,

Primary Water Quality Criteria for Bathing Waters.

In a water body or its part, water is subjected to several types of uses. Depending
on the types of uses and activities, water quality criteria have been specified to
determine its suitability for a particular purpose. Among the various types of uses
there is one use that demands highest level of water quality or purity and that is
termed as "Designated Best Use” in that stretch of water body. Based on this,
water quality requirements have been specified for different uses in terms of
primary water quality criteria. The primary water quality criteria for bathing water
are specified along with the rationale in table 1.

Table 1.

PRIMARY WATER QUALITY CRITERIA FOR BATHING WATER
(Water used for organised outdoor bathing)

CRITERIA RATIONALE
1. Fecal Coliform 500 {desirabie) To ensure low sewage contaminauon,
MPN/100 ml: 2500 (Maximum Fecal coliform and fecal streptococct are
Permissible) considered as they refiect the bacterial
pathogenicity.

2. Fecal Streptococei 100 (desirable) The desirable and permussible limits are
MPN/100 ml; 500 (Maximum suggested 10 allow for fluctuauon in
Permissible) environmental  conditions  such  as

scasonal change, changes in flow |
conditions etc.

2.pH: Between 6.5 -8.5 The range provides protection to the skin
and delicate organs hike eyes, nose. ears
etc. which are directly exposed during
outdoor bathing.

3. Dissolved Oxygen: 5 mg/1 or more The munimum dissolved oxygen

. concentration of S5 mg/l ensures
reasonable freedom from  oxygen
consuming - organic pollution
immediately  upstream  which 1s
necessary for preventing production of
anaerobic gases {obnoxious gases ) from

sediment.
4, Biochemical Oxygen 3 mg/l orless The Biochemical Oxygen Demand of 3
demand 3 day,27°C: mg/l or less of the water ensures

reasonable freedom from  oxygen
demanding pollutams and prevent

production of obnoxious gases”s

09 JAN 2025
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[SCHEDULE - VI]
(See rule 3A)

545

GENERAL STANDARDS FOR DISCHARGE OF ENVIRONMENTAL
POLLUTANTS PART-A : EFFLUENTS

S. Parameter Standards
No.
Inland Public Land for Marine coastal
surface Sewers irrigation areas
water
1 2 3
(@) (b) (©) (d)
1. Colour and odour See 6 of -- See 6 of See 6 of
Annexure-| Annexure Annexure-|
-l
2. Suspended solids 100 600 200 (a)For process
mg/l, Max. waste water-
100
(b)For cooling
water effluent
10 percent
above total
suspended
matter of
influent.
3. Particulate size of Shall pass 850 -- -- (a) Floatable
suspended solids micron IS solids, max. 3
Sieve mm.
(b) Settleable
solids, max.
850 microns.
24_ ok * . Fkk .
5. pH Value 5.5t09.0 55t09.0 55t09.0 55t09.0
6. Temperature shall not -- -- shall not exceed
exceed 5°C 5°C above the
above the receiving water
receiving water temperature
temperature

Schedule VI inserted by Rule 2(d) of the Environment (Protection) Second Amendment Rules, 1993 notified
vide G.S.R. 422(E) dated 19.05.1993, published in the Gazette No. 174 dated 19.05.1993.
Omitted by Rule 2(d)(i) of the Environment (Protection) Third Amendment Rules, 1993 vide Notification
No.G.S.R.801(E), dated 31.12.1993.
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S. Parameter Standards
No.
Inland Public Land for Marine coastal
surface Sewers irrigation areas
water
1 2 3
(a) (b) (©) (d)
7. Oil and grease 10 20 10 20
mg/l Max.
8. Total residual 1.0 -- -- 1.0
chlorin mg/l Max.
9.  Ammonical 50 50 -- 50
nitrogen (as N),
mg/l Max.
10. Total Kjeldahl 100 - - 100
Nitrogen (as NHs)
mg/l, Max.
11. Free ammonia (as 5.0 -- -- 5.0

NHs3) mg/l, Max.

12. Biochemical 30 350 100 100
Oxygen demand '[3
days at 27°C] mg/I

max.

13. Chemical Oxygen 250 -- -- 250
Demand, mgl/l,
max.

14. Arsenic (as As), 0.2 0.2 0.2 0.2
mg/l, max.

15. Mercury (as Hg), 0.01 0.01 -- 0.01
mg/l, Max.

16. Lead (as Pb) mgl/l, 0.1 1.0 -- 2.0
Max.

17. Cadmium (as Cd) 2.0 1.0 - 2.0
mg/l, Max.

18. Hexavalent 0.1 2.0 -- 1.0

Chromium (as
Cr+6), mg/l max.

Substituted by Rule2 of the Environment (Protection) Amendment Rules, 1996 notified by G.S.R.176, dated 2.4.1996
may be read as BOD (3 days at 27°C) wherever BOD 5 days 20°C occurred.
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Parameter Standards
Inland Public Land for Marine coastal
surface Sewers irrigation areas
water
1 2 3
(a) (b) (©) (d)
19. Total chromium (as 2.0 2.0 -- 2.0
Cr.) mg/l, Max.
20. Copper (as Cu) 3.0 3.0 -- 3.0
mg/l, Max.
21.  Zinc (As Zn.) mgl/l, 5.0 15 -- 15
Max.
22. Selenium (as Se.) 0.05 0.05 - 0.05
mg/l, Max.
23. Nickel (as Ni) mgll, 3.0 3.0 -- 5.0
Max.
1124_ * % % * * * *
125 * % % * * * *
126 * % % * * * *
27. Cyanide (as CN) 0.2 2.0 0.2 0.2
mg/l Max.
128. * k% * * * *
29. Fluoride (as F) mg/l 2.0 15 -- 15
Max.
30. Dissolved 5.0 -- -- --
Phosphates (as P),
mg/l Max.
231 * k% * * * *
32. Sulphide (as S) 2.0 -- -- 5.0
mg/l Max.
33. Phenoile 1.0 5.0 -- 5.0

compounds (as
CGHsoH) mg/l,
Max.

Omitted by Rule 2(d)(i) of the Environment (Protection) Third Amendment Rules, 1993 vide Notification
No.G.S.R.801(E), dated 31.12.1993.
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S. Parameter Standards
No.
Inland Public Land for Marine coastal
surface Sewers irrigation areas
water
1 2 3
(a) (b) (©) (d)
34. Radioactive
materials :
(&) Alpha emitter 107 107 10°® 107
micro curie/ml.
(b) Beta emitter 10° 10° 107 10°
micro curie/ml.
35. Bio-assay test 90% survival of 90% 90% 90% survival of
fish after 96 survival of  survival of fish after 96
hours in 100% fish after fish after hours in 100%
effluent 96 hours 96 hours effluent
in 100% in 100%
effluent effluent
36. Manganese (as 2 mg/l 2 mg/l -- 2 mg/l
Mn)
37. lIron (as Fe) 3 mg/l 3 mg/l -- 3 mg/l
38. Vanadium (as V) 0.2 mgll 0.2 mgll -- 0.2 mgll
39. Nitrate Nitrogen 10 mg/Il -- -- 20 mg/l
140_ * ok * * * * *

Omitted by Rule 2(d)(i) of the Environment (Protection) Third Amendment Rules, 1993 vide Notification No. G.S.R.
801(E) dated 31.12.1993
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WASTE WATER GENERATION STANDARDS - PART-B

S.No. Industry Quantum
1. Integrated Iron & Steel 16 m*/tonne of finished steel
2. Sugar 0.4 m¥tonne of cane crushed
3. Pulp & Paper Industries
(a) Larger pulp & paper
(i) Pulp & Paper 175 m®/tonne of paper produced
(i) Viscose Staple Fibre 150 m®/tonne of product
(ii)Viscose Filament Yarn 500 m®/tonne of product
(b) Small Pulp & Paper :
(i) Agro residue based 150 m3/tonne of paper produced
(i) Waste paper based 50 m®/tonne of paper produced
4. Fermentation Industries :
a altr .5 m*/tonne of grain produce
€)] Maltry 3.5m? f grain produced
(b) Brewery 0,.25 m¥/KL of beer produced
(c) Distillery 12 m*/KL of alcohol produced
5. Caustic Soda
(&) Membrane cell process 1 m¥tonne of caustic soda produced
excluding cooling tower blowdown
(b) Mercury cell process 4 m3/tonne of caustic soda produced
(mercury bearing)
10% blowdown permitted for cooling
tower
6. Textile Industries :
Man-made Fibre
(i) Nylon & Polyster 120 m®/tonne of fibre produced
(i)  Vixcose rayon 150 m®/tonne of product
7. Tanneries 28 m3/tonne of raw hide
8. Starch. Glucose and related 8 m*/tonne of maize crushed
products
9. Dairy 3 m*/KL of Milk
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10.  Natural rubber processing 4 mP/tonne of rubber
industry

11. Fertilizer

(a) Straight nitrogenous 5 m3/tonne of urea or equivalent
fertilizer produced

(b) Straight phosphatic fertilizer 0.5 m*tonne of SSP/TSP
(SSP & TSP) excluding
manufacture of any acid

(c) Complex fertilizer Standards of nitrogenous and
phosphatic fertilizers are applicable
depending on the primary product

LOAD BASED STANDARDS - PART-C

![1. Petroleum Oil Refinery:

Parameter Standard
1 2

Quantum limit in Kg/l 1,000 tonne of
crude processed

1. Oil & Grease 2.0

2. BOD 34ays. 27°c 6.0

3. COD 50

4. Suspended Solids 8.0

5. Phenols 0.14

6. Sulphides 0.2

7.CN 0.08

8. Ammoniaas N 6.0

9. TKN 16

10. P 1.2

11. Cr (Hexavalent ) 0.04

12. Cr(Total) 0.8

13. Pb 0.04

14. Hg 0.004

15. Zn 2.0

16. Ni 0.4

17. Cu 0.4

18.V 0.8

19. Benzene 0.04

20. Benzo (a) — Pyrene 0.08

1 substituted by Rule 2(ii)(a) of the Environment (Protection) Amendment Rules, 2008 notified by G.S.R.186(E), dated

18.3.2008
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Quantum limit shall be applicable for discharge of total effluent
(process effluent, cooling water blow down including sea cooling
water blow down, washings, etc.) to receiving environment
(excluding direct application on land for irrigation/horticulture
purposes within the premises of refinery).

In order to measure the quantity of effluent (separately for
discharge to receiving environment, application for
irrigation/horticulture purposes within the premises of refinery &
blow-down of cooling systems), appropriate flow measuring
devices (e.g. V-notch, flow meters) shall be provided with.
Quantum of pollutants shall be calculated on the basis of daily
average of concentration values (one 24-hourly composite
sample or average of three grab samples, as the case may be),
average flow of effluent during the day and crude throughput
capacity of the refinery.

Limit for quantity of effluent discharged (excluding blow-down
from seawater cooling) shall be 400 m%1000 tonne of crude
processed. However, for refineries located in high rain fall area,
limit of quantity of effluent only during rainy days shall be 700
m3/1000 tonne of crude processed).

2. Large Pulp & Paper, News Print/ Rayon grade Plants
of capacity above 24000 tonne/ Annum
Parameter Quantum
Total Organic Chloride (TOCI) 2 kg/tonne of product.

GENERAL EMISSION STANDARDS - PART-D

Concentration Based Standards

Sl. Parameter Standard

No. Concentration not to exceed (in
mg/Nm?®)

1. Particulate Matter (PM) 150

2. Total Fluoride 25

3. Asbestos 4 Fibres/cc and dust should not be

more than 2 mg/Nm?®
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4. Mercury 0.2
5. Chlrine 15
6. Hydrochloric acid vapour and 35
mist
17. * % % *
8. Sulphuric acid mist 50
9. Carbon monoxide 1% max. (v/v)
110' * % % *
11. Lead 10 mg/Nm?®
112_ * % % *

Il. Equipment based Standards

’[For dispersal of sulphur dioxide, in minimum stack height limit is accordingly
prescribed as below]

Sl. No. Parameter Standard

1. Sulphur dioxide Stack-height limit in metre
(i) Power generation capacity :
- 500 MW and more 275

- 200/210 MW and above to 220
less than 500 MW

- less than 200/210 MW H=14(Q) 3
(i) Steam generation capacity

- Less than 2 tonne/h Less than 8.5 MT 9
- 2 to 5 tonne/h 8.5t0 21 MT 12
- 5t0 10 tonne/h 21t0 42 MT 15
- 10 to 15 tonne/h 42 to 64 MT 18
- 15 to 20 tonne/h 64 to 104 MT 21
- 20 to 25 tonne/h 104 to 105 MT 24
- 25 to 30 tonne/h 105 to 126 MT 27
- More than 30 tonne/h More than 126 MT 30

or using the formula H=14(Q)°*

Omitted by Rule 2 (g) (iv) of the Environment (Protection) Third Amendment Rules, 1993 vide G.S.R. 801(E)
dated 31.12.1993.

Substituted by Rule 2(h)(i), ibid.
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Note : H — Physical height of the stack in metre

Q — Emission rate of SO, in kg/hr.
Load/Mass based Standards

553

SI. Industry Parameter Standard
No.
1. Fertiliser (Urea)
Commissioned Prior to 1.1.82 Particulate Matter 2 kg/tonne of product
(PM)
Commissioned after 1.1.82 Particulate Matter 0.5 kg/tonne of product
(PM)
2. Copper, Lead and Zinc Sulphur dioxide 4 kg/tonne of
Smelter/converter concentrated (100% acid
produced
3. Nitric Acid Oxides of Nitrogen 3 kg/tonne of weak acid
(before concentration)
produced
4. Sulphuric Acid Plant Quantum Limit in
kg/tonne
Plant capacity for 100%
Existing Unit  New Unit
concentration of
Sulphuric Acid
(tonne/day)
Sulphur dioxide Upto 300 2.5 2.0
(SO.)
Above 100 2.0 1.5]
5. Coke Oven Carbon Monoxide 3 kg/tonne of coke
produced.
?[6. Petroleum Qil Installed Kg/tonne of sulphur in the
Refinery (Sulphur Capacity of feed to SRU
Recovery) SRU* Existing New SRU
(tonne/day) SRU
Sulphur Above 20 26 10
Dioxide
5to0 20 80 40
Upto 5 120 80

* SRU — Sulphur Recovery Unit]

Substituted by Rule 2(ii) of the Environment (Protection) Third Amendment Rules, 2008 notified by G.S.R.344(E),

dated 7.5.2008.

Substituted by Rule 2 of the Environment (Protection) Fifth Amendment Rules, 2009 notified by G.S.R.595(E), dated

21.8.20009.
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(i)

(ii)
(@)
(b)
(c)
(d)

Note :

(@)

The Environment (Protection) Rules, 1986

Aluminium Plants :

Anode Bake Oven Total Fluoride

Pot room
VSS
HSS
PBSW
PBCW
VSS
HSS

PBSW
PBCW =

Glass Industry :

Furnace Capacity

-do-
-do-
-do-
-do-

0.3 Kg/MT of Aluminium

4.7 Kg/MT of Aluminium
6 Kg/MT of Aluminium

2.5 Kg/MT of Aluminium
1.0 Kg/MT of Aluminium

Vertical Stud Soderberg
Horizontal Stud Soderberg
Pre Backed Side Work
Pre Backed Centre Work

0] Up in the product draw Particulate matter 2 Kg/hr ca

capacity of 60 MTD/Day
(i) Product draw capacity
more than 60 MT/Day

*NOISE STANDARDS - PART-E

A.

0.8 Kg/MT of Product drawn

Noise Limits for Automobiles (Free Field Distance at 7.5 Metre in

dB(A) at the manufacturing Stage

(a) Motorcycle, Scooters & Three Wheelers 80
(b) Passenger Cars 82
(c) Passenger or Commercial vehicles upto 4 MT 85
(d) Passenger or Commercial vehicles above 4 MT

and upto 12 MT 89
(e) Passenger or Commercial vehicles exceeding

12MT 91

* Standards notified at S. No. 46 may also be referred.



'[AA.  Noise limits for vehicles at manufacturing stage
The test method to be followed shall be 1S:3028-1998.
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(1) Noise limits for vehicles applicable at manufacturing stage from the year 2003

Serial Type of vehicle Noise Date of
Number limits implementation
dB(A)
(1) (2) ) (4)
1. Two wheeler
Displacement upto 80 cm’ 75
Dissplacement more than 80 cm® but upto 175 77 1% January,2003
cm
Displacement more than 175 cm’ 80
2. Three wheeler
Displacement upto 175 cm® 77 1* January,2003
Displacement more than 175 cm® 80
3. Passenger Car 75 1* January, 2003
4, Passenger or Commercial Vehicles
Gross vehicle weight upto 4 tonnes 80
Gross vehicle weight more than 4 tonnes but 83 1% July, 2003
upto 12 tonnes.
Gross vehicle weight more than 12 tonnes. 85

(2)Noise limits for vehicles at manufacturing stage applicable on and from 1¥April,

2005

Serial Type of vehicles Noise

Number limits
dB(A)

1.0 Two wheelers

1.1 Displacement upto 80 cc 75

1.2 Displacement more than 80 cc but upto 175 cc 77

1.3 Displacement more than 175 cc 80

2.0 Three wheelers

2.1 Displacement upto 175 cc 77

2.2 Displacement more than 175 cc 80

3.0 Vehicles used for the carriage of passengers and capable of 74

having not more than nine seats, including the driver’s seat

Substituted by Rule 2 of the Environment (Protection) Fourth Amendment Rules, 2002 notified vide Notificat6ion
G.S.R.849(E), dated 30.12.2002 (Earlier ‘AA — Noise limits for vehicles w.e.f. 1% January 2003° inserted by Rule 2 (2)
of the Environment (Protection) Amendment Rules, 2000 notified vide Notification G.S.R. 742(E), dated 25.9.2000.)
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4.0 Vehicles used for the carriage of passengers having more
than nine seats, including the driver’s seat, and a maximum
Gross Vehicle Weight (GVW) of more than 3.5 tonnes
4.1 With an engine power less than 150 KW 78
4.2 With an engine power of 150 KW or above. 80
5.0 Vehicles used for the carriage of passengers having more
than nine seats, including the driver’s seat : vehicles used for
the carriage of goods.
5.1 With a maximum GVW not exceeding 2 tonnes 76
5.2 With a maximum GVW greater than 3 tonnes but not exceeding 77
3.5 tonnes
6.0 Vehicles used for the transport of goods with a
maximum GVW exceeding 3.5 tonnes.
6.1 With an engine power less than 75 KW 77
6.2 With an engine power of 75 KW or above but less than 150 78
KW.
6.3 With an engine power of 150 KW or above. 80]

Y[Provided that for vehicles mentioned at serial numbers 3.0 to 6.3, the noise
limits for the following States shall be applicable on and from the date specified
against that State,-

(i)

(ii)
(iir)
(iv)
(v)
(vi)

(vii)

Himachal Pradesh with effect from 1% October, 2005

Jammu and Kashmir with effect from 1% October, 2005

Madhya Pradesh with effect from 1% September, 2005

Punjab with effect from 1% October, 2005

Rajasthan with effect from 1°' June, 2005

Uttar Pradesh (Mathura, Kannauj, Muzaffarnagar, Aligarh, Farukkabad,
Saharanpur, Badaun, Barreily, Moradabad, Hathras, Rampur, Bijnor,
Agra, Pilibhit, J.P. Nagar, Mainpuri, Lalitpur, Hardio, Ferozabad, Jhansi,
Shahjahanpur, Etawah, Jalon, Lakhimpur, Kheri, Etah, Mahoba, and
Sitapur) with effect from 1% June, 2005.

Uttranchal with effect from 1% July, 2005.]

Domestic appliances and construction equipments at the manufacturing
stage to be achieved by 31° December,1993.

(a) Window Air Conditioners of 1 ton to 1.5 ton 68
(b) Air Coolers 60
(c) Refrigerators 46
)y *** ... ]
(e) Compactors (rollers),Front Loaders,Concrete
mixers,Cranes(moveable),Vibrators and Saws 75

Inserted by the Environment (Protection) Amendment Rules, 2005 notified vide Notification G.S.R.272 (E), dated
5.5.2005.

Entry (d) relating to ‘Diesel Generator of Domestic Purposes....... 85 — 90’ omitted by Rule 3 of the Environment
(Protection) Second Amendment, Rules, 2002 notified vide Notification G.S.R. 371(E), dated 17.5.2002.
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ANNEXURE-I
(For the purposes of Parts — A, B and C)

The State Boards shall following guide-lines in enforcing the standards
specified under the schedule VI :

(1)

(2)

(3)

(4)

(5)

(6)

(7)

(8)

(9)
(10)

the waste waters and gases are to be treated with the best
available technology (BAT) in order to achieve the prescribed
standards.

the industries need to be encouraged for recycling and reuse, of
waste materials as far as practicable in order to minimize the
discharge of wastes into the environments.

the industries are to be encouraged for recovery of biogas, energy
and reusable materials.

while permitting the discharge of effluent and emission into the
environment, State Boards have to take into account the
assimilative capacities of the receiving bodies, especially water
bodies so that quality of the intended use of the receiving waters
is not affected. Where such quality is likely to be effected
discharges should not be allowed into water bodies.

the Central and State Boards shall put emphasis on the
implementation of clean technologies by the industries in order to
increase fuel efficiency and reduce the generation of
environmental pollutants.

All efforts should be made to remove colour and unpleasant odour
as far as practicable.

The standards mentioned in the Schedule shall also apply to all
other effluents discharged such as industrial mining, and mineral
processing activities and sewage.

the limit given for the total concentration of mercury in the final
effluent of caustic soda industry, is for the combined effluent from
(a) Cell house, (b) Brine Plant, (c) Chlorine handling, (d) hydrogen
handling and (e) hydro choleric acid plant.

(@)....()]

All effluents discharge including from the industries such as cotton
textile, composite woolen mills, synthetic rubber, small pulp &
paper, natural rubber, petro-chemicals, tanneries, point dyes,

! Omitted by Rule 4 of the Environment (Protection) Rules, 1996 notified by notification G.S.R. 176(E), dated 2.4.1996.
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(11)
(12)

(13)

(°14)

(15)
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slaughter houses, food & fruit processing and diary industries into
surface waters shall conform to be BOD Ilimit specified above,
namely 30 mg/l. For discharge an effluent having a BOD more
than 30 mg./l, the standards shall conform to those given, above
for other receiving bodies, namely, sewers, coastal waters, and
land for irrigation.

In case of fertilizer industry the limits in respect of chromium and
fluoride shall be complied with at the outlet of chromium and
fluoride removal units respectively.

In case of pesticides :

(@) The limits should be complied with at the end of the
treatment plant before dilution.

(b) Bio-assay test should be carried out with the available
species of fish in the receiving water, the COD limits to be
specified in the consent conditions should be correlated with
the BOD limits.

(¢) In case metabolites and isomers of the Pesticides in the
given list are found in significant concentration, standards
should be prescribed for these also in the same
concentration as the individual pesticides.

(d) Industries are required to analyze pesticides in waste water
by advanced analytical methods such as GLC/HPLC.

The chemical oxygen demands (COD) concentration in a treated
effluent, if observed to be persistently greater than 250 mg/I
before disposal to any receiving body (public sewer, land for
irrigation, inland surface water and marine coastal areas), such
industrial units are required to identify chemicals causing the
same. In case these are found to be toxic as defined in the
Schedule | of the Hazardous Rules 1989 the State Board in such
cases shall direct the industries to install tertiary treatment
stipulating time limit.

Standards specified in Part A of Schedule — VI for discharge of
effluent into the public sewer shall be applicable only if such sewer
leads to a secondary treatment including biological treatment
system, otherwise the discharge into sewers shall be treated as
discharge into inland surface waters].

Omitted by Rule, 2(k) (vii) of the Environment (Protection) Third amendment Rules, 1993 vide G.S.R. 801 (E), dated
31.12.1993.

Inserted by rule 2(k) (ix), ibid.
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ANNEXURE-II
(For the purpose of Part-D)

The State Boards shall follow the following guidelines in enforcing the

standards specified under Schedule VI:

(@)

(b)

(€)

(d)

(e)

(f)
9

(h)

In case of cement plants, the total dust (from all sections) shall be within
400 mg/Nm?® and 250 mg/Nm? for the plants upto 200 t/d and more than
200 t/d capacities respectively.

In respect of calcinations process (e.g. Aluminum Plants) Kilns. and step
Grate Bagasse fired-Boilers. Particulate Matter (PM) emissions shall be
within 250 mg/Nm?,

In case of thermal power plants commissioned prior to 01.01.1982 and
having generation capacity less than 62.5 MW, the PM emission shall be
within 350 mg/Nm?.

In case of Lime Kilns of capacity more than 5 t/day and upto 40 t/day, the
PM emission shall be within 500 mg/Nm?.

In case of horse shoe/pulsating Grate and Spreader Stroker Bagasse-
fired-Boilders, the PM emission shall be within 500 (12% CO,) and 800
(12% CO,) mg/Nm?® respectively. In respect of these boilers, if more than
attached to a single stack, the emission standards shall be fixed, based
on added capacity of all the boilers connected with the stack.

In case of asbestos dust, the same shall not exceed 2mg/Nm?®.

In case of the urea plants commissioned after 01.01.92, coke ovens and
lead glass units, the PM emission shall be within 50 mg/Nm?.

In case of small boilers of capacity less than 2 tons/hour and between 2
to 5 tons/ hour, the PM emissions shall be within 1000 and 1200 mg/Nm?.

In case of integrated Iron and Steel Plants, PM emission upto 400
mg/Nm? shall be allowed during oxygen lancing.
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In case of stone crushing units, the suspended PM contribution value at a
distance of 40 meters from a controlled, isolated as well as from a unit
located in cluster should be less than 600 micrograms/Nm?®. ![* * *] These
units must also adopt the following pollution control measures :

0] Dust containment cum suppression system for the equipment;
(i) Construction of wind breaking walls;

(iii) Construction of the metalled roads within the premises;

(iv) Regular cleaning and wetting of the ground within the premises;

()] Growing of a green belt along with periphery.

In case of Ceramic industry, from the other sources of pollution, such as
basic raw materials and processing operations, heat recovery dryers,
mechanical finishing operation, all possible preventive measures should
be taken to control PM emission as far as practicable.

The total fluoride emission in respect of Glass and Phosphatic Fertilizers
shall not exceed 5 mg/Nm?® and 25 mg/Nm? respectively.

[In case of copper, lead and zinc smelting, the off-gases may, as far as
possible, be utilized for manufacturing sulphuric acid]

[In case of cupolas (Foundries) having capacity (melting rate) less than 3
tonne/hour, the particulate matter emission shall be within 450 mg/Nm?®.
In these cases it is essential that stack is constructed over the cupolas
beyond the charging door and the emissions are directed through the
stack, which should be at least six times the diameter of cupola. In
respect of Arc Furnaces and Induction Furnaces, provision has to be
made for collecting the fumes before discharging the emissions through
the stack].

[No. Q-15017/24/89-CPW]
MUKUL SANWAL, Jt. Secy.

Omitted by Rule 2(i)(iii) of the Environment (Protection) Third Amendment Rules, 1993, vide G.S.R. 801(E) dated
31.12.1993.

Substituted by Rule 2(1)(i); Ibid.
Added by Rule 2(2)(ii), Ibid.
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Inspection report of Al Naved Exports Private Limited. C-5, UPSIDC Industrial Area,
Massorie-Gulawathi Road. Hapur, Uttar Pradesh-2010135.

| A: General Information

1. |Name & Address of the Al Naved Exports Private Limited, C-5,
Industry UPSIDC Industrial Area, Massorie-Gulawathi
N B Road, Hapur, Uttar Pradesh-201015
-2 Sector Red category (Meat Processing)
3. |Operational status Operational )
4, Consolidated consent (Air & |Granted, vahd up to 31.12.2027
Water) o B
5.  |Production Capacity Frozen Meat 15 MT/day
6. Raw  materials &  their Raw Meat
| requirement
B: Water Pollution and its Control |
7. |Freshwater source Ground Water B
8. Consented wastewater discharge | Industrial - 25 KLD
|[(KLD) Domestic — 1.5 KLD B
9. ETP details ETP Installed. Units are Oil and grease trap, Bar
Screen, Equalization tank, chemical reaction
tank, tube settler, aeration tank, Clarifier tank,
treated water collection tank, dual media filter,
sludge drying beds & OCEMS etc.
10. |Mode of Treated effluent| UPSIDA Drain
| disposal | N
C: Hazardous waste and its Disposal
11. |Hazardous waste Details Used or Spent Qil — 0.04 KL/Annum
Wastes or residues containing oil — 0.002
Ton/Annum
Wastes or residues containing oil (Used Filter) —
5 Nos/Annum
Chemical sludge from waste water treatment —
- 0.05 Ton/Annum |
12. |Facility for disposal  of Through TSDF
Hazardous waste {
13. |Status ~ of Hazardous waste Granted, valid upto 31.12.2027.
Authorization
D: Details of parameters of sample collected from outlet of ETP on dated 19.12. 2024. J
| S.No. | Parameters | Tested Results (mg/L except pH) | Permissible limit
1. pH 6.86 | 55-90
2. B.O.D. 16.0 - 30.0 mg/l
_ 3. | C.OD. 128.0 250.0 mg/1
. 4 T.S.S. 42.0 100.0mg/1 |

Observation:-The unit has valid consent under the provisions of Water (Prevention &
Control of Pollution) Act, 1974 and Air (Prevention & Control of Pellution), Act, 1981
valid upto 31.12.2027.

(Vipul Kumar)
Assistant Environment Engineer
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Inspection report of Allen India Agro Food. Plot No. A-37, Massorie-Gulawathi Road
Industrial Area, Hapur, Uttar Pradesh-201015.

'A: General Information |

1. |Name & Address of the Allen India Agro Food, Plot No. A-37, Massorie-

Industry Gulawathi Road Industrial Area, Hapur, Uttar Pradesh-
~|201015

2. |Sector B Red category B

3. Operational status Operational )

4. Consolidated consent (Air & |Granted, valid up to 31.12.2029
Water) -

5.  |Production Capacity MBM-15.0 Ton/Day

Crushed Bone-9.0 Ton/Day

Fish Meal-2.0 Ton/Day

Pet Food-1.0 Ton/Day

1 Tallow-2.0 Ton/Day

6. |Raw materials &  their| Raw Bones and Solid Waste from Slaughter

requirement Houses & Meat Processing Industries-40.0
Ton/Day
B: Water Pollution and its Control 3
7. | Freshwater source Ground Water B
8. Consented wastewater discharge  Industrial — 1.5 KLD
(KLD) Domestic — 0.6 KLD -
9. ETP details ETP Installed. Units are Collection tank,
Chemical Dosing tank, Settling tank, PSF, ACF,
| Sludge Drying Beds etc.
10. |Mode of Treated effluent| UPSIDA Drain
disposal N
|C: Hazardous waste and its Disposal - B o
11. |Hazardous waste Details N.A.

12. |Facility for disposal of N.A.
Hazardous waste
13. |Status of Hazardous waste| N.A.
Authorization

D: Details of parameters of sample collected from outlet of ETP on dated 13.02.2025. |

| S.No. | Parameters | Tested Results (mg/L except pH) Permissible limit
L pH 7.0 | 55-9.0

2. | B.OD. B 18.0 ~30.0mg/l
3. | C.OD. 196.0 T 2500mgl
4. T.S.S. 78.0 | 100.0 mg/l

Observation: - The unit has valid consent under the provisions of Water (Prevention &
Control of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981
valid upto 31.12.2029. J
LPYVE

(Vipul Kumar)
Assistant Environment Engineer
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M/s Shri Rathi Steel Limited. Plot No. E & C 133-152. Phase-111, UPSIDC Industrial Area.

Massorie-Gulawathi Road, Hapur, Uttar Pradesh-201015.

A: General Information

1. Name & Address of the Shri Rathi Steel Limited, Plot No. E & C 133-152.
Industry Phase-IfI, UPSIDC Industrial Area, Massorie-
B Gulawathi Road, Hapur, Uttar Pradesh-201015
2. |Sector | Orange category
3. Operauonal status 'Operational
4. Consolidated consent (Air & |Granted, valid up to 31.07.2029
Water)
5. Production Capacity Glass Fibre Reinforced Polymer Bar -85 MTM
Glass Fibre Reinforced Polymer Mesh — 60 MTM
Glass Fibre Reinforced Polymer Bent Elements — 50
MTM B
6. Raw materials & their | Glass Fibre & Chemicals - As Per Requirement
requirement

'B: Water Pollution and its Control

7.  |Freshwater source Ground Water B
8.  |Consented wastewater discharge | Industrial — Nil
(KLD) | Domestic 1.6 KLD B
9. ETP details N.A. B
10. |Mode of Treated effluent| Septic tank sock pit.
disposal ) )
|C: Hazardous waste and its Disposal
11. |Hazardous waste Details ~ |INA
12. |Facility for disposal of|NA
Hazardous waste
13, |[Status of Hazardous waste NA
Authorization
D: Details of parameters of sample collected from outlet of ETP.
S. No. Parameters | Tested Results (mg/L except pH) Permissible limit
5. pH NA NA
6. B.O.D. NA NA
7. C.OD. NA NA
8. T.S.S. NA NA

Observation:- The unit has valid consent under the provisions of Water (Prevention & Control |
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid upto
31.07.2029.

X
(Vipul Ku\r;%')
Assistant Environment Engineer
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M/s Space Chem, B-51-53. UPSIDC Industrial Area, Massorie-Gulawathi Road, Hapur.

Uttar Pradesh-201015.

A: General Information

Space Chem, B-51-53, UPSIDC Industrial Area,

1. |Name & Address of the

Industry Massorie-Gulawathi Road, Hapur, Uttar Pradesh-
B 201015

2. |Year of Commissioning 2014 B

3. |Sector Green category B

4. Operational status Operational

5. |Consolidated consent (Air & |Granted, valid up to 31.03.2025

| Water) - B

6.  |Production Capacity ENGINEERING WORK - (Job Work Basis)

7. Raw  materials &  their MANUFACTURE OF FABRICATED METAL|
requirement PRODUCTS EXCEPT MACHINERY AND

| EQUIPMENT

B: Water Pollution and its Control

8.  |Freshwater source Ground Water
9. Consented wastewater discharge | Industrial — Nil
(KLD) Domestic - 0.4 KLD
10. |ETP details N.A.
11. |Mode of Treated effluent Septic tank sock pit.
disposal - B
C: Hazardous waste and its Disposal
12. |Hazardous waste Details NA
13. |Facility for disposal of NA
Hazardous waste B 1
14. |Status of Hazardous waste| NA

Authorization

D: Details of parameters of sample collected from outlet of ETP.

S. No. Parameters Tested Results (mg/L except pH) Permissible
limit
L pH NA NA |
2. B.O.D. B NA NA
3. C.0.D. | NA NA
| T.S.8. NA NA |

‘Observation:- The unit has valid consent under the provistons of Water (Prevention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid upto
31.03.2025.

%.
(Vipul Kumar
Assistant Environment Engineer
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M/s Gemak Engineering Solutions, Plot No. F-521, Phase-11, UPSIDC Industrial Area.
Massorie-Gulawathi Road. Hapur, Uttar Pradesh-201015

A: General Information o |
1. |Name & Address of the Gemak Engineering Solutions, Plot No. F-521, Phune
Industry 11, UPSIDC Industrial Area, Massorie-Gulawathi
_ | Road, Hapur, Uttar Pradesh-201015 s
2. | Year of Commissioning 2023 _
3.  |Sector | Green category .
4. Operational status Operational B
5. |Consolidated consent (Air & | Granted, valid up to 31.07.2027
Water) B
6. Production Capacity MILK TANK, BULK MILK COOLER - 10 MT/Day
(Fabrication process only)
7. |Raw  materials &  their|STEEL COIL
requirement

B: Water Pollution and its Control

8. Freshwater source Ground Water -
9.  |Consented wastewater discharge | Industrial — Nil
~ |(KLD) Domestic - 0.6 KLD
10. |ETP details N.A.
11. |Mode of Treated effluent N.A.
disposal -
C: Hazardous waste and its Disposal
12, |Hazardous waste Details N.A. B
13. |Facility for disposal of| N.A.
Hazardous waste
14. |Status of Hazardous waste N.A.

Authorization

D: Details of parameters of sample collected from outlet of ETP.

S. No. Parameters | Tested Results (mg/L except pH) Permissible limit
1. pH N.A. N.A.
2. B.0O.D. N.A. N.A. |
3 C.0.D. N.A. N.A. ',
4. T.S.S. N.A. N.A. |

Observation:-The unit has valid consent under the provisions of Water (Prevention & Contro!
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 _valid upto

31.12.2027,

. : 02{
(Vipul Kumar)
Assistant Environment Engineer
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M/s Centra Mack B-22/5. UPSIDC Industrial Area, Massorie-Gulawathi Road. Hapur.
Uttar Pradesh-201015 -
| A: General Information |

1. Name & Address of the M/s Centra Mack B-22/5, UPSIDC Industrial Area,
Industry Massorie-Gulawathi Road, Hapur, Uttar Pradesh-
| 201015. B
2. |Year of Commissioning 2024
3. |[Sector B Green category B
4. | Operational status Not Operational B
5. |Consolidated consent (Air & |Granted, valid up to 31.07.2027
Water) _ |
6. Production Capacity Manufacturing Of Pyrolysis Oil- 4.0 Mt/Day,
Carbon Black- 3.0 Mt/Day & Steel Wire- 1.5
L Mt/Day
7. |Raw  materials &  their|All Types Of Rubber Scrap And Old Waste Tyre
| requirement B )
B: Water Pollution and its Control
8.  |Freshwater source Ground Water
9. Consented wastewater discharge | Cooling — 0.5
(KLD) Domestic — 0.5 KLD
10. |ETP details N.A. -
11. |Mode of Treated effluent| UPSIDA Drain
disposal o
| C: Hazardous waste and its Disposal B
12. |Hazardous waste Details NA B
13. |Facility for disposal of NA
Hazardous waste B
14. |Status of Hazardous waste NA
_ Authorization
D: Details of parameters of sample collected from outlet of ETP.
| S.No. Parameters Tested Results Permissible
L {mg/L execept pH) fimit
1. pH NA . NA
2. B.O.D. NA NA
3. C.OD. B NA i NA
4, T.S.S. NA NA
Observation:-

o The unit has valid consent under the provisions of Water (Prevention & Control of
Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid upto
31.07.2027.

s At the time of inspection unit not operational, due to own reason.

R~
(Vipul Kumar)
Assistant Environment Engineer
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M/s S.N. Chemicals, E-29-30. UPSIDC Industrial Area, Massorie-Gulawathi Road,

Hapur, Uttar Pradesh-201015

A: General Information

[ 1. Name & Address of the M/s S.N. Chemicals, E-29-30, UPSIDC Industrial
Industry Area, Massorie-Gulawathi Road, Hapur, Uttar
. Pradesh-201015
2. Sector Orange category )
3. | Operational status | Operational B
4. Consolidated consent (Air & | Granted, valid up to 31.07.2027
Water) -
5. |Production Capacity Industrial thinner through mixing process-5000
| Ltr/Day
6. Raw  materials &  their| Toluene Ethyl Acetate, Acetone, Butyl Acetate, Mix
requirement Solvents, Mix Chemicals etc. B
B: Water Pollution and its Control B |
7. Freshwater source Ground Water
8. Consented wastewater discharge | Industrial — Nil
(KLD) | Domestic — 0.5 KLD -
9, ETP details N.A,
10. |Mode of Treated effluent| UPSIDA Drain
disposal ||
C: Hazardous waste and its Disposal
11. |Hazardous waste Details NA
Facility for disposal of NA
Hazardous waste
13. |Status of Hazardous waste| NA
Authorization

D: Details of parameters of sample collected from outlet of ETP,

S. No. Parameters | Tested Results (mg/L except pH) | Permissible
Jimit
1. pH NA NA |
2. B.O.D. NA NA
3. C.0.D. NA B NA
4. T.S.S. NA NA

Observation:- The unit has valid consent under the provisions of Water (Prevention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid upto

31.07.2027.

(Vipul Kumar)
Assistant Environment Engineer
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M/s Weedicide India, E-9, UPSIDC Industrial Arca Massorie-Gulawathi Road, Hapur.

Uttar Pradesh-201015

f A: General Information

1. Name & Address of the M/s Weedicide India, E-9, UPSIDC Industrial Arca
Industry Massorie-Gulawathi Road, Hapur, Uttar Pradesh-
| 201015
2. |Sector Orange category
3. |Operational status Operational ) )
4, |Consolidated consent (Air & | Granted, valid up to 31.07.2028
Water) )
5. Production Capacity Industrial thinner through mixing process-5000
Ltr/Day |
6. |Raw materials &  their|Technical Grade Pesticides, Zinc Sulphate,
requirement Monohydrate, Ferrous Sulphate, Boric Acid,

B: Water Pollution and its Control

Emulsifier etc.

7. |Freshwater source Ground Water
8. Consented wastewater discharge | Industrial — Nil
(KLD) Domestic — 0.6 KLD B -
- 9. |ETP details N.A.
10. |Mode of Treated effluent| UPSIDA Drain
disposal
|C: Hazardous waste and its Disposal B
Hazardous waste Details NA
Facility for disposal of NA
Hazardous waste B N
13. |Status of Hazardous waste NA
Authorization
D: Details of parameters of sample collected from outlet of ETP.
S. No. Parameters | Tested Results (mg/L except pH) Permissible limit |
1. pH NA NA
2. B.O.D. NA NA
3. C.0.D. NA NA
4. T.S.S. NA NA

Observation:- The unit has valid consent under the provisions of Water {Prevention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid upto
31.07.2028.

(Vipul Kbmar)
Assistant Environment Engineer
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M/s Krishna Organics, D-6, UPSIDC Industrial Arce Mansorie-Gulawathi Rood. Hapur.

Uttar Pradesh-201015
A:General Information B ‘
1. |Name & Address of the M/s Krishna Organics, D-6, UPSIDC Industrial
Industry Arco Mansorie-Gulawathi Rood, Hapur, Uttar
) Pradesh-201015
2. |Sector Orange category -
3. |Operational status Operational _
4. |Consolidated consent (Air & Granted, valid up to 31.07.2028
Water)
5. |Production Capacity Thinners-180 MT/month,
- Paints -100 MT/month |
6. Raw  materials &  their Resin, Plasticizers, Pigments, Organic Chemicals,

requirement

Fillers, Solvents.

B:Water Pollution and its Control

7.  |Freshwater source Ground Water ]
8. Consented wastewater discharge | Industrial — Nil
(KLD) B Domestic — 0.6 KLD
9.  |ETP details N.A.
10, |Mode of Treated effluent| UPSIDA Drain
disposal B -
C:Hazardous waste and its Disposal
11. |Hazardous waste Details INA B
12. |Facility for disposal of NA
Hazardous waste |
13. |Status of Hazardous waste|NA
Authorization

D:Details of parameters of sample collected from outlet of ETP.

S. No. Parameters | Tested Results (mg/L except pH) | Permissible limit
1. pH B NA NA
2. B.O.D. NA NA _
3. C.0.D. NA NA
| 4. T.S.S. NA NA |

Observation:-The unit has valid consent under the provisions of Water (Prevention & Control

of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid upto
31.07.2028.

oV
(Vipul Kumat)

Assistant Environment Engineer
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M/s MGL Pharma & Chemicals Pvt. Ltd. F-665-666. Phase 1, UPSIDC Industrial Area,
Mansoriz-Gulawathi Road, Hapur, Uttar Pradesh-201015

A: General Information B __'
1. Name & Address of the M/s MGL Pharma & Chemicals Pvt. Ltd. F-665-666,
Industry Phase 1, UPSIDC Industrial Area, Mansoriz-
Gulawathi Road, Hapur, Uttar Pradesh-2010135.
2. |Sector B Orange category -
3. |Operational status Operational
4. Consolidated consent (Air & |Granted, valid up to 31.07.2025
Water)

Thinners-180 MT/month,
~ |Paints -100 MT/month - .
6. Raw  materials &  their|Resin, Plasticizers, Pigments, Organic Chemicals,

5. |Production Capacity

requirement Fillers, Solvents. B
|B: Water Pollution and its Control B
7.  |Freshwater source Ground Water B
8.  |Consented wastewater discharge  Industrial - 4.5
(KLD) Domestic — 1.5 KLD ) .
9. |ETP details ETP installed on physio chemical treatment system

(ETP Capacity-10 KLD) Collection tank, Reaction
tank, tube settler, filter feed tank, MGF, ACF &

SDB.
10. |Mode of Treated effluent| UPSIDA Drain
disposal o
C: Hazardous waste and its Disposal B
11. |Hazardous waste Detatls Process Residue and wastes - 0.76 Ton/Annum

12. |Facility for disposal of TSDF
Hazardous waste B
13. |Status of Hazardous waste Granted upto 04.01.2025. Not Applied.
Authorization

D: Details of parameters of sample collected from outlet of ETP on dated 13.02.2025.

S. No. Parameters | Tested Results (img/L except pH) Permissible limit
1. pH 6.5 55-9.0
2. B.0.D. 12,0 30.0 mg/l
3. C.0.D. B 188.0 B 250.0 mg/l
4. T.S.S. 82.0 100.0 mg/1

Observation:-The unit has valid consent under the provisions of Water (Prevention & Control |
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid upto

31.07.2025.
M
(Vipul Kumar)
Assistant Environment Engineer
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M/s RRK Polymers Private Limitad, Khasra No. 328,329, 330, Upper Ganga Canal Rd.
Ravali, Uttar Pradesh-201015

A: General Information ) -
1. Name & Address of the |M/s RRK Polymers Private Limited, Khasra No.
Industry 328,329, 330, Upper Ganga Canal Rd. Ravali, Uttar
| Pradesh-201013.
2. Sector Orange category |
3.  |Operational status Operational B
4, Consolidated consent (Air & |Granted, valid up to 31.07.2029
Water) - 5
5.  |Production Capacity Mfg. of HDPE Cloths-100 MT/Month
6. |Raw  materials &  their| FABRIC, THREAD ETC.
requirement o | B
'B: Water Pollution and its Control )
7.  |Freshwater source Ground Water
| 8. |Consented wastewater discharge | Industrial - Nil
‘ (KLD) Domestic — 1.8 KLD
9. ETP details NA -
10. |Mode of Treated effluent| UPSIDA Drain
disposal B
C: Hazardous waste and its Disposal B
11. |Hazardous waste Details NA 3
12. |Facility for disposal of NA
Hazardous waste B
13. |Status of Hazardous waste NA
Authorization _ -
D: Details of parameters of sample collected from outlet of ETP, B
S. Ne. Parameters | Tested Results (ng/L except pH) | Permissible limit |
1.  |pH NA NA
2. B.O.D. NA NA
3. C.0.D. ) NA “NA
4, T.S.S. NA NA
Observation:-The unit has valid consent under the provisions of Water (Prevention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Poliution), Act, 1981 valid upto
31.07.2028.

WV
(Vipul Kumar)
Assistant Environment Engineer
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M/s Sukh Steel Private Limited, Plot No. D.N. 50 m 90, Phase-1I1 UPSIDC Industrial Area,

Masorie-Gulawathi Road. Hapur, Uttar Pradesh-201015

[FGeneral Information:-

1. Name & Address of the M/s Sukh Steel Private Limited, Plot No. D.N. 50 m
Industry 90, Phase-III UPSIDC Industrial Area, Masorie-
Gulawathi Road, Hapur, Uttar Pradesh-201013
2. Sector Orange category B
3. |Operational status Operational N
4. Consolidated consent (Air & | Granted, valid up to 31.07.2029
Water) B B
5. | Production Capacity Expanded polyethylene foam(EPF)- 500MT/month
6. Raw  materials &  their| Low Density Polyethylene (LDPE) Butane/LPG
| | requirement

|B: Water Pollution and its Control:-

Authorization

7. |Freshwater source | Ground Water
8. Consented wastewater discharge | Industrial — Nil
(KLD) Domestic — 1.6 KLD
9.  |ETP details NA
10. |Mode of Treated effluent| UPSIDA Drain
disposal
C: Hazardous waste and its Disposal:- -
11. |Hazardous waste Details NA |
12. |Facility for disposal of NA
Hazardous waste
13. |Status of Hazardous waste| NA

D: Details of parameters of sample collected from outlet of ETP.

S. No. Parameters | Tested Results (mg/L except pH) | Permissible limit |
1. pH NA NA |
2. B.O.D. NA NA
3. C.OD. NA NA
4. T.S.8. NA NA

'Observation:-The unit has valid consent under the provisions of Water (Prevention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid up-to
31.07.2029.

Vs
(Vipul Kumar)
Assistant Environment Engineer
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M/s KJS Concrete Pvt. Ltd. 1-1. Phase-1 HL UPSIDA Industrial Area MG Road, Hapur,

Uttar Pradesh-201015

|K General Information:-

1. Name & Address of the |M/s KIS Concrete Pvt. Ltd. 1-1, Phase-1 HL
Industry UPSIDA Industrial Area MG Road, Hapur, Uttar
Pradesh-201015
2. Sector Orange category
3. | Operational status | Operational
4. Consolidated consent (Air & |Granted, valid up to 31.07.2027
Water) o
5. Production Capacity Cement Brick & Block- 1800 MT/day
6. Raw  materials &  their FLY ASH, CEMENT, ETC.
requirement -
B: Water Pollution and its Control:- - |
7. Freshwater source Ground Water
8. Consented wastewater discharge | Industrial — Nil
(KLD) Domestic — 1.2 KLD
9. |ETP details NA B
10. |Mode of Treated effluent UPSIDA Drain
e disposal B
C: Hazardous waste and its Disposal:- B
11. |Hazardous waste Details NA
12. |Facility for disposal of NA
Hazardous waste
13. |Status of Hazardous waste NA
Authorization B
D: Details of parameters of sample collected from outlet of ETP. |
S. No. Parameters | Tested Results (mg/L except pH) | Permissible limit
1. pH NA NA
2. B.O.D. NA ‘NA
3. C.0.D. NA NA
4, T.S.S. NA NA

31.07.2

Observation:-The unit has valid consent under the provisions of Water (Prevention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid up-to

027.

_

vl
(Vipul Kumar)

Assistant Environment Engineer
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M/s ASHTECH BUILDPRO INDIA PRIVATE LIMITED (MOD Crete Blos AAC).

Khasra No. 48-49. MG Reoad Industrial Area, Village Dehra, Tehsil Dhaulana NTPC

Road, Hapur, Utar Pradesh-243301

'A: General Information:-

1. Name & Address of the M/s ASHTECH BUILDPRO INDIA PRIVATE
Industry LIMITED (MOD Crete Bloc AAC), Khasra No. 48-
49, MG Road Industrial Area, Village Dehra, Tehsil
- Dhautana NTPC Road, Hapur, Utar Pradesh-243301
2. Sector Orange category B
3. |Operational status Operational S -
4. Consolidated consent (Air & |Granted, valid up to 31.07.2025
Water) B _
5. |Production Capacity AAC BLOCKS-15000 MT/month
BLOCK JOINTING ADHESIVE- 600MT/month
6. Raw  materials &  their FLY ASH, CEMENT, ETC.
requirement ]
B: Water Pollution and its Control:-
7. |Freshwater source Ground Water
8. |Consented wastewater discharge | Industrial — Nil
(KLD) | Domestic — 0.6 KLD
9, ETP details NA
10. |Mode of Treated -effluent| UPSIDA Drain
disposal - B

| C: Hazardous waste and its Dis posal:-

11. |Hazardous waste Details NA B ]
12. |Facility for disposal of NA

Hazardous waste B
13. |Status of Hazardous waste NA

Authorization

D: Details of parameters of sample—collected from outlet of ETP.

S. No. Parameters | Tested Results (mg/L except pH) | Permissible limit |
L pH NA NA |
2. B.OD. NA NA |

3. COD. NA NA

4. T.S.8. NA NA

Observation:-The unit has valid consent under the provisions of Water (Prevention & Control |
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid up-to
31.07.2025.

(Vipul Kumar)
Assistant Environment Engineer
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M/s Ashtech Industries Pvt. Ltd. Khasra Ne. 233, Village Lakhan, NH-24, Near Jindal
Nagar. Hapur-245101, Uttar Pradesh.

A: General Information:-

1. Name & Address of the M/s Ashtech Industries Pvt. Ltd. Khasra No. 233,
Industry Village Lakhan, NH-24, Near Jindal Nagar, Hapur-
n B 245101, Uttar Pradesh.
2. Sector Orange category
3. |Operational status Operational B
4. |Consolidated consent (Air &|Granted, valid up to 31.07.2025
Water) -
5. | Production Capacity RMC-450 m3/day R
6. |Raw  materials &  their| FLY ASH, CEMENT, ETC.
requirement B
| B: Water Pollution and its Control:- B B
7. |Freshwater source Ground Water B
8.  |Consented wastewater discharge | Industrial — Nil
(KLD) Domestic — 0.6 KLD I
9.  |ETP details NA -
10. |Mode of Treated effluent| UPSIDA Drain
disposal - o - |
C: Hazardous waste and its Disposal:-
~ 11. |Hazardous waste Details NA |
12, |Facility for disposal of NA
Hazardous waste
13. |Status of Hazardous waste NA
Authorization
D: Details of parameters of sample collected from outlet of ETP.
S. No. Parameters | Tested Results (mg/L except pH) | Permissible limit
5, pH NA NA
6. B.O.D. “NA NA
7. COoD. | NA NA
8. T.S.S. NA NA

Observation:-The unit has valid consent under the provisions of Water (Prevention & Control

iof Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid up-to
31.07.2025.

\)-*-N’L%'
- (Vipul Kumar)
Assistant Environment Engineer
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M/s Hello Aromatics Private Limited, Khasra no 19, Gulawati Road, Masuri, Hapur-
201015, Uttar Pradesh.

A: General Information:-

1. Name & Address of the M/s Hello Aromatics Private Limited, Khasrano 19,
Industry Gulawati Road, Masuri, Hapur-201015, Utiar
Pradesh.
2. Sector Orange category
3. |Operational status - Operational |
4, |Consolidated consent (Air &|Granted, valid up to 31.07.2028
Water) B
5. Production Capacity L CARVONE-12.75 MT/month, CARVACAROL-
9.60 MT/month, Menthol-10.50 MT/month,
Menthone-10.50 MT/month, -  Carvone-30.60
- MT/month
6. Raw  materials &  their DEPP PANTINE, DLAMINIUM, ETC
requirement
B: Water Pollution and its Control:- |
7. Freshwater source Ground Water
8. Consented wastewater discharge | Industrial - Nil
|(KLD)}) Domestic — 0.4 KLD
9. ETP details NA
10, |Mode of Treated -effluent|UPSIDA Drain
disposal - |
C: Hazardous waste and its Disposal:-
11. |Hazardous waste Details NA

12. |Facility for disposal of|NA
Hazardous waste
13. |Status of Hazardous waste| NA
.| Authorization

D: Details of parameters of sample collected from outlet of ETP.

5. No. Parameters | Tested Results (mg/L except pH) | Permissible limit
1. pH NA NA
2. B.O.D. NA NA
3. C.0D. NA NA
4. T.S.S. NA NA

Observation:-The unit has valid consent under the provisions of Water (Prevention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid up-to
31.07.2028.

T

(Vipul Kumar)
Assistant Environment Engineer
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M/s Shiv Shankar Industries. Khasra No. 293m, Hasanpur Road, Dinanathpur Puthi,

Ghaziabad-201015. Uttar Pradesh,

Authorization

A: General Information:- - B _
1. Name & Address of the M/s Shiv Shankar Industries, Khasra No. 293m,
Industry Hasanpur Road, Dinanathpur Puthi, Ghaziabad-
201015, Uttar Pradesh.
2. Sector Orange category
3.  |Operational status Operational -
4. |Consolidated consent (Air & Granted, valid up to 31.07.2028
Water) | -
5. Production Capacity Aluminum Casting —- 500 KG/DAY, Copper |
Casting-350 KG/Day, Zinc Casting - 200 KG/day,
Brass-350 KG/Day, Plastic Granule-2.5 MT/Day &
C.I. Mould/C.L
Casting - 400 KG/Day
6. Raw  materials &  their| Aluminum and Copper Scrap, Plastic Scrap.
requirement
B: Water Pollution and its Control:- B
7. Freshwater source Ground Water
8. Consented wastewater discharge | Industrial — Nil
(KLD) Domestic — 1.5 KLD
9.  |ETP details NA ]
10. |[Mode of Treated effluent|NA
disposal
C: Hazardous waste and its Disposal:- ]
11. |Hazardous waste Details ~ |NA B
12. |Facility for disposal of|NA
Hazardous waste N
13. |Status of Hazardous waste NA

D: Details of parameters of sample collected from outlet of ETP.

S. No. Parameters | Tested Results (mg/L except pH) | Permissible limit |
1. pH NA NA
2. B.O.D. NA NA
3. | C.OD. NA B l NA
4. T.S.S. NA ‘| NA

Observation:-The unit has valid consent under the provisions of Water (Prevention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid up-to
31.07.2028.

wf“@
(Vipul Kumar)
Assistant Environment Engineer
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M/s Moon Beverages Private Limited, 5th Km milestone. Masuri Gulanthi Road, Dasna,
Tehsil Dhaulana, Haput-201015

|A: General Information ] .
1. |Name & Address of the Moon Beverages Private Limited, Sth Km milestone.
Industry Masuri Gulanthi Road, Dasna, Tehsil Dhaulana, Haput-
201015. )
2. | Year of Commissioning 1998 B
3. |Sector |RED category |
4, Operational status Operational
5. Consolidated consent (Air & |Granted, valid up to 31.12.2026
Water) .
6. Production Capacity Juice 27358.6 MT/M
Carbonated Soft Drink 78179 MT/M Packaging
Drinking Water 20987 MT/M
BIB( Synthetic Syrup) 558 MT/Month
o Pet Preform 300 B
7. Raw  materials &  their|Sugar, Concentrate, Carbon Dioxide, Pulp.
tequirement ) |
B: Water Pollution and its Control -
8. Freshwater soutce Ground Water
9. Consented wastewater discharge | Industrial — 1.0 KLD
(KLD) Domestic — 0.5 KLD - -
10. |ETP details Installed, units are Bar Screen Chamber, Equalization

tank, Primary Clarifier, Secondary Clarifier, Polishing|
) tank, DMF/PSF/ACF, Aeration tank, DAF, SDB etc.
11. |Mode of Treated effluent|UPSIDA Drain

|disposal
C: Hazardous waste and its Disposal
12. |Hazardous waste Details Used or spent Oil-5.7 T/Annum

Wastes or residues containing oil — 5.7 T/Annum
Empty Barrels/containers/liners/ contaminated with
hazardous chemicals/wastes — 2.04 T/Annum

Chemical sludge from waste water treatment — 1500
L T/Annum B
13. |Facility for disposal of| Through TSDF

Hazardous waste

i4. |[Status of Hazardous waste|Granted, valid upto 28.08.2029

| Authorization i
D: Details of parameters of sample collected from outlet of ETP on dated 19.12.2424.
S. No. Parameters Tested Results {(mg/L except pH) Permissible limit |
1. ~ pH 7.59 55-90 A
2. B.O.D. 18.0 30.0 mg/l |
3. C.O0D. 156.0 | 250.0 mg/l ‘
4. . T.8.S. 72.0 100.0 mg/l |

' Observation:- The unit has valid consent under the provisions of Water (Prevention & Control of|
Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid upto 31.12.2026. |

(Vipmr)

Assistant Environment Engineer




745

M/s Golden Feeds Industries. -278-279, Massorie-Guluwathi Road Industrial Area.
Hapur, Uttar Pradesh-201015.

'A: General Information:- B |
1. Name & Address of the M/s Golden Feeds Industries, -278-279, Massorie-
Industry Guluwathi Road Industrial Area, Hapur, Uttar
Pradesh-201015
2. Sector Orange category
3. Operational status Operational
4. Consolidated consent (Air & |Granted, valid up to 31.07.2028
Water)
S. Production Capacity POULTRY FEED (MIXING & GRINDING
PROCESS) 9.5 MT/Day 2 OMASSUM (COLD
STORAGE) 26
6. Raw  materials &  their| POULTRY FEEDS & ANIMAL FEEDS
B | requirement
| B: Water Pollution and its Control:- B
7. |Freshwater source Ground Water -
8. Consented wastewater discharge | Industrial — Nil
(KLD) Domestic — 0.8 KLD -
9. ETP details NA B
10. |Mode of Treated -effluent NA
disposal ]
| C: Hazardous waste and its Disposal:-
11. |Hazardous waste Details NA B
12. |Facility for disposal of NA
Hazardous waste
13. |[Status of Hazardous waste NA
Authorization
D: Details of parameters of sample collected from outlet of ETP.
S. No. Parameters | Tested Results (mg/L except pH) | Permissible limit

1. pH B NA NA

2. B.OD. NA NA

3. C.0.D. NA NA -

4. - T.S.8. NA NA
Observation:-The unit has valid consent under the provisions of Water (Prevention & Control |
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid up-to
31.07.2028.

S
(Vipul Kumar)
Assistant Environment Engineer
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M/s Vision Resins and Resol Pvt. Ltd. F-273-274, UPSIDC Industrial Ar Massorie-

Gulawathi Road. Hapur, Uttar Pradesh-245101.

A: General Information:-

requirement

' B: Water Pollution and its Control:-

1. |Name & Address of the M/s Vision Resins and Resol Pvt. Ltd. F-273-274,|
Industry UPSIDC Industrial Area Massorie-Gulawathi Road,
_ Hapur, Uttar Pradesh-245101.
2. Sector Orange category ]
3. |Operational status Not Operational (Dismantled)
4, Consolidated consent (Air & |Granted, valid up to 31.07.2025
Water) _
5. | Production Capacity - B
6. |Raw  materials &  their|-

disposal

7. Freshwater source |-

8.  |Consented wastewater discharge -
(KLD)

9. ETP details -

10. |Mode of Treated effluent|-

C: Hazardous waste and its Disposal:-

Authorization -

11. |Hazardous waste Details -
12. |Facility for disposal of|-

Hazardous waste |
‘13, |Status of Hazardous waste|-

D: Details of parameters of sample collected from outlet of ETP.

|

S. No. Parameters | Tested Results (mg/L except pH) | Permissible limit |
5. pH - B -
6. B.0O.D. - -
7. C.0.D. - -
8. T.S.S. - -

Observation:-The unit has valid consent under the provisions of Water (Prevention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid up-to
31.07.2025.

N
(Vipul Kumar)
Assistant Environment Engineer
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M/s Shri Krishna Chemicals F-451-452, Matsorie-Gulawathi Road Industrial Aena,
Hapur, Uttar Pradesh-245101.

At General Information:-

I. Name & Address of the M/s Shri Krishna Chemicals F-451-452, Matsorie-
Industry Gulawathi Road Industrial Aena, Hapur, Uttar
‘Pradesh-245101.
| 2. |Sector | Orange category
3. |Operational status | Operational
4. Consolidated consent (Air & |Granted, valid up to 31.07.2029
Water) B B
5. Production Capacity CARVONE 30 Metric Tonnes/Month

META CRESOL 100 Metric Tonnes/Month
BUTYLATED HYDROXY TOLUNE 250 Metric
Tonnes/Month, RESIDUE 60 Metric Tonnes/Month
CARVACROL 30 MT/Month

CRESOL - 30 MT/Month -

6. |Raw materials &  their|Major raw material are phenol, formaldehyde,

requirement hexamine
B: Water Pollution and its Control:- -
7. Freshwater source Ground Water
8.  |Consented wastewater discharge | Industrial — 1.0
(KLD) . Domestic — 2.0 KLD
9, ETP details ETP Sludge, Used Oil, Waste Residue,

Contaminated Cotton Bags & Chemical Drums

10. |Mode of Treated effluent| UPSIDA Drain

disposal _ -
C: Hazardous waste and its Disposal:-
11. |Hazardous waste Details NA

12. |Facility for disposal of NA
Hazardous waste

13, |[Status of Hazardous ~waste| NA
Authorization

D: Details of parameters of sample collected from outlet of ETP on dated 13.02.2025.

S. No. Parameters | Tested Results (mg/L except pH) | Permissible limit
1. pH 6.7 55-90
2. | B.O.D. 14.0 300mg/1 |
3. COD. B 1980 2500mgl
4, T.S.5. 84.0 100.0 mg/l

Obéervation:-’l‘he unit has valid consent under the provisions of Water (Prevention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid up-to
31.07.2029.

(Vipu\];ﬁ)rm‘;gr/)
Agssistant Environment Engineer
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M/s VDH Chemtech Private Limited, H-127-144, Masserie-Gulawathi Road Industrial
Area, Hapur, Uttar Pradesh-245101

A: General Information

Authorization

1. Name & Address of the VDH Chemtech Private Limited, H-127-144,
Industry Masserie-Gulawathi Road Industrial Area, Hapur,
! Uttar Pradesh-245101 '
2. Sector Orange category
3. |Operational status Operational B
4. |Consolidated consent (Air & |Granted, valid up to 31.07.2029
Water) I
5. Production Capacity CARVONE - 30 MTM, CARVACROL - 30 MTM,
META CRESOL-100 MTM, PARA CRESOL-30
MTM, BUTYLATED HYDROXY TOLUNE -250
- MTM & RESIDUE-60 MTM
6. Raw  materials &  their|Meta Para Cresol, ISO Butylene Gas
F requirement B
| B: Water Pollution and its Control B B
7.  |Freshwater source Ground Water
8. Consented wastewater discharge | Industrial — 1.0 KLD
_ (KLD) Domestic — 0.5 KLD o _
9. ETP details Installed, units are Bar Screen, Oil & Grease Trap,
Equalization tank, Chemical Dosing tank, Tube
_ settler, MBBR Reactor, DMF, SDB etc.
10. |Mode of Treated effluent| UPSIDA Drain
_ disposal B
' C: Hazardous waste and its Disposal B _
11. |Hazardous waste Details ETP Sludge, Used Oil, Waste Residue,
Contaminated Cotton Bags & Chemical Drums.
12. |Facility for disposal of| Through TSDF
Hazardous waste )
13. |Status of Hazardous waste Granted, valid upto 31.07.2029

D: Details of parameters of sample collected from outlet of ETP.

S. Ne. Parameters | Tested Results (mg/L except pH | Permissible limit
1. pH 6.5 | 55-90
2. B.O.D. 14.0 300mg/l
3. | C.OD. 196.0 250.0 mg/l
4. T.S.S. 82 100 mg/l

Observation:-The unit has valid consent under the provisions of Water (Prevention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 valid upto
31.12.2029.

(Vipul Kumar)
Assistant Environment Engineer
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ESTIMATE

NAME OF WORK :

CONSTRUCTION OF EXTERNAL &
INTERNAL RCC DRAINN AND BOX
CULVERT AT I.A. MASURI GULAWATHI
ROAD (PHASE-IL, II & 1II) DISTT:HAPUR

AMOUNT Rs 6170.26 LAKH

Construction Divison-Ist

Uttar Pradesh Industrial Development Authority
Ghaziabad
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™ CHECK LI .

Certified that I have personally gone through l!'u: estimate .and verified the -m"fxlﬁ
oints &s per estimale submitted for sanctions, it is also cqmﬁ:d that thF estima
gm:n framed as per norms laid down in the manua! and covering the following pounts.

The report furnishes complete relevant information about the work. “subhead
wisc” as per instructions specified in manual and signed by AE and EI-E. _
The list of attested copies of relevant correspondence attached with estimate

2,

(Reference no, and date) on Page nos ..................
3. The specifications of all items nf waork have been attached on page DOS <o uvnrmnrees
4, Designs of important componeni estimation are attached with estimate on

PABC DS . coivaaianiis
5. Rates of all items of works have been provided on the basis of approved SOR of

PWD/SIDC/Jal Nigam/CPWD and item no. quoted against each. (A photocopy of

SOR 1s enclosedin separate file cover). .
6. Analysis of rates have been attached for all items of work not covered by any

SOR aud signed by AE and EE on each page and available on pagenos............

7. Rates of materials not covered by SOR, and to be purchased from market have
been sanctioned by the Purchase Committee and copy of PCR enclosed on page
BB cosevnnsnns

8. The details of measurements and bill of quantities have been prepared correctly as
per standard norms and practice and signed by JE/AE on cach page.

9. Provisions made in the estimate have been cntically examined and arc considered
to be bareuminimum and absolutely necessary for proper completion of this work.

10.  The position of Funds received from clients of Deposit and Cost plus works have
been explained in the report and statement is aitached on Page nos ...........

1. The relevant basic information about the provisions made in this estimate for
original/maintenance work has been furnished.

2. The site for development Has been inspected personall y by EE and position
explained in “Report™,

13. _-The Abstract of Cost provides for contingencies as specified for thistype of work
(Normally 3% upto Rs. 100 lacs and 2% thereafler) and Centage charges for
Deposit works of other Dept. (Normally 12.5% unless approved otherwise) and is
attached on Page nos ...........

14, The Plans and Drawing connected with the works provided in this estimate have
been attached on page n0s ...cc...... 10 .oeeovvvero.... The copies of relevant SOR
and PCR have also been enclosed in a separate cover,

I5.  Pages of this estimate have been serially numbered and estimate has been bound

properly.
16.  The Barckart (Zero date shall be date of sanction of the estimate) showing details
of activities bas Ween attached on page nos ..........
[
b

L
Signature of Dy. General \Manager

Name of officer
Name of Division
Date
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REPBRT

NAME OF WORK :- CONSTRUCTION OF EXTERNAL & INTERNAL RCC
DRAINN AND BOX CULVERT AT LA. MASURI GULAWATHI ROAD (PHASE-
I, I & I11) DISTT:HAPUR

The detailed estimate for CONSTRUCTION OF EXTERNAL & INTERNAL
RCC DRAINN AND BOX CULVERT AT LA. MASURI GULAWATHI ROAD
(PHASE-I, 11 & I11) DISTT:HAPUR has been framed as per continuous demand raised
by Industrialist/Entrepreneurs of Industrial Area Masuri Gulawathi Road Hapur and
instruction given by Head office. UPSIDA Kanpur. Accordingly request letter for Design.
Drawing and Estimation for upgradation of all the drains raised by this office to IIT
Delhi, Kanpur and Roorkee. From these IITs, II'T Delhi has submitted their Performa
Invoice for above said work of Rs, 35,40,000.00(Invoice Enclosed). They have done Their
survey work and submit the final Design, Drawing and Estimate to this office. in which
Following provisions has been made as per requirement at site:-

I-  Provision of Dismantling of R.C.C. Brick Work

2-  Provision of Excavation in Foundation.

3-  Provision of C.C. of Ratio 1:4:8

4-  Provision of Precast RCC Drain of M-30 Grade and its shifting
5-  Provision of Mild Steel

6- Provision of R.C.C. of Grade M-30 for Parapet of Culvert.

7- Provision of GSB below interlocking Tiles

8- Provision of P/F Screening Fixtures.

All The Rates have been taken in Estimate as per U.P.P.W.D. Schedule of Rates
Distt. Ghaziabad & MoRTH analysis.

The Detailed Estimate for CONSTRUCTION OF EXTERNAL & INTERNAL
RCC DRAINN AND BOX CULVERT AT LA. MASURI GULAWATHI ROAD
(PHASE-L, 11 & III) DISTT:HAPUR amounting to Rs. 6170.26 Lacs, including 18%
GST, Contingency, 1.5% for Quality control & Tender Publication charges is being
Submitted to accord Administrative, Finaneial and Technical Sanction Please..

b,
%:,,, % (R.S YADAV)

Dy. General Manager (civil)
UPSIDA,CD-I, Ghaziabad
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SPECIFICATIONS

In this Estimate all specifications shall be carried out as per UP

PWD SOR, MoRTH Analysis, DSR

: :fﬂ b/ ‘Rﬂ}{?_L
Manager(Civil) Dy. General Manager(Civil)
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Name of Work:- Upgradation of All Internal & External Drains of Industrianl Area Masuri Gulawathi Road, Hapur

Sl no Description Lim} | Wimm) | H/TH{mm ) Qry Limit
I |Dismantling reinforced cement eoncrete or reinforced
brick work including stacking of materials os directed
by the engineer-in-churge within a distance of 60
redre (200 feet) 1315 1500 200 45450 | Cum
2 [Excavation in foundation in ordinary soil including lift
upto 1.5 m and lead wplo 30 m and including filling.
wittering .and ramming of excavaied earth into the
trenches o nto the space between the building and
the sides of foundation trenches or into the plinth nnd1
temoval and disposal of surplus earth all complete as
per direction ol engineer in charge. {AS PER PWD
SOR 2022 PAGE NO 15 81 NO 4.01 [TEM NO 2351
fio).}
[ J011S 1250 350 26891.56] Cum
02 1601 1250 700 1400 88  Cum
3 il 1400 550 46.20] Cum
B 10141 1400 704 9938.18] Cum
D3 4% 1M} 830 177.31] Cum
7 1R92 1520 [ 2052321 Cum
[ 2017 15350 g5 265740 Cum
D9 1266 I M) £50 3437 Cum
D10 263 | 700 104 447,101 Cum
D)2 [B3% 200 1000 3676.00 Cum
D13 351 20000 1304 91260) Cum
04 204 2300 104 4020 Cum
ms 385 2300 1150 101833 Cum
D16 268 2600 1150 79215 Cum
o7 13 2600 1300 27474 Cum
[R5 | 6542 29040 1450 6904.61] Cum
020 4l 2900 {100 185.60] Cum
D2 | 16 3200 1600 5059.68] Cum
D22 245 3500 1750 1500.63]  Cum
013 691 3800 1750 4595.15]  Cum
) GE0 4100 2350 655080 Cum
Culvert
Cl 52 1350 ToD 381921 Cum
2 [ 63} 1550 &5 20.80] Cuen
4 A5 1700 RE0 58523 Cum
Cc7 128 1850 450 201.28] Cum
CR 112 1 B50 1000 207.20{ Cum
o 128 2000 10} 256,00 Cum
10 b 2K 1250 160.00]  Cum
Cll 1] 230 11040 4048 Cum
Ci2 4 2300 1250 18404 Cumn
14 32 2604 1250 104.00]  Cum
Cis 16 2600 1404 5824 Cum
Cl6 Ay 20 1400 186.76] Cum
c17 It 2900 1550 7192  Cum
Cig 16 3200 | 550 7936)  Cum
C19 48 R L7030 16112  Cum
cx n K00 2000 2320 Cum
23 32 4100 2004 262.40) Cum
24 1 4400 2600 183.04] Cum




Slino Deseription 762 Lim) | W{mm) |H/D{mm} Quy Unit
Silt Clamber
CI35 (18004} 33 25 1.78 1531 Cum
271 (18Hx 1050} 35 15 1.9 16.:63) Cum
C22 (27001500 4.4 15 233 2585 Cum
C23 (3000x1300) 4.7 2.5 235 2761 Cum
E5062.04] Cum
i
Extra rutes fior guantities of works executed: In or undar
Foil pomition, mclading pumping out water as roguined,
Oty Same a5 item No.2 Tatal RS962.04| Cun
4 |Cement Conerete with 4 em guage approved stone
ballast, coarse sand & cement in the proportion of]
8:4:1 including supply of all material, labour, tools &
Plant ete. required for proper completion of work. As
per 81 No. 281
D1 30115 950 100 71593 Cum
D2 [601 950 104 152.10] Cum
D3 60 1100 g 6.60) Cum
4 1141 11 1on 1115,51] Cum
D3 149 1100 104 1639 Cum
D7 1862 1230 100 256,500 Cum
{O4 2017 1250 100 25213 Cum
DY 1266 1400 100 117.24] Cum
D10 263 1400 1060 36.82] Cum
D12 1838 1700 1) 31246 Cum
DI3 351 1700 100 $0.67| Cum
314 24 2000 100 40.80f Cum
D15 385 2000 100 T Cum
Dlé 265 2300 100 60495]  Cum
01 §13 2300 100 186.99] Cum
D19 1642 26040 100 426,921 Cum
D20 40 2600 100 10,40  Cum
D2l 11654 2500 100 337.56] Cum
D12 245 3200 104 78.40]  Cum
D13 691 500 100 241.85] Cum
[ES il 3800 100 258.40) Cum
Culvert
Cl 352 1250 104 44,00  Cum
C2 160 1250 100 2000 Cum
4 405 1400 104 £6.70] Cum
b 128 1550 1M} 1984 Com
L] 112 1350 100 17.36] Cum
CY 128 1 703 100 21,76 Cum
Clo 4 1700 100 10.88] Cum
1l 1] 2000 100 32 Cum
Ci2 G 2004 104 1280 Cum
Cl4 32 2500 100 500 Cum
18 {3 2400 100 4.00f Cum
C16 46 280 100 1288 Cumi
€17 16 2800 1 () 448 Cum
18 16 EARLH 10K 4.96] Cum
Cls L] 3100 100 14.88] Com
22 32 3700 | 00 11.84] Cum
3 3 A000 100 1280]  Cum
CH I6 4300 100 6.88) Cum




S o Deseription 763 Lim) | W{mm) [H/D{mm) Qiy Unit
Silt chamber
CACSS (1 BO0x900) 19 23 (.1 0.7 Cum
C271 (1800x1030) 19 25 0.1 0.73] Cum
U2 (270051 500) 3.4 25 ol 0.95 Cum
23 (3000x 15060 4.1 xS 0.1 103 Cum
B131.2% Cum
5 Providing and lnying RCC degign mix conerete of M-
30 gride in drain including supply of all materials,
centering and shuttering, labour, T&P for completion|
of work. All necessary arrungement for vibration,
compaction & curing ete. complete as directed by
Engineer In charge. Cost of reinforcement [ nol
included here.
Base Slab
[ gl T4 150 4400.44] Cum
D2 1601 750 150 1B0.11]  Cum
[23 ) S} 150 810 Cum
D4 4] 0 130 1369.04] Cum
x5 149 GO0 150 20,12 Cum
07 1892 1050 50 29799 Cum
D8 2017 1050 150 31768 Cum
DY 2266 [ 20 150 46788 Cum
LERLL 243 1206 150 47.34] Cum
D12 1838 1500 150 413.55] Cum
K] 51 15441 150 T8.98] Cum
114 204 1800 150 35.08] Cum
Dl kL3 | BiW} 150 103.95) Cum
E31 6 268 2100 150 #3.48] Cum
m7 H13 2000 150 256.10]  Cum
D1y 1642 2400 150 591.12]  Cum
020 A0 2400 150 14.40] Cum
021 1164 2700 150 471.42] Cum
D22 145 3(H0) 130 110.25]  Cum
1323 621 3300 150 3M208] Cum
24 R0 600 150 367.20] Cum
Wall
D1 39115 150 600 040,70  Cum
D2 1601 150 75 36023 Cum
n3 1] 150 0 10.80] Cum
4 10141 150 750 2281.73] Cum
D5 144 150 SO0 4023 Cum
07 LE92 150 750 425.70] Cum
D8 M7 150 900 544.39  Cum
[ 22606 150 G 61182 Cum
(¥} 263 150 150 8285 Cum
D1z 1838 |50 1 0ED ATROT| Cum
3 151 150 1350 142.16]  Cum
o4 204 150 1050 6426 Cum
s g5 130 1200 13860 Com
i 265 150 1200 9540 Cum
D17 #13 150 1350 329.27] Cum
(ML) 1642 150 [ 500 738.90] Cum
B0 Al |50 1650 19800 Cum
D21 1164 150 1630 i76.18]  Cum
D22 245 | 500 1 500 11230) Cum
23 691 150 1RO 37314  Cum
D24 GR0 1501 2400 AB9.60)  Cum
2501351 Com




Sl no Description m Lim) | W{mm}) |H/D{mm} Oty Unit
Culvert Base Slob 5
1l 352 1450 300 110.88] Cum
(2 6 1050 300 $040) Cum
4 A05 1200 300 14580 Cum
o7 123 1350 30 518 Cum
CH L1 F 1350 EL 4536 Cum
L] 128 154} 300 5760 Cum
Clo & 1700 300 32.64] Cum
Chi 16 2000 300 960 Cum
Cl2 [ 20 400 51,200 Cum
Cl4 a2 230 A 2044 Cum
Cls 16 2300 400 14.72] Cum
Clé 46 2iH) 400 4784 Cum
C17 16 260 ALy T6.64 L
C18 16 2900 40 18536 Cum
C19 a8 it 1l] S L] Sips Cum
22 12 500 A 4480 Cum
(23 2 3500 400 48.64] Cum
24 16 4100 A0 26.4 Cum
{Culvert Top Slab
1 352 1050 K10 110,88 Cum
2 160 1050 300 S0.40) Cum
C4 405 13K} 300 145800 Cum
L% 128 1350 30 51.84 Cum
{C8 112 1350 Rlili] 4536] Cum
L] 124 [ 500 300 £.600 Cum
0 6l 1 506 SO0} 28800 Cum
1 16 1800 EL7e] &864] Com
Cl2 4 | KO 00 J4.56 Cum
Cl4 32 2300 300 22.08] Cum
[C15 16 250M) 300 1L.04] Cum
16 Al 2600 300 58 Cum
CL7 & 2600 300 12.48) Cum
CI8 I 2900 ann 1392 Cum
[SE 48 2900 300 41.76] Cum
22 32 3500 300 33.60] Com
23 n 3800 300 3648 Cum
(24 16 4100 300 19.68] Cum
Culvert Wall
Cl 352 00 fE{L1] 63,36 Cum
{2 (411] 30 450 43,2  Cum
C4 405 JHy 430 109.35] Cum
Loy 128 00 4350 36 Cum
C8 112 A0 i) 40,32 Cum
] 128 300 [0 46.08| Cuom
10 (] 100 T80 2840 Cum
Cil | &5 W 00 576] Cum
Ci2 64 300 750 2880 Cum
Cld 12 400 750 1920 Cum
CI15 16 400 Q00 11.52] Cum
Clé 46 400 S0 3312 Cum
Ci7 16 A0 1050 13.44] Cum
Cig I 400 10150 1344 Cum
[sf L' = 4k A0 1200 46.08] Cum
cR 32 400 150 3840] Cum
23 a2 40 1500 I840] Cum
X 16 4K 2100 2688 Cum
125939 Cum




5l oo Deseription 7h Lo} Lim) | Wimm) Hm[nﬂq Qry Llnit
Silting Chamber {W+600, L=2500, D=D+500
Base slab
C3U55 [ FR00x900) 2700 2500 150 101 Cum
C271 (1800 1050) 2700 2500 150 10T Cum
C22 (2700x1500) 2600 2500 150 1.35] Cum
C25 (3000x1300) 300 2500 50 1.46] Cum
Wall
L35S 118000 2700 2500 1500 234| Cum
U271 (1§00%1050) 2700 2501 1650 25 Cum
C22 (2700x1500) 3600 2500 | 2100 184| Cum
C23 3000y 1 500) 500 2500 2100 4.03[ Cum
17.61| Cum
Tutal I72M0.47 Cum
] Shifting of segment from ensting Yard 1o site by trsiler
inciuding loading, wnloading. plocing nod aligning the
segment as per the line bevel,
§CHy Suame as bem No,4 Tatal 2729047 | Cum |
T IS M:S (lor steel or plain) in plain work such os
RIC:C or BB work including bending for proper
shape as necessary including bending for proper
completion of the work and including supply of all
steel & wastage, bend, hooks, and authorised
overlapping shall be measured ete ull complete as per]
direction of englneer in churee.
Caleulaton aitached in Annexure.
Dirpin
31 (450.300) Q1150 21.5% 842028, 250 Kg
D3 1601.00] 29,35 17701850] Ky
Da L 1208 1377.000 Kg
Y] lol4100] 2573 260927930  Kg |
D3 149, (4} 26,94 A0 14,060 ﬁi
D7 LE92 .00 26.52 30175.340 kg
178 201700 2834 JTI6LTE0] Kg
% 266,00 2894 655 TR0, Kg
1310 263.00 3015 T929.450 Kg
2 [R38.00 3.7 G1994.740 Iii
DI3 35000 3615 12688650 Ky
D4 20400 41.27 G643.080 Kg
D15 J85.00 50,74 19534900 Kg
DIG 26504 55.00 14575000 Kg
D17 %13.00 56,89 46251570 ke
D1% 164204 6224 1 02198.080 Kg
D20 40,00 63.71 2628400 Kg
22| 1164.04) E2.60) Q146400 Kg
D22 24.5.00) 91.31 22370.950 K‘
D23 69 1.0} 120.95 33576450 Eg
1324 60,00 134.57 91507600 Kg
Parapet 13023.15 Kg |
Silting chamber 13183.96 Kg
Culvert @ 1.25% 2217026438 kg
Tol | 21370224688 Kg |
Add:- 5% Extrn 106351.1234] Kg |
Total 1233373592 H|_|




Sl no Description 7'66 Lim) | Wimm) [H/D{mm ) Qty Unit
B Providing and luying RCC ol M30 geade concrete innide
Tormms inchuding ol mnterials, centring and shuttering,
lubour, T&P for lor paragel wall af eulvert, All nocesaary
urrangement for vibration, compaction & curing ete. ol yard
camplete as divected by Englneer In churge, Costof
reinforcement 4 pot icladed here
Parapet for culven
Clo a2 00 TS0 a60]  Cum
L1l 208 200 730 62400  Cum
Cl2 48 200 750 14400 Cum
C14 it 200 750 4.80| Cum
C15 a2 200 750 60 Cum
Clé 4% 200 750 14.40] Cum
C17 M 200 750 7.50] Cum
C18 it 20} 750 4.80] Cum
Cl9 48 200 750 1440 Cum
c L] 200 750 4.80[ Cum
13 18 204 750 1440  Cum
24 6 200 730 4,80 Cum
Total 16590 Com
g Providing and fixing of screening fiomres as per designm
silting chumber of difforent sines
Tatal 10,00 Mo,
[Less)Rebate for refused material/malwa used by
10jcontraotor
50% of ltem No.2 Totul 42981.02 cum

3_,_..
A
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Annexure 1: Calculations for reinforcement quantity

Sl no Description | unit | L W | H/D | aty
D1 10 Rmt Drain Size (450x300)
Excavation Cum 10| 1250 550 6.88
PCC Cum 10 950 100 0.95
RCC Base Cum 10 750 150 1.13
Wall Cum 20 150 G600 1.80
Form Work Base Sqm 20 150 3.00
i Form Wark Wall Sqm 40 600 24.00
R/F Base 8@200 C/C both way 102 850 34.25
10 10000 39.50
Wall { 8@200 C/C both way) 204 a75 78.57
16 10000 63.20
215.51
| Kg/Rmt 21.55
Annexure 2
' Slno Description Unit | L W | H/D | aty
D2 10 Rmt Drain Size (450x450)

Excavation Cum 10| 1250 700 8.75
PCC Cum 10 950 | 100 0.95
RCC Base Curn 10 750 150 1.13
Wall Cum 20 150 750 2.25
Form Work Base sgm 20 150 3.00
Form Work Wall Sqm 40 750 30.00
R/F Base 8200 C/C bath way 102 850 34.25
12 | 10000 47.40
Wall { 8@200 C/C both way) 204 1135 90,65
16 10000 63.20
235,50
| Kg/Rmt 23.55

tan
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Annexure 3
Slno | Description Unit L w | H/D | aty
. D3 10 Rmt Drain Size (600x300)
Excavation Cum 10| 1400 550 7.70
PCC Cum 10| 1100 100 110
RCC Base Cum 10 S00 150 1.35
Wall Cum 20 150 600 1.80
Farm Work Base Sqm 20 150 3.00
Form Work wall Sgm 40 600 24.00
R/F Base 8@200 C/C both way 102 1000 40.29
12 10000 47.40
- Wall { 8@200 C/C both way) 204 975 78.57
16 10000 63.20
229.46
Kg/Rmt 22.95
Annexure 4
Sl no Description Unit | L W | H/D | aty
D4 10 Rmt Drain Size (600x450)
Excavation Cum 10| 1400 700 9.80
PCC Cum 10 1100 100 1.10
RCC Base Cum 10 900 150 1.35
Wall Cum 20 150 750 2.25
Form Work Base Sgm 20 150 3.00
Form Work Wall Sgm 40 750 30.00
R/F Base 8@ 200 C/C both way 102 1000 40.29
12 | 10000 47.40
I Wall ( 8@200 C/C both way) 204 | 1125 90.65
20| 10000 79.00
257.34
Kg/Rmt 25.73
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Annexure 5
Sl no Description Unit L W | H/D Qty
D5 10 Rmt Drain Size (600x600)
Excavation Cum 10| 1400 850 11.90
PCC Cum 10 1100 100 110
RCC Base Cum 10 900 150 1.35
| Wall Cum 20 150 900 2.70
Form Work Base Sgm 20 150 3.00
Form Work wall Sqm 40 900 36.00
'_ R/F Base 8@200 C/C both way 102 1000 40.29
12 10000 47.40
Wall ( 8@2200 C/C both way) 204 1275 102.74
20 10000 79.00
269.43
Kg/Rmt 26,94 |
Annexure 6
sino | Description Unit L w [ H/D [ aty
D7 10 Rmt Drain Size (750x450)
Excavation Cum 10 | 1400 | 850 11.90
PCC Cum 10| 1100 100 1.10
RCC Base Cum 10 800 150 1.35
Wall Cum 20 150 750 2,25
Form Work Base Sqm 20 150 3.00
Farm Work Wall Sqm 40 750 30.00
R/F Base 8@200 C/C both way 102 1000 40.29
14 | 10000 55.30
Wall { 8@200 C/C both way) 204 1125 50.65
20 | 10000 79.00
265.24
| Kg/Rmit 26.52
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Annexure 7
| sino | Description Unit L w [ H/o | ay
D8 10 Rmt Drain Size (750x600)
Excavation Cum 10| 1550 700 10.85
PCC Cum 10 1250 100 1.25
RCC Base Cum 10 | 1050 150 158
Wall | Cum 20 150 800 2.70
Farm Work Base Sqm 20 150 3.00
Form Work Wall Sqgm 40 900 36.00
R/F Base 8@200 C/C both way 102 1150 46.33
14 | 10000 55.30
Wall ( 8@200 C/C both way) 204 1275 102.74
20| 10000 79.00
283.37
WTrnt 28.34
Annexure 8
Sino | Description | Unit L w | W | aty
D9 10 Rmt Drain Size {(900x600)
Excavation Cum 0| 1700 850 14.45
PCC Cum 10| 1400 100 1.40
RCC Base Cum 10 1200 150 1.80
Wwall Cum 20 150 900 2.70
Form Work Base Sgm 20 150 3.00
Form Work Wall Sam a0 900 36.00
R/F Base 8@200 C/C both way 102 1300 52.38
i 14 10000 55.30
Wall ( 8@200 C/C both way) 204 1275 102.74
20| 10000 79.00
289.42
l _Kg/Rmt 28.94
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Annexure 9
Sl no Description | Unit L w [ WD | aty
D10 10 Rmt Drain Size (900x750)
! Excavation Cum 10| 1700 o 0.00
PCC Cum 10 1400 100 1.40
RCC Base Cum 10| 1200 150 1.80
Wall Cum 20 150 | 1050 3.15
Form Work Base Sam 20 150 3.00
Form Work Wall Sgm 40 1050 42.00
R/F Base 8@200 C/C both way 102 1300 52.38
14 10000 55.30
Wall { 8@200 C/C both way) 204 | 1425 114.83
20 10000 79.00
301.50
Kg/Rmt 30.15
Annexure 10
Sl no Description Unit L w H/D Qty
D12 10 Rmt Drain Size (1200x750)
Excavation Cum 10| 2000 850 17.00
PCC Cum 10 1700 100 1.70
RCC Base Cum 10| 1500 150 2.25
wall Cum 20 150 | 1050 3.15
Form Work Base Sgm 20 150 3.00
Form Work Wall Sgm 40 1050 42.00
R/F Base 8@200 C/C both way 102 1600 64.46
16 | 10000 63.20
Wall { 8@200 C/C both way) 204 1425 114.83
24 | 10000 94.80
337.29
Kg/Rmt 33.73 |
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Annexure 11

Sl no Description Unit L w H/D Qty
D13 10 Rmt Drain Size (1200x1050)
Excavation Cum 10| 2000 | 2000 40.00
PCC Cum 10| 1700 100 1.70
RCC Base Cum 10| 1500 150 2.25
wall Cum 20 150 | 1350 4.05
Form Work Base Sgm 20 150 3.00
Form Waork Wall Sqm 40 1350 54.00
R/F Base B@200 C/C both way 102 1600 64.46
16 10000 63.20
Wall { 8@200 C/C both way) 204 1725 139.00
24 10000 94.80
361.46
Kg/Rmt 36.15
Annexure 12
Slno Description Unit L w H/D Qty
D14 10 Rmt Drain Size (1500x750)
Excavation | Cum | 10| 2300 | 1000 23.00
PCC Cum 10| 2000 100 2.00
RCC Base Cum 10| 1800 150 2.70
Wall Cum 20 150 | 1050 3.15
Form Work Base | Sgm 20 150 3.00
Form Work Wall Sgm 40 1050 42.00
R/F Base 10@200 C/C 102 1900 119.57
8@200c/c 20 10000 79.00
Wall { 10@200 C/C) 204 1425 179.36
B@200c/c 24 10000 94,80
472.74
Kg/Rmt 47.27
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Annexure 13
' slno Description Unit | L w | /D | aty

D15 10 Rmt Drain Size (1500x900)

Excavation Cum 10 2300 1000 23.00

pPcc Cum 10 | 2000 100 2.00

RCC Base Cum 10 1800 150 2,70

Wall Cum 20 150 1200 3.60

Form Work Base Sgm 20 150 3.00

Form Work Wall Sgm 40 1200 48.00

' R/F Base 10@200 C/C 102 1900 119.57

8@200c/c 20 10000 79.00

5 Wall ( 10@200 C/C) 204 1575 198.24

8@200c/c 28 10000 110.60

507.42

| Kgfﬁmt 50.74

Annexure 14
Slno | Description Unit L w H/D Qty

D16 10 Rmt Drain Size (1800x900)

Excavation Cum 10| 2600 | 1150 29.50

PCC Cum 10| 2300 100 2.30

RCC Base Cum 10 2100 150 3.15

Wall Cum 20 150 | 1200 1.60

Form Work Base sgm 20 150 3.00

Form Work Wall Sqm 40 1200 48.00

R/F Base 10@&200 C/C 102 2200 138.45

B@200c/c 22 | 10000 B6.90

Wall { 10@200C/C) 204 | 1575 198.24

B@200c/c 32| 10000 126.40

550.00

Ke/Rmt | 55.00
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Annexure 15
Sino | Description Unit L W | H/D | Qty
D17 10 Rmt Drain Size (1800x1050)
Excavation Cum 10 | 2600 | 1300 33.80
PCC | Cum 10 | 2300 100 2.30
RCC Base Cum 10| 2100 150 3.15
Wall Cum 20 150 | 1350 4.05
Form Work Base Sgm 20 150 3.00
Form Work Wall Sam 40 1350 54.00
R/F Base 10@200 C/C 102 2200 138.45
B@200c/c 22 10000 86.90
Wall { 10@200 C/C ) 204 | 1725 217.12
B@200c/c 32 | 10000 126.40
568.88
Kg/Rmt 56.89
Annexure 16
Sl no Description Unit | L W | H/D | aty
D19 10 Rmt Drain Size 2100x1200)

Excavation Cum 10| 2500 | 1450 42.05
PCC Cum 10| 2600! 100 2.60
RCC Base Cum 10| 2400 150 3.60
wall Cum 20 150 [ 1500 4.50
Form Work Base Sgm 20 150 3.00
Form Work Wall sgm 40 1500 60.00
R/F Base 10@200 C/C 102 | 2500 157.34
B@200c/c 22 10000 86,90
Wall ( 10@200 C/C) 204 1875 236.00
8@200¢/c 36 | 10000 142.20
622.44
| Kg/Rmt | 62.24

s
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Annexure 17

' Sino Description Unit L W | H/D | Qty

D20 10 Rmt Drain Size (2100x1350)

Excavation | Cum 10| 2900 | 1600 46.40

PCC Cum 10 | 2600 100 2.60

RCC Base Cum 10 | 2400 150 3.60

Wall Cum 20 150 | 1650 4.95

Form Work Base Sgm 20 150 3.00

Form Work Wall Sgm 40 1650 66.00

R/F Base 10@200 C/C 102 2500 157.34

2@200c/c 26| 10000 102.70

Wall ( 10@200 C/C) 204 | 2025 254.88

8@200c/c 36 10000 142.20

657.12

l | Kg/Rmt 65.71

Annexure 18
Sl no Description Unit L w H/D Qty

D21 10 Rmt Drain Size (2400x1350)

Excavation Cum 10 | 3200 | 1600 51.20

| PCC Cum 10 | 2900 100 2.90

RCC Base Cum 10| 2700 150 4.05

Wall Cum 20 150 | 1650 4.95

Form Work Base sqm 20 150 3.00

Form Work Wall Sqm 40 1650 66.00

R/F Base 10@200 C/C 102 2800 176.22

10@200c/c 28 | 10000 172.76

wall ( 10@200C/C) 204 2025 254.88

10@200c/c 36 | 10000 222,12

825.98

Kg/Rmt 82.60
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Annexure 19

Sl no Description Unit L w H/D Qty
D22 10 Rmt Drain Size (2700x1500)
Excavation Cum 10 3500 | 1750 61.25
PCC Cum 10 3200 100 3.20
RCC Base Cum 10 3000 150 4.50
Wall Cum 20 150 | 1800 5.40
Form Work Base Sgm 20 150 3.00
Form Work Wall Sqm 40 1800 | 72.00
L R/F Base 10@200 C/C 102 3100 195.10
10@200c/c 32 10000 197.44
Wall ( 10@200 C/C) 204 2175 273.76
10@200c/c 40 | 10000 246.80
913.10
Kg/Rmt 91.31
Annexure 20
sl no Description | Unit L W | H/D | aty
D23 10 Rmt Drain Size (3000x1500)
Excavation Cum 10 3800 | 2350 89.30
PCC Cum 10 3500 100 3.50
RCC Base Cum 10 3300 150 4,95
Wall Cum 20 150 | 1800 540
Form Work Base sgm 20 150 3.00
Form Work Wall Sqm a0 1800 72.00
R/F Base 10@200 C/C | 102 | 3400 | 308.65
10@200¢/c 38 | 10000 23446
Wall { 10@200 €/C ) 204 2175 394.89
10@200c/c 44 | 10000 271.48
1209.49
| Kg/Rmt 120.95

bre

b A




777

Annexure 21
sl no Description Unit L w H/D | aty |
D24 10 Rmt Drain Size (3300x2100)
Excavation Cum 10 4100 | 2350 96.35
PCC Cum 10 3800 100 3.80
RCC Base Cum 10 3600 150 5.40 |
Wall Cum 20 150 | 2400 7.20
Form Work Base Sqm 20 150 3.00
Farm Work Wall Sgm 40 2400 96.00
R/F Base 10@200 c/C 102 3700 335.89
10@200c/c 38 | 10000 234.46
— Wall ( 10@200 c/C) 204 27715 503.83
10@200¢/c 44 | 10000 271.48
1345.66
Kg/Rmt 134.57
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(Name of Work:- Upgradation of All Internal & External Drains of Industrial Area Masuri Gulawathi Road, Hapur

& ni,

DESCRIFTION

LAIT

OTY.

RATE

AMOUNT

1’

Dizmamtling reinforced cement conérete or reinforced
brick work including siscking of materials s
direciod by the engineer-inschurge within o distance
of &l metre { 200 feet )

Cum

434.50

1340.00

A9, 03000

SOR2022/6%94/
174

Excavition  (by  mechanical/manuel  moanj  in
fenddation in mived soil with Moorum, shingle,
Kankir, bricks {requiring the use of special tools and
plant such a8 pickaces, sabbals oie.) including lift
to L.5m and lead up o 30m, and including fillin
watering und ramming of excavated carth into the
bpace  betwoen the bullding and the sides of
liwnglation trenches or info the plinth and remaval
and disposal of surplus esrth 85 direcled by o
Engineer in charge up to a distance of 30m. from the
foundation trenches including all T&P phowarahand
hiasket cte, complete

o,

BIG6H2.04

115,00

9.883.634.60

SOR2N227252

Extrn rafes for quantities of works. executed; In or
under foul position, Inchiding pumplag out water as)
riegquired.

Cum,

B30AI.04

2875

247140865

Cemeit Conerele with 4 em paipe approved stone
bullasl, course sand & cement in the propartion of]
&:4:1 including supply of all materials. lnbour, Tools
& plants elc. requined for proper completion of the
wiork

Cumi,

£231.29

i 10, (0

50,2 10,868.00

SOR022IRIL

Providing und laying precast RCC drain of M30
grode concrele inside forms including all materinls,
centringg and shirtering, kbour, TEP for fixing of the
same. All necessary arrungement for  vibrabon,
compaction & curing ele. al yvard complote os
directed by Engineer In  charpe.  Cost  of
reinforcement i not included here

Cum

2728047

854515

233,201.159.72

ADRY

SORI022283(a)

5.15

Shiliing of segmont from casting yard 1o sife by
trofler Including lowsling, unlodding, placing and
aligning the segment as per the line level

Cum

2729047

LEOD.00

49,122 846.00

ADR

S M5 (or steel or plain) in plain work such as
RiC:C wark including bending for proper shape as
{necessury incleding bending for proper cumpletion
of the work and including supply of all sieel &
wostape, bend, hooks, snd authorised overlapping
shall be measured ete oll complete s per direction of]
engineer in charge. Themmo-Mechnnically  Tremted
brs.

Ke

223337359

T9.85

178,334.88].34

MR & ADR
lesed on
MORTH

Priwiding wnd laying RCC of M30 grade concrote
imside forms including all malerials, centring and
shuttering. labour, T&P for for parapet wall of]
culvert. All necessary srngament foe - vibradion,
compaction & curing e, of yord complete as
direcied by Engineer In  charge.  Cost  of]
|reinforcement i not included here

Cum

16590

1, 417.640.39

ADR based on
SOR

Peoviding and fixing of screening fxtures a8 per
design at silting chamber of different sizes

.00

250,001).00

AOR based on
SOR

10

(Lessifichate for refused materiplmulwa wsed by
contrcior

-420K1.02

(10,745,255.00)

SOR2022/231n)

TOTAL RS,

514,758, 214.70

e

h—

b
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Name of Work:- Upgradation of All Internal & External Drains of Industrial Area
Masuri Gulawathi Road, Hapur

S. No. [Particulars Amount (INR)
I |[Cost of Work 514,758,214.70
2 |GST @ 18% on above 92,656,478.65
Total cost including GST 607,414,693.34
3 |Add for Contingencies on work 5,00,000,00
4 |Add for Third Party @1.5% on work 9.111,220.40
5 |Add for Advertisement L.S. 500,000.00
Total Cost 617,025,913.74
Say 617,025,913.74
6170.26 Lacs
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Structural Design and Bill of Quantity

From Table 3, it is observed that the proposed depth of drains varies from 300 mm
to 2100 mm.

The RC sections for various depths are provided in Figures 24 to Figures 26. The
culvert sections are provided in Figures 27828 and for silt chamber refer figure 29.
The grade of concrete proposed is M30 and Reinforcement proposed is Fe 500.

To enhance the quality and speed of construction, it is proposed to use precast
drains,
The details of measurement and bill of quantity for the entire drain sections along

with culvert of various lengths is provided in ‘Measurement’ and ‘Bill of Quantity’
Sections, respectively, The calculations for reinforcement quantities for different

drains and culverts are given in Annexures 1 to 21.

PCCld e L% " % ¢ o ®° J (I

X SEC- For D1 to D10 Type Drain )
Fig. 24

W dugh_
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f W= Y7150

10fmmEY 200 CIC
Emmd 200 CHC

DESIGN MIX KM-30

Smme 20

10mm3 200 CiC

X SEC- For D11 to D16 Type Drain
Fig. 25

r e T 50

X SEC- For D17 to D23 Type Drain
Fig.26

e b

£



PC.C1as

Culvert SEC- For Span < 1000 mm

Fig. 27

P.C.C.1:4:8

Culvert SEC- For Span > 1000 mm
Fig. 28
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Battam of Draln

Bottom of Drain

300 mm.

Botlom of Si Ghl‘n‘lbhtl!

Saction of sill Chamber

=200 mm,_|

Fian af sill Chombeor

Figure 28

o
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= Urain Width _
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LPPENDIX 2

LIFTING INSERT
- GRWV‘EL{}R JOINT L]
SECTION SIDE VIEW
Sire (mm) Dimensions of U-shape drain {mm) Ap.m.
BXH Weight
L A 8 H a b ¢ d e f (lg)
2500250 2000 460 60 A5 250 250 S0 65 65 230 289
300300 2000 520 420 465 300 300 95 70 70 280 435
450%450 2000 700 590 660 450 450 130 80 BO 430 €57
00600 2000 860 730 835 &00 600 145 30 90 550 8BS0
750K 750 2000 1050 890 1000 750 50 150 100 100 690 1200
S00X900 2000 1200 1070 119 900 900 160 120 120 830 1646
- A
/ S A~
. LA~ s
N A
i\ ’ Dr. K.N. Jha
e Prolessor
Dapartment of Civil Enginecring
3 ‘& i Indian Institute of Technol gy I.'l_!- thi
Lf T Hauz Khas, New Delhi-110018, India
Indial ' __F‘f,_!lj. -
Hauz Kh 'E}W'



897

E“EE =g

—

Y r.,,..j
tr m /it tri ! s oo tm tri s sz / W o t tmy m m
2 > 3 3 : Z B 2 : o NG 3 : 2 :
B 3] N3 ® .__ | ] | % > " S N 4 = & m ]
2 2 /ONE 3 2 (2 = g = E AN 2 P &~ g 3 2 2
Ustunsedeq 0001L1€ N AN~ 0001LTEN
wipu ‘QL00K-1IOG REN T Pl 310 | Y Mgy
,-,.____,_______u_.___%__.,.__m_u _c“cw_.u:_mnnn _ : n..”. f;”mx ///
Jossajoid .qrr.rff:. of
— - L 101 AW _
N M\ Ly \_\;..wfdm
7 . _
|f.4h| | | -
00TILIE N e 00TILIEN
/
|
Jaquieyn bunjiseq -sg _
- .' — e — - Y r—— L
TETN (170 e N —
ureia- g
B | — i | ~ —
009ILIEN | 009TLIE N
_ \ \ S | |
008ILIEN i 0081LIE N
|
WOS 01261 )
000ZLTEN | 000ZL1E N
r
|
|
[ Lo 18 A
R AN — . o
00ZTLIE N 00TILIEN
WOS wLIEE
O00PTLIEN 00YZTL1E N
009ZLIE N 009ZL1E N
008ZLIE N 008TLIE N
000SLIEN 000EL1E N
WS 0T
|
| |
_ - S
m _N _.__ Dw 00TELIEN | 00TELTE N
V34V 1VIH1LSNANI _
avod 9N 40 NOILO3HIQ = — T ey
|
MOT1d 431V NHOLS _
| |
|
A | — TR S——— S . | _——
009¢L1€ N A 009¢L1E N
_ |
|
tTi tr tr gs! tr fes) trd | 2y, _H tT} g3 i
> b - v o o - 7 Y p: ¥ m _..m
& e = 52 = 'S N o0 & I, ©: -<4i— Dy —
g 2 z : = E i3 S g E S S

|
 —l




ﬂd

.-
z - = f ; : . - n 2 - ° ; ® - n
__r.: L Lh _ E .r._u E LA - _._....
2 N3 . 8 ] 2 2 2 2 cm ] = S8 2 2
| ” _ _ ! _ m _ |
d . u _
IF _am ISR W (SO BN (N S | !
.w. 00'000TLIE N .M _ = =3 e = | ~ DODDOILIEN
. | & _ ! _
: L0 3L¥Alkd V ! ..; “
: _ |
; 0000ZILIEN . \.,,.R_ = - I A A _ T 00'00ZILIE N
w |
|
|
o | 988 580 G£6 16 : _
'ON L33HS NVED! WSIIGVA _. Zd A3y 00'00FILIE N 00'00FTLIE N
! i 'A3d
0¥ 3ZIS'S A8 QIHOIHD ABNMYHO|  vzZoz/eorez 04 ‘A3Y _
i |
|
40 NY'1d >m_>w_3w 0OdOl
. EQIU] A1 -
000051L1€ N | - C 0DO0SILIEN
woo Bulkeninsqiqey @ ojul jiewsa
618992¥-0210 : Xeje|8L £€820292L€6 - N
80€L0Z-EPION J8jeald) ‘'0-a)s ‘0'A’1I'S'd'N 'Gy-H

DOO0BILIE N O0'00BILIEN

'AL7 LAd NOIS3A ® AJAYNS gd|9 qI

Jokaning . /

b, 1 b’ | §
‘. Y O N A
. N

) // ! H...H” i _. ...;

..r......_.. i r i il i E L PR v | el ! ¢ . L . | s sl el T i [ - 5 '
0G000zL & Nawsiwirmal W WIANTE . Y  EE < S TR TR R R & L\ \ NERED 285 \ | i BN e T T T Gho0oLiEN
I ” . A g iy o K (o __._... o o . F L. ) L Ay sty or, i . i oy > o o % = : W ] ? ]
Fzm_l_u : - . . _ . ,.... WE: § % A 1 L . It = L E * i < 115 LT ,-_...M.w”"hﬁﬂ.—:l..hhﬂ.._ ; ; i S ot /

_ 4...___._4; .

wooy wooz woo  wool- SN L L LT TR cage

898

00'00ZZLIE N  QO00TTLIE N

0v®@000t:L
i
FTVOS |
| Nﬂw._w:muwwmcmmmmwﬂmmﬁmvﬂﬁumﬁumhﬂ HIL 21001 IHa0 MEN "SEUY TN . - O
e [ o iy ek g g
S . JEoLbus ..”...”.m._._._.ﬂ_ .”_L..+..{.._m 20
| jﬁ\)\& i .:___..u._._.,.._ .._ m_.ru W
| )
i
00'009ZLIE N 00'009ZLIEN
Sl8jaw Ul ale sjaAaT @ suoIsuawIq IV *L
SHIVYINTY
w.._.ll TRATERE . I B . ._. . _ N\ o \ g \ - P : \ . . = : s ‘ 1 | : R 3 = . _ ) ., = T _. . | . - = _“... | / 4 Ty . = | : “.. : -...._.. T P 1 00'00BZLIE N
310d-014L03713 |
T3A31 401 NIVAQ |
"mm- AYYANNOE 2QISdN | =——= M3N NIVHQ
HIWHOASNYHL e YHOHOWN Z_.q.w_n— h BO0OOELIEN SRRt & e
QYoM SINUL|  vocooo | T3ATTLH3ANI NIVYO : i
e S1aATN 3003 aAV0Y | ——— NIv¥a i _
413ATTHAINIOAVOY | 43aING |
——— avoy ooy | 143NN
JTOHNYW ¥3BNYHO I— R (W
LeNn— T T T T e R N T . e N TR SRR T SO /o il ROy
1S0d dAV1 3INITHILNID PIUEELEN
VINVEVHY | VH3NYO ALDD
= SIMLSNANI | —— HOVHL L4VD
¥YTIid 19 % dnLiing |
== ETVINTT) — AMYONNOS |
dNNJONVH | 8 TIEM 3408 sdhesdicbide | - ooorezieN
000000 TBAITANNOYD | ——— avoy N3WNLIg
e EIR) " SNV HON3E _ !
! -
|
00'009ELLE N _ h 00°009ELTE N
{
‘ : |
avavizvHo ‘14NSYIN ) ) i g | | | | 1
3 3 3 3 3 3 3 3 3 3 3 2 é i H 2 =
2 2 2 3 2 B £ 2 & & P
V3YVY VIYLSNANI AVOy SN : g g : : : s | : g g 8 : E : : - g
= g 2 2 3 g B 2 2 2 8 8 2 3 E 8 =
- 4O NY1d AJAHENS TVIIHAYHOOdOU . B | -




899

Department of Civil Engineering

Indian Institute of Technology, Delhi
26.09.2024

To,

Deputy General Manager (Civil )

Construction Division- |

Building No. A-03, UPSIDA Residential Colony,
Sector-16, Shastrinagar,

Ghaziabad-201001.

Subject: Structural & Hydraulic Design, and Cost Estimate of RCC Drain work in the
Industrial Area Masuri Gulawathi Road.

Reference: (1) Your letter no. 2]D{IJJUPSIDAIDGM{CJFC.D.-I.«’Ghaziabud. Dated

03.06.2024
(2) Meeting dated 12 September 2024
(3) Our report dated 23.09.2024 and subsequent discussion

Dear Sir,

This has reference to the subject and the discussion we had with you on 12% September 2024,
Please find enclosed the draft report on the “Structural & Hydraulic Design, and Cost Estimate

of RCC Drain work in the Industrial Area Masuri Gulawathi Road”.

Based on the design, the abstract of estimated cost is provided in Table | and details are

available in the repon.

Table I: Cost Estimate of ROC Drain work in the Industrial Area Masuri Gulawathi Road.

E Particulars | Amount (INR) |
Na, |
1 Cost of Work 51,47,65,965.56 |

2 GST (@ 18% on above 9,26,57,873.80 |

3 Total cost including GST 60,74.23,839.36 |

4 Add for Labour Cess @ 1% on estimated cost-plus GST amount 60,74,238.39 |

3 Add for Contingencies on BOQ 5,00,000.00

6 | Add for Third Party @ 1.5% on BOO 77,21,489.48

7 | Add for Advertisement LS. | 2,00,000.00

'8 ' Total Cost | 62,19.19,567.23

|9 I'Say | 62,19,19,567.00

Gy 1./"/-/i Il%
A
— Dr. K.N. Jha
Prolosaor
eiment af Givil Engineoring
Ir.-.:EiP:ﬁl:. ri?haiﬂh- of Ty-.,- :!ar.:J;.fc.-g;,- Delhi
= Hmir Khag, Now Dolhi=-1100016, India
lph
\
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The estimated cost of Rs. 62,19,19.567.00 (Rs. Sixty Two Crore Nineteen Lakh Nineteen
Thousand Five Hundred Sixty Seven Only) prepared for the subject project appears
reasonable for tendering purpose and is vetted, The detailed technical specifications and
drawings may further should be reviewed when the details are available or at the time of

exeécution,

Please feel free to contact us in case you have any queries or clarification related to this report.

Thanking you,

Sincerely, ]
£ ==
s > 4 s
- BRCHAHAR ENIPA

I KN dh
Frotoosur
Dapartrient &f Clull Ensin
Indian In=lilule of Teehnoloo
L.'_._._.: Fll' .| W % Hi I|

Enclosure: (1) Survey drawings (2) Document showing condition of the existing drains, (3)
Hydraulic design, Drain Design, and Cost Estimate,

e
Ty
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Hydraulic & Structural Design of RCC Strom
Drain Work in the Industrial Area, MG Road,
District Hapur

sibmitied to
DGM (Civil) Construction Division I, UPSIDA, Ghaziabad
by

[ 7 v AT

Prof B R Chahar
[ nahar
. Dr. KN. Jha
Deparin F‘mu-;;-,—
Indi i? e Department of iyl Enq neeting
Hauz Ki Indian Institute of Technolagy Deth
F 3 Hairy Khas, New DE"h"”E-'-'Eé,-I'rr-h;

Department of Civil Engineering
Indian Institute of Technology Delhi
Hauz Khas, New Delhi 110 016
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Background & Status of the Existing Drain Network

LPSIDA has developed an industrial arca a1t Masuri Gulawathi Road, District Hapur (UP). The
total area of this industrial area is about 935 Acres in three phases. Masuri Gulawathi Road

divides the area into two parts, one side Phase 2 and other side Phase | and Phase 3 as shown in

Fig 1 (Google Earth Image),

Google Farth

Fig I: Google Earth Image of Industrial Area, MG Road

Majority of plots have been occupied by well-developed industries as shown in Fig. 2a & b

(Google Earth Image)

Ha



Fig. 2: Google
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h Image of the current development status of industrial plots
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UPSIDA had provisioned storm drain network at the time of development of this industrial area.
The old storm network is of brick work that deteriorated/damaged with time, so UPSIDA
constructed RCC drains at selected stretches, To assess the status of the existing storm drain
network, detailed surveying and photogruphy along with site visits have been carried out,
Selected photos showing the current status are included as Appendix 1. The following table

summuarizes the details.

Table 1 Summary of drain conditions on various roads

: :
S. No. | Road Mark ‘ Location ] Remarks
Mark ‘
| |
Phase 2
| ] Road 11 P2 The side drain is covered with vegetation at this
location.
2 Road 12 P3 The drain is flowing but blocked at the culvert point
and at the junctions,
| 3 Road 13 P4 The sides of the drain ure damaged and covered with
vegetation. And it is blocked at the culvert.
4 Road 14 P21 The sides of the drain are damaged and covered with
vegetation. And it is blocked at the culvent.
5 Road 15 Py The sides of the drain are damaged and covered with
vegetation. And it is blocked at the culven.
6 Road 16 PIs, P14 The drains at this road are one side of the drains is
covered with vegetation, and the other side is a brick
' lane but damaged. At P18, one side of the culvert is
blocked with vegetation.
| 7 Road 17 | PI3, P10 | The sides of the drains are totalls damaged and
covered with plant vegelation. And the culverts are
‘ blocked,
| 8 Road 18 Ps The sides of the drains are covered with vegetation,
The flow of drainage is blocked due 1w the
accumulation of waste (plastic waste). .
| s i J
U Vt/(’f«(' \(AA—
( // Dr. K.N. Jha 4
N D Frotezzor
Departmetit of Chal Engl
0 Indian lnstitule of Technolt
L ¥ Iz Khgas, Mew Dalhl-1100 4
il H L
o "
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! I'he sides of the drain are damaged and covered with

9 | Road1 P1-PS

' vegetation. And it is blocked at the culvert.

j 10 Road2 P13, P10, P9 | The sides of the drains are totally damaged and
covered with plamt vegetation. And the culverts are

| blocked.

| I Road 3 Pl I'he sides of the drain are damaged and covered with

| | vegetation. And it is blocked at the culvert.

12 Road 4 P12, P19, The sides of the drains are covered with vegetation, At

P20, P21, few locations the sides are totally damaged. The Tow
P22 of drainage is blocked due 1o the accumulation of
- waste (plastic waste).

13 Road § P17, P18 | The sides of the drains are covered with vegetation,
The Now of drainage is blocked at one side of the
culvert dug to over-vegetation,

14 Road 6 P13-Pl6 I'he sides of the drains are covered with vegetation.
The fow of dranage is blocked due to the

| accumulation of waste (plastic waste).
Phase 3
15 Road 1 P24, P25, The sides of the drains are covered with vegetation.
P26, P29, I'he How of drainage is blocked due to the
P44, Pd5, accumulation of waste (plastic wasie)..
P46, P52,
P36

16 Road 2 P47 The sides of the drains are totally damaged and covered
with plant vegetation, And the culverts are blocked.

17 Road 3 P48, P51 The sides of the drains are covered with vegetation.
The flow of drainage is blocked due 10 the
accumulation of waste (plastic waste).

| 18 Road 4 P49, P50,  The sides of the drain are damaged and covered with
| I35, P31, vegelation. And it is blocked at the culvert
P32, P33,
| P34
| |9 Road 8 P30, P39 | I'he sides of the drains are totally damaged and covered
| with plant vegetation. And the culverts are blocked.
f"'/z'/.l LL"’HJ(-""_J Br. K.N. dha
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The sides of the drains are totally damaged and covered

20 Road 11 P41, P42,

P43 with plant vegetation. And the culverts are blocked.
|21 Road 13 P34, P36, I'he sides of the drains are totally damaged and covered
| P37 with plant vegetation. And the culvens are blocked.
| 22 Road 14 P33 The sides of the drains are covered with vegetation,
| The Row of drainage is blocked due to the

accumulation of waste {(plastic waste),
| 23 Road 16 P29, P30 The sides of the drain are damaged and covered with
| vegetation. And it is blocked at the culvert.
24 Road 17 P26, P28 The sides of the drains are totally damaged and covered
with plant vegetation. And the culverts are blocked,
25 Road 18 P25, P27 I'he sides of the drains are totally damaged and covered
1 l with plant vegetation. And the culverts are blocked,
Phase 1
— e o — =
26 i Road 4 P54-Po4 The sides of the drains are totally damaged and covered
with plant vegetation. And the culvens are blocked.
27 Road 5 P92, P93, The sides of the drains are covered with vegetation.

P9, P97, P | The flow of drainage is blocked due to the

98 aceumulation of waste (plastic waste),

28 Road 6 P87, P86, The sides of the drain are damaged and covered with

P88, P89, veeetation. And it is blocked at the culvert

P108, P109,

P10, P11,

P105, P104,

P103, P65,

Po6, P112

29 Road 7 P85, P67 The sides of the drains are totally damaged and covered
| with plant vegetation. And the culverts are blocked.
|

30 Road 1 P56, 57, | T'he sides of the drains are totally damaged and covered
| P89, P90, ! with plant vegetation. And the culverts are blocked.

P77, P75
| 3l Road 2 I rie, P77, The sides of the drains are covered with vegetation,

P70, P69, I'he flow of drainage s blocked due 1o the

| P02, P104 | accumulation of waste (plastic waste). |
=y 1/'\ e
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32 Road 11 P74, P72, T'he sides of the drains are totallv damaged and covered
' P69, 101, | with plant vegetation. And the culverts are blocked,
P68, P100
i3 Road 10 P76, P75 The sides of the drains are covered with vegetation,
The flow of drainage is blocked due to the
accumulation of waste (plastic waste).
34 Road 29 P80, P79 The sides of the drain are damaged and covered with
J vegetation. And it is blocked at the culvert.
35 | Road 26 106, P107 | The sides ot the drains are totally damaged and covered
with plant vegetation. And the culveris are blocked.

The surveying, photography and site visits established that

The existing storm drain network Is in dilapidated state

Culvents and drains are damaged at many places.

Many drains look like kachha drains, choked, Tull of rashes and stagnated water.

Water logging is present at some places including behind site office and central verge of

main road along HTL.

Connectivity of drains are missing at several places.

MG road divides the area into two parts and the runoif is to be carried into a nallah near

the upper Gianga canal, so the storm runofl generated from the area located one side of

the MG road is to be carried through culvert under the road to the outfall on other side

of the road,

Overall. the existing storm drain network is non-functional so the industrial area is facing

problems of frequent water logging and foeding, which is resulting into inconvenience and

unhealthy surrounding environment as well as affecting the functioning and productivity of

mdustries leading o huge losses. Therefore, o complete replacement of the existing drains with

a new storm water drainage network is requined.
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Scope of Work

Office of DGM (Civil), Construction Div — 1, UPSIRA, Ghaziabad, hencelorth referred 1o as the
Client, approached (11 Delhi for the design of a storm drain network in the Industrial area of MG
road, District Hapur, LIP. A team of experts in Water Resources Engineering and Structural
Engineering comprising Prof. B R Chahar and Prof K N Jha. Department of Civil Engineering, IIT
Dethi. carriedout this design work. Since. at present the existing drainage system is not functional
in the scheme area, this work aimed 10 design a RCC storm drainage system of the MG road

industrial area. The agreed scope of the work was limited 1o

I. Surveying of the Area

!‘d

Layout plan of storm drains

3. Hydraulic design of storm drain system
4. Structural design of drains and culverts
=

. Cost estimate of the work

For ease of construction (in situ as well as precast) and maintenance, all drains have to be taken as
rectangular shape. Rectangular drain sections having minimum width as 45 cm and the minimum
depth as 30 em have to be adopted for the drains. Also a plot of about 51 hectares between Phase
I'and Phase 3 is under litigation. so the main drain cannol pass through it and 1o be routed along
its periphery. All drains and culverts have to be adopled of precast RCC for better performance,

quality. and durability. There are a number of options available in precast construction of drains.

One of the possible oprien is attached in Appendix 2.
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Surveying of Area

To carry out a detailed survey of the area services of M/s Habib Survey & Design Pyt Ltd was
hired. They conducted detailed surveying using DGPS and captured various information to prepare
different layers in AutoCAD drawings. They have submitted the following

I, Scheme layout plan (AD size print out submitted separately with the report)

2. AutoCAD files with different information in various lavers {softcopy - mailed)

Basic Inputs for Hydraulic Design

I, Schene layoul plan prepared by Habib Survey & Design Pyt Lid after detailed surveying

of the project area.
2. Site visits and meetings on several occasions.

3. Approximate road patri levels, Section of Nala, culvert section & 1L ete. captured from the
surveying done by Habib Survey & Design Pyt Lid using DGPS.

4. Rainfall intepsity ¢ = |3 mm/hr as recommended by the Client according to their master
plan.

5. Runoftcoefficient £ = 0.65.

6. Manning’s » = 0.012 for cement plaster/RCC finish.

7. Minor head losses at bends and junctions are nieglected.

8. Runoll’ contributing area of the plot under litigation and few plots on the periphery of
scheme are considered.
9. Outfall into the Udairampur drain. maintained by UP lrrigation Department. The client

confirmed the RLs of bed level and HFL of Udairampur drain as 208.75 m and 209.40 m,

respectively at the location of the industrial area drain outfall.
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Hydraulic Design of Storm Drain Network

Layvout of Drains

The storm water drains are to be aligned both sides along the main roads. MG Road divides the
area into two parts, so the storm runoff generated from the area located one side of the road is to
be carried through a culvert under the road to the outfall on other side ol the road. Also the main
drain cannot pass through the plot under litigation between Phase | and Phase 3. 50 it has to be
routed along its periphery. Using trial and error method, drain slopes and starting 11 have been
adopted 10 ensure that (1) velocities in drains are maximum, (2) excavation for drains are
minimum. and (3) raising of road patri levels are minimum. The final propased layout plan of

proposed drain network is as per the drawing annexed with this report

Hydraulic design of drains

Runofl computation by rational formula (0 = Cid) has been done considering rainfall intensity ¢
= 13 mm/hr as recommended the Client according to their master plan. Hence, actual estimation
of time of concentration for the catchment and analysis of rainfall for eritical return period of
rainfall intensity of time of concentration has not been warranted. There may be requirement of
rainwater harvesting adaptation by the developers, but runof¥ coeflicient C = 0.65 has been adopted
soas 1o be on safer side due to efficacy of the implementation and subsequent performance of such
rainwater harvesting measures, RunofT contributing area (4) for the cach drain has been computed
using AutoCAD layout plan of the scheme. The total discharge for the peak runoff generated from

the entire scheme came out as 8 878 m’s = 313.516 cusec.

Manning's formula (Q =%ﬂﬁ”p_”351’{2) has been adopted for hydraulic calculations and

arriving at drain sizing, Where n is Manning's roughness coefficient: @ is flow area of drain: pis
wetted perimeter of drain; and S is bed slope of drain, For ease of construction (in situ as well as

precast) and maintenance all drains have been taken as rectangular shape. Rectanguler drain

AN ,.1,,.4__ EL"JW' §

( /; ) Dr. K., Jha

W Protessor
Department af Civil Enginesning

i Indian Institute of Technology Dethi
Hauz Khes, Mew Delhi-110016, Inda



2 323992939 0ae

911

sections having Manning’s n = 0,012 {cement plaster/RCC [inish) and the minimum width as 45

cm and the minimum depth as 30 ¢m have been adopred for the drain.

Excel sheet calculations have been undertaken for various calculations, Steady state flow depths
in different drains based on Manning’s equation have been computed using “Goal Seck/Solver
Function™, and then actual Mow area and velocity have been computed. Then the invert level at
head and tail of each drain has been computed. A suitable free board has been added over the flow
depth 1o get the total depth hence size of the drain. Finally, the minimum patri level is invert level
plus total depth of the dratn. Using trial and error method, drain slopes and starting [L have been

adopied to have velocities in drains maximum, excavation for drains minimum, and raising of road

patri levels minimum.

Table 2 lists the start and end of drain node, drain length, adopted bed slope, drain sizing. drain
type. and flow velocity. Table 2 also tabulates the 1L as well as full supply level (FSL) at head and
tail of each drain and approximate road patri levels. Junction between two drains and transition
between two drain sections should be carefully implemented. The final drain network flow

dingram is as per the AD size drawing sheet submitted with this report.
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Summary of Drains and Culverts

Table 3 summarizes the details (size, number and length) of the drains while Table 4 lists culverts
ol various sizes at different locations. Thus, the different sizes of drains 1o be adopted to drain ofl

rain water from the scheme arca are as in Table 3.

Table 3: Length and sizes of drains

] I
4‘;”“ Drain | Width | Depth | No of [ Length
| =0k Type {mm) | (mm) | drains (m)
|
| D1 450 | 300 | 211 [3911500
|2 D2 | 450 | 4s0 10| 1601.00
3 DI | 600 | 300 [ 60.00 |
4 D4 | 600 | 450 46 | 10141.00
E D5 600 | 600 I 149.00
L6 D7 750 | 450 I 189200
7 D8 | 750 | 600 0 | 2017.00
8 DY 900 | 600 1 226600
9 D10 | 900 | 750 | 263.00
10 DIz | 1200 | 750 10 1838.00
I | D13 | 1200 | 1030 ! 351.00
12 D o | o1s00 T 750 2 204.00
13 | pi1s | 1500 | 900 | 385.00
14 D16 1800 | 900 1 265,00
15 | o7 | 1800 | josp 2 | 81300
|16 | D19 | 2000 | 1200 [ 5 | 1642.00
17 b2 | o2100 | 1350 | 40,00
| 18 | b2t | 2400 | 1350 2 164,00
L D22 | 2700 | 1500 2 245.00
20 | p23 I 3000 | 1500 | 4 691.00
| 2] D24 | 3300 | 2100 2 680.00
| Total number and leagth of drains | 335.00 | 65822.00

u Oir, KM, Jha 35
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Table 4: Length and sizes of box culverts

$ No Culvert | Width | Depth | No of Iangtl:
) Type {mm) | (mm) Culverts| (m)
| Ci1 450 w0 | 22 352.00
2 2 450 450 10 160.00
4 C4 600 450 25 405.00
7 c7 750 450 | 8 128.00
8 8 750 600 7 112.00
9 Y 900 600 8 128.00
10 Clo 900 750 4 64.00
1 Cli [ 200 Ao I 16.00 1
12 ci12 1200 | 750 4 64.00 |
14 Cl4 1500 | 750 2 32.00
15 15 1500 | 900 | 1 16.00
16 c16 | 1800  oo0 |2 16.00
17 C17 1800 | 1050 | 16.00
18 C18 | 2100 | 1050 1 16.00
19 cry | 2100 | 1200 3 48.00
22 c22 2700 | 1500 2 32.00
2 c23 | 3000 | 1500 2 32.00
24 | 24 | 3300 | 2100 I 16.00
Total number and length of

i g o 1683 |
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L-Sections

Figures 3 10 @ show L-sections along the main drains.

L-Section 3-33-34-46A-50A-50a-52-55

214500 — ]
|

213500

113,800

RL (m)

113500 |

m— i Lo
211 000 | e LT by gy Lewl
‘ — A L
0

| o Dby T L

211 00
u 100 100 300 400 500 BSC FO0 B0 20 1000 110 1200 1300 1400 I%O0 1800

Chalnage/Length (m)

Fig 3: L-Section 3-33-34-46A-50A-50a-52-55
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L-Section 1-108-9A-11B-36B-36A-38R-63A-62-554-55-C3-C4
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Fig4: 1-10B-9A-1 | B-36B-36A-38B-63A-62-55A-55-C3.C4
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L-Section 69A-164-163-162-161-160-159.158-157-156-154-153-
143-140-139

{14000

113500

413,000
\|

— e |l

= 1d, 00
| — 1','||mlll.|,ﬂ.| |
Y18 Efy | Pt |t | |
| — A T 0D LR |
211000 '

o 10 X0 300 400 =00 B0 700 &00 500 1000 1400 {290 1300 te0d 1500 1653

Chainage/Length (m)

Fig 5: 69A-164-163-162-161-160-159.]58-157-156.154-153-143-140-139
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L-Section 69A-69-70-71-75-109-108-89-94-98-138-139-219-220-
205-210-237

o OO !
1350
|
213.000
&00
111.00C |
|
211500 | — i L |
2110008 | ST TR Y |
| — T | |
o 14.500
| — 0D o]
10008
v] M 000 630 A0 1000 1200 1400 1500 LROD 2000 FIDO 2400 ZE0D

Chainage/Length [m|

Fig 6: 69A-69-70-71-75-100-108-89-94-98-1 38.139-2|9-220-205-210-237
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L-Section 257-266-265-263-264-293-299-303A-306-307
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1 05 300 428 SO0 a0n b EGD o0 1002 100 120G
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Fig 7: 257-266-265-263-264-293-299-303A-306-307
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L-Section 165A-C4-273-271A-271-284A-286-307-307A
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Fig 8 165A-C4-273-27| A-271-284A-286-307-307A

(S

e

Dr. K.N. Jha
Prolessar
Dopertment of Civil Engineering
Indian institule of Technology Dethi
Hauz ihos, New Délhi-110018, India

a3

. s



J 3 I 20399 89

J

o

- Wy W e e

944

L-Section 237-257A-257-262-294-298-297-296-307A-308-309-
Outfall
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Q 06} a4 &0 B 1000 150 1400 IB0C 1800 1000 2200 400
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Fig 9: 237-25TA-257-262-294-298-297-296-307A-308-309-Outfall
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Cross Sections
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Figures 1010 13 show cross sections at selected places.

212 705 212015
. 06m S6m_ | 5m __ 56m "7 o6m
Node 193 Node 192
Ik 212 066 ik 212 265
. 0om . 08m
18m
< = >
Fig 10: Cross Section at 193-192
213247 213322 213252
_' 0.45m _" 5.75m - 5m i B?Em N F._Pj_ﬁﬂl.-
I |
Node 126 Node 127
L 212800 IL 212 750
_ 075m . 075m
18m
i _ ¢ B >

({H,/I 1_‘,_/_,._@.—— Dr. K.N. Jha

Fig 11: Cross Section at 126-127
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21307

21302 212928
045m . ~55m -:- 5.5m .I, 5 5___”[ =3 0.45m |
. |
Node 289 Node 290
iL 212339 IL 212 400
0.75m 075m
- 1&'1
.“ e — L —
Fig 12: Cross Section at 289-290
213789 213918 213562
0 45m L == ‘_.igrr] : 5 5m ) ) _5_5'm T 0.45m
Node 47 Node 48
L21300 | L 212703
ﬂ_?a-p___ 0.75m
18m N

Fig 13: Cross Section a1 47-48

Remarks on Hydraulic aspects

The present analysis and design are based on certain assumptions, nputs. and interpretations, so
the following should be kept in mind

I. The sizing of drain and free hoard are based on the discharge ot the tail of a drain, so
throughout the drain length, the drain size will be on safer side and also the available free

board yhnn the imtially provided free board.
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- On the basis of discussions according to YEIDA/GNOIDA master plan, the intensity of

rainfall has been taken as 13 mm/hr for runoff compuration with rational formula.

- The storm runoff from few plots on the periphery of scheme and the plot under litigation

have been considered into the network.

- Road patri levels be raised wherever required based on the top level of drains wri the

adjoining ground level. Also if the top of drain is below the adjoining ground level then the

drain side walls be raised appropriately.

Transition between two drain sections of difTerent sizes should be carefully implemented

adhering 1o the proposed invert levels and full supply levels.

The Udairampur drain has sufficient capucity to carry whole peak storm runoff from the
scheme, thus the drains outfalling into it have been assumed discharging freely without

backwater effect
All drains and culverts are taken as rectangular shape (minimum width as 435 cm and the
minimum depth as 30 cm) and made of RCC (precast/cast in §itu) having Manning’s n =

0.012 {(cement plaster/RCC finish),

- The mimimum bed width to be adopted was 45 cm, hence the velocities in the starting drains

are relatively on the lower side.

- Four desilting chambers and ten screensitrash racks are suggested. Additional screens at

culvert inlets and other places may be provided, Desilting chambers at other places may be

provided but they will not result into reduction of cleaning/desilting requirements of drains,
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Structural Design and Bill of Quantity

From Table 3, it is observed that the propoesed depth of drains varies from 300 mm
to 2100 mm.

The RC sections for various depths are provided in Figures 14 to Figures 16. The
culvert sections are provided in Figures 17 & 18 and for silt chamber refer Figure

19,

The grade of concrete proposed is M30 and Reinforcement proposed is Fe 500.

To enhance the quality and speed of construction, it is proposed to use precast
drains.

The details of measurement and bill of quantity for the entire drain sections along
with culvert of various lengths is provided in ‘Measurement’ and ‘Bill of Quantity'
Sections, respectively. The calculations for reinforcement quantities for different
drains and culverts are given in Annexures 1 to 21

Bmm 200 C/C
DESIGN MIX M-

10
PCC 4 B
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Fig. 14
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PCC 14 B 0

Culvert SEC- For Span < 1000 mm
Fig. 17

PCC 14 f—
Culvert SEC- For Span > 1000 mm
Sl Fig. 18
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Bottom of Drain

Bottam of Drain

600 mm

300 mimy

Bottom of Sit Chamber

Section of sét Chambier

- Drain Width _

0% mm |

Plan of sit Chambar

Fig. 19
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Details of Measurement
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ABSTRACT OF TOTAL COST

5. Particulars Amount (INR) |

No,

I Cost of Work 51,47.63,965.56

2 GST @ 18% on above 9.26,57.873 80

3 Total cost including GST 60,74,23,839.36

4 Add for Labour Cess @ % on estimated cost-plus GS T amount 6(),74,238.39

5 Add for Contingengies on BOQ 3.00.000.00

[ Add for Third Party @@ | 5% on BOQ 7721489 48

7 Add for Advertisement [ S. 2.00,000.00

8 | Total Cost 62,19,19,567.23

9 | Say 62,19,19.567.00

B - Protesgor
oparimen! of Civil Englhesring =
~ | - "‘C !l1diun Institule of Tuchu;rngyﬂt:cll-u *
'-T’;L "1/"'/,._-———_— “auz Khas, New Dethi-110018, India
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Annexure 1: Caleulations for reinforcernent quantity

Sl no ] Description | Unit i | g w | H/D Qty |
D1 10 Rmt Drain Size (450x300) |
Excavation Cum 10| 1250 550 6.88
PCC Cum 10 950| 100 0.95
| RCC Base Cum 10! 750| 150 1.13
wall = Cum I 20| 150! 600 1.80
Farm Wark Base Sgm 20 150 3.00
Form Work Wall Sgm 40 | 600 24.00
|
R/F Base 8@200 C/C tap and bottom 102 850 3435
10| 10000 39.50
Wall [ B@200 C/C (both way) 204 975 78.57
16 | 10000 63.20
! 215.51
| | Kg/Rmt 21.55
Annexure 2
_ Slno Description lunit | [ 1 W | H/D | aty
D2 10 Rmt Drain Size (450x450)
Excavation Cum 10| 1250 700 B.75
PCC Cum 10| 950! 100 0.95
RCC Base Cum 10! 750| 150 113
Wall Cum 20 150 750 2.25
Form Work Base S5gm | 20 150 3.00
Form Work Wall Sqm | a0 750 | 3000
R/F Base 8200 C/C top and bottam 102] 850 34.25
12 | 10000 47.40
Wall ( 8@200 C/C both way) 204 1125 90.65
16 | 10000 63.20
. 235.50
I Ke/Rmt 23.55

- A
(//f/;tv(/’—Lf

b

ndian Institute of Technolagy Delhi

Dr. K.M- Jha
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Annexure 3

Sl no Description Unit | L W | H/D | aty
D3 10 Rmt Drain Size (600x300)
Excavation Cum 10 ! 1400 550 1.70
PCC Cum 10 1100 100 110
RCC Base Cum 10 900 150 1.35
Wall Cum 20 150! 600 1.80
Form Work Base Sgm 20 150 3.00
Farm Wark Wall Sgm 40 £00 24.00
R/F Base 8@200 C/C top and bottom 102 1000 40.29
. 12 | 10000 47.40
Wall (B@200 C/C both way) 204 ors | 78.57 |
16 | 10000 | 63.20
| 229.46
| Kg/Rmt | 22,95
Annexure 4
Sl no Description Unit | L w | H/D | ay
D4 10 Rmt Drain Size {600x450)
Excavation Cum 10 | 1400 700 .80
PCC Cum 10| 1100 | 100 1.10
RCC Base Cum 10| %00| 150 1.35
Wall Cum 20 150 750 2.25
| Form Work Base Sgm 20 150 3.00
| Form Wark Wall Sam i 40 750 30.00
i |
I i
| R/F Base @200 C/C tap and bottom 102 1000 40.29
' 12, 10000 47.40
| Wall { B@200 C/C both way) 204 1125 90.65
! 20 | 10000 79.00
' | 257.34
, | Kg/Rmt 25.73
| ( s _.-/ I ]
¢ an NAZ
Dr. K.N. Jha
A Dot Protessey
Ment of Civil Eanin . .i
W‘ w jrﬁmn t:lshtut:u::ﬁ_ifg E;ff‘“r,’;‘F
'y ¢ (Shas, Now Dulnf. 10046, f..J.ﬂI



J 392009009 0

o

r

- W B w W W o

973

Annexure 5
Sino | Description ' Unit | | t W | H/D | aty
DS 10 Rmt Drain Size (600x600) |
Excavation Cum 10| 1400 850 11.90
PCC Cum 10 1100 100 1.10
RCC Base ! Cum 10 900 150 135
| Wall Cum ! 200 150| s00 2.70
Form Work Base Sqm 20 150 3.00
Form Work Wall sgm 40 900 36.00
R/F Base B@200 C/C top and bottom 102 1000 40.29
12 10000 47.40
wall { 8@200 C/C both way) 204 1275 102.74
20 10000 79.00
| 269.43
| | Kke/amt | 26.94
Annexure 6
' Sino Description Cunit | [ L w | H/D  aty
D7 10 Rmt Drain Size (750x450)
Excavation Cum 10| 1400 850 11490
PCC Cum 10| 1100 100 110
RCC Base Cum 10 800 150 1.35
Wall Cum 20 150 | 750 2.25
Form Work Base Sgm 20 150 3.00
Form Wark Wall Sgm 40 750 30.00
R/F Base 8@200 C/C top and bottom 102 1000 40.29
| 14 10000 55.30
| Wall (8@200 C/C both way) 204 | 1125 50,65
20 10000 79.00
| | 265.24
| | Kg/Rmt 26.52

2
I:‘I.. ..f. i3
: . i Pratossar

Department of Civy Enginearing

b\’" Indian Instilute ol Technology Dl
Hauz Khas, Mew Belhi-11001 G, Intia
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Annexure 7
Sl no Description  Unit | L w | H/D | aty
D8 | 10 Rmt Drain Size (750x600)
Excavation Cum 10! 1550 100 10.85
PCC Cum 10 1250 100 1.25
RCC Base Cum 10! 1050| 150 158
Wall Cum 20 150 500 270
Form Work Base Sqgm 20 150 3.00
Form Work Wall Sgm 40 900 36.00
R/F Base 8@200 C/C top and bottom | 102 1150 46.33
14 10000 55,30
Wall ( 8@200 C/C both way) 204 | 1275 102.74
20 | 10000 79.00
1 283.37
i Kag/Rmt 28.34
B | 1
Annexure 8
' Slno | Description | Unit L w | H/D | aty
D9 10 Rmt Drain Size (900x600)
Excavation Cum 10| 1700 | B50 14.45
PCC Cum 10| 1400 100 1.40
. RCC Base Curmn 10| 1200 150 1.80
| wall Cum | 20| 150 | s00 2.70
Farm Wark Base s5qm [ 20 150 3.00
Form Work Wall Sqm | a0 900 |  36.00
i |
[ |
| R/F Base 8@200 C/C top and bottam 102 1300 52.38 |
1 14 10000 55.30
| Wall { B@200 C/C hoth way) 4| 1275 102.74
’ 20 10000 79.00
| 289.42
P | | | Kg/Amt | 28.94
- 51 M.A_
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Annexure 9
| Stno Description . Unit | L W | H/D | aty
D10 10 Rmt Drain Size (900x750) | | ,'
Excavation | Cum | | 10| 1700 0 0.00
PCC | Cum | 10| 1400/ 100 1.40
RCC Base | cum ' 10! 1200 150 180
wall i Cum 20 150 | 1050 3.15
== |
Form Work Base I Sgm | 20 150 3.00
Form Waork Wall | Sqm a0 1050 | 42,00
|
|
R/F Base 8@200 C/C top and battom | 102, 1300 52.38
14| 10000 55.30
Wall { B@200 C/C bath way) 204 | 1425 114,83
20 10000 79.00
301.50
_' | Kg/Rmt | 30.15
Annexure 10
| Sino Description | unit | L W | H/D | Qty |
. D12 10 Rmt Drain Size (1200x750) ‘ '
Excavation Cum 10| 2000| 850 17.00
PCC Cum 10 1700 | 100 | 1.70
RCC Base Cum w! 1500/ 1s0] 228
| Wall o Cum 20| 150 | 1050 3.15
Form Work Base Sqm 20 150 3,00
Farm Work Wall Sgm 40 1050 42.00
R/F Base B@200 C/C top and bottom 102 | 1600 64.46
16| 10000 63.20
Wall { 8©200 C/C both way) 204 | 1425 114.83
24| 10000 94.80
337.29
1 Kg/Rmt 33.73
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Annexure 11
Sino | Description _ Unit L _ w | H/D | aty
D13 | 10 Rmt Drain Size (1200x1050)
Excavation Cum 10| 2000 | 2000 40.00
PCC Cum 10| 1700 | 100 1.70
RCC Base Cum 10, 1500| 150 225
Wall Cum 20 150 1350 4.05
Form Work Base Sgqm 20 150 3.00
Form Work Wall Sgm 40 1350 54,00
1

R/F Base B@200 C/C top and bottom 102 | 1600 | 64.46
16 | 10000 63.20
Wall ( 8@200 C/C both way) 204 1725 . 139.00
24 | 10000 { 94.80
| 361.46
L | | Kg/Rmt 36.15

Annexure 12

L | w | HD | aty

L

| Slno Description Unit
D14 10 Rmt Drain Size (1500x750)
Excavation Cum 10 | 2300 | 1000 23.00
PCC Cum 10| 2000 100 2.00
RCC Base Cum 10 | 1800 150 270
Wall Cum 20 150 = 1050 3.15
Form Work Base Sqm 20 150 3.00
Form Wark Wall Sqm 40 1050 |  42.00
R/F Base 10@200 C/C 102 1500 119.57
- B@200c/c 20 | 10000 79,00
Wall { 10200 C/C ) 204 1425 179.36
8@200c/c 24, 10000 94.80
[ 472.74
Kg/Rmt 47.27
] V';Q(‘;:/ '
b
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Annexure 13

Sl no Description | unit | L w | H/D | Qty
D15 10 Rmt Drain Size (1500x900)
Excavation Cum 10, 2300 | 1000 23.00
PCC Cum 10| 2000 100 2.00
RCC Base Cum 10 ' 1800 150 2,70
wall Cum 20| 1s0' 1200 3.60
1
Form Work Base Sgm 20 | 150 .00
Form Work Wall Sqm 40 ! | 1200 48.00
R/F Base 10@200 ¢/C 102 | 1300 119.57
8200c/c 20 | 10000 | 79.00
wall { 10@200 ¢/C) 204 | 1575 | 198.24
B@200c/c 28 | 10000 1 110.60
. i 507.42
I | Kg/Rmt 50.74
Annexure |4
| Sino Description Unit | L W  H/D aty
D16 10 Rmt Drain Size (1800x900)
Excavation Cum 10| 2600 ' 1150  29.30
PCC Cum 10| 2300| 100 2.30
RCC Base Cum 10 2100 150 | 3.15
Wall Cum 0 150 | 1200 3.60
Form Work Base Sgm 20 150 3.00
Form Work Wall Sgm 40 1200  48.00
R/F Base 10@200 C/C 102 | 2200 138.45
8@ 200¢/c 22 | 10000 86.90
Wall { 10@200 C/C) 204 | 1575 198.24
8@200c/c 32| 10000 126.40
[ 550.00
i [ _Kg/Rmt | 55.00
A Az
/ -— 77
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Annexure 15

Slno Description | unit L w | H/D | aty
D17 10 Rmt Drain Size (1800x1050)
Excavation Cum 10| 2600 | 1300 33.80
PCC Cum 10| 2300 100 2.30
RCC Base cum | 10 2100 150 315
Wall Cum 20 150 | 1350 4.05
Form Work Base Sam 20 150 3.00
Form Wark Wall 5qm a0 1350 | 54.00
R/F Base 10@200 C/C | 102 | 2200 138.45
8@®200¢/c 22| 10000 86.90
Wall { 10@200 C/C) 204 | 1725 217.12
8@200¢/c 32 | 10000 | | 126.40
568,88
| kKg/Rmt | 56.89

Annexure 16

51 no Description | Unit L | w [ Ho | ay
D19 10 Rmt Drain Size 2100x1200)
Excavation Cum 10 | 2900 | 1450 42.05
PCC Cum 10 | 2600 100 2.60
RCC Base Cum 10| 2400 | 150 3.60
Wall Cum 20, 150 | 1500 4.50
Form Work Base Sgm 20 150 3.00
Farm Wark Wall 5qm 40 1500 60.00
R/F Base 10@200 ¢/C 102 | 2500 157.34
8@200¢/c 22 | 10000 86.90
Wall { 10@200 C/C) 204 1875 236.00
| 8@200c/c 36 | 10000 142.20
622.44
J o | Kag/Rmt | 62.24
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Annexure 17
' Sino Description ' Unit [ w | H/D | aty
D20 10 Rmt Drain Size (2100x1350)
Excavation Cum 10| 2900 | 1600 46.40
PCC Cum 10 | 2600, 100 2.60
RCC Base Cum 10 | 2400 150 3.60
Wall Cum 20 150 1650 4.95
| Form Weork Base Sam 20 . 150 3.00
Form Work Wall sqm 40 | 1650 | 66.00
R/F Base 10@200 C/C 102 2500 15734
B@200¢/c 26 | 10000 102,70
Wall [ 10@200 C/C) 204 2025 254,88
8@200c/c 36 | 10000 142.20
| 657.12
[ | , Ka/Rmt 65.71
Annexure 18
Sino | Description ' Unit | L | w 'Ho | ay
D21 | 10 Rmt Drain Size (2400x1350)
Excavation Cum 10 | 3200 | 1600 51.20
PCC Cum 10 1 2900 100 2.80
RCC Base Cum 10| 2700 150 4.05
Wall Cum 20 150 | 1650 4,95
Form Work Bage Sgm 20 150 3.00
Form Waork Wall Sgm 40 1650 66.00
|
|

R/F Base 10@200 C/C 102 | 2800 176.22
| 10@200¢/c 28| 10000 172.76
Wall { 10@200 C/C ) 04 2025 254 88
10@200¢/c 36 | 10000 222.12
825.98
| | Kg/Rmt 82.60

7 J?y/L A— W
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Annexure 19

Sl no Description Unit L | w |[Hbo! ay
D22 10 Rmt Drain Size (2700x1500)
Excavation | Cum 10 3500 | 1750 6125
PCC Cum 10 3200 100 3.20
RCC Base Cum 10 3000 150 4,50
Wall Cum 20 150 | 1800 5.40
Form Work Base Sgm 20 150 .00
Form Work Wall Sam a0 1800 72.00
R/F Base 10200 C/C 102 3100 19510
10@200c/c 32 | 10000 197.44
Wall ( 10@200 C/C ) 204 | 2175 273.76
10@200c/c 40 | 10000 246.80
' 913.10
| Kg/Rmt 91.31
Annexure 20
|"_ T
Sino Description | unit | L W | H/D | aty
D23 10 Rmt Drain Size (3000x1500)
| Excavation Cum 10 3800 | 2350 89.30
| pec Cum 10! 3s00] 100 3.50
RCC Base Curm 10 3300 | 150 4.95
Wall Cum 20 150 | 1800 5.40
Form Work Base Sgm 20! 150 3.00
Farm Wark Wall Sam 40 1800 712.00
| R/F Base 108200 C/c 102 | 3400 308.65
| 10@200c/c 38 10000 234456
Wall [ 108200 C/C) 204 2175 394 89
10@200¢/c a4 ' 10000 271.48
1209.49
= i | Kg/Rmt | 12095
"-H"]//T %
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Arinexure 21
Sino | Description Unit | L w | Ho ay |
D24 | 10 Rmt Drain Size (3300x2100) !
Excavation Cum 10 4100 | 2350 96.35
PCC Cum 10 3800 | 100 3.80
RCC Base Cum 10 3600 150 540
wall Curm 20 150 | 2400 7.20
Form Wark Base Sqm 20 150 3.00
| Form Work Wall Sqm a0 2400 96.00
R/F Base 10200 C/C 102 | 3700 335.89
10@200¢/c 38 ' 10000 234,46
Wall [ 10@200 C/C ) 2064 | 2775 503.83
10@200c/c 44 | 10000 271.48
4| 1345.66
| | Ka/Rmt 13457
A AN
A
; j Dr. K.N. Jha
1 Profunsor
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Che Gazette of India

STHTLUT
EXTRAORDINARY
9T [[—@ue 3—39-Wug (i)
PART II—Section 3—Sub-section (i)
TR & YehtioTa
PUBLISHED BY AUTHORITY

9. 802] ¢ fooeht, Wiear, faawr 26, 2017 /20f%am 4, 1939
No. 802] NEW DELHI, TUESDAY, SEPTEMBER 26, 2017/ASVINA 4, 1939

qqTar, 9 AR S TRad 5 q4eT

Fferg==T
7% faeett, 26 fawaw, 2017

ALHLA. 1203(3).—msgf™, ST AT TF FT AATFTF AW §, SoAAY IeaTah T reetaT
TUTTr T 8 ST J9g Safafaedr w7 g § a7 ARt 995 diegias EewEa &1 90 g & F10 &
HEA@IU A, AT T Jiehias FEASATT HT FHAT F4d g0 9 AS0, T Taw, I8
AHTHLIT, AT HAV, TSI FHT [T 90T, &H TAGTG T [AATAA, A 6 Fvad a1 HI TEIAEr1 St
oAt Sorret Sarstt Y saTa I yaT Far gl

ST, ATehaY MEs(H, ATaRd S AT, YU (J Si¥ SHaTHE dig: &1 &1 Heamor, a9
sraferset w1 fAde), S fFsm gaedt afiads (S sra=ae ST siqatg a7 atgarg afiady) & Aareaw &
i T ¥ STawA F F0 G907 &7 F gweey Fafa & 8 oiw 9% ypfas dareadt % sreafes gq %
TRuTTHEET S fataedT T g1 i sasfH 5727 ITrse qriferfaeht Torrett Sameii § faere gar &;

3T, "o & aq=as 51F % 9 () § a8 Fa147 747 & 3 9T & Tl anie 7 a8 Hidsq gRm
% a8 wTHfas T=iae A, s g aq, =i, T40 6 ao0eig 8, LT F T SHEAT qa899 He adr
ITTOATS o Wi SATATS 7,

ST qATFLOT (F2e0) AfefaaH, 1986 TATEX0T I HLLAW TG Hed AT SHH T AT & (o7 TH
=T e g, oEH o= ardi & ar-a77 e T IHE [ /I S Gt g

ST, TP 9@ 11T, 2006 § S FIT ITAsH TRl ST Tl 7T &1 T8 § S T4T
Aa % 0 v EfRamms a= woi F3T 67 AaeTHmar 92 a1 (&A1 T47 &, TSrs It UHT arieferfast
TR =t ST TET ST T, ST SIAA AT SR UHhishd TEe ® TETAE 2,

T, AT, AaqH Hadl THET ATHART FT gEATELHAT &, TAT AAT ATHE & F HaL TdT
AEg AT 3 HTeor 3 Fiaarget svm  forw yfaes 2

5864 GI/2017 1)
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Y Fell T T A A 4 faEay, 2010 6 7.97.F7.57. 951(H) 3T Aaagi® (F2eAw fiT yaee)
e, 2010, et B 2

S AR T HEEAT AT FRIAFT START T5T 31T TS ST2eaaeT il qILard Teael Y oTseget
AT ATH T&TT FT ThaT g TAT el T AT &1 % forw B s qon [orr o 6 gtar
H sAE o SEtataerar T arisroredt Sarst Y QT St F qeF o § A1 & o yihieas g

3T, TS LA ST F9 ST GF TATHAL 7 THT TR & A0 [Ahrarens FAwaf a1 e
FATT § sagiA arfefeafadi yormeht fare siw Sa fafagar 94t gt w o= #3739 a1  #ir
qA9 § o AT saegawar g fF smagfw arifRutasdt yoelt F &1 g orifRafadt gew g s 5@,
AT TG  ATETE 57 & AU % €9 § a3 &

ST gl TEATL o 39T H SGSHAT & TATAT HLET T TILT % o0 G| (FEAT ST Taer)
A, 2010 T AfAeRTa FTAT SFTLTF THAT ¢;

T, G, FaulT GLHTL T AT (F2er) dfaf=aw, 1986 FT ITT (1) 3% ITLURT (2) F G (V)
ST g7 3 T ITETT (3) o AT q1ST T 25 T T& ThAT T TANT FLd §U STAATHTI il SITAHIT %
T, TSI 9" TATTET e ol SA1aT &, 91.%7.19. 385 (31) A< 31 AT+, 2016 FIT Sa g+ (FT&0 3T
weegr) 7w, 2016 T ST SRR AT o, oY 7 ge=mT & T off 3 i 9 g Sa Iy At
T, I ARG H, SN 38 TSI § TATIRIAT SH ATILAAT o0l TqFT STAAT 1 3988 FT &F ST 2,
qT1e & &t sratey &t gwTreq & qe=Tq o= R S,

ST, FealT T il TET AN (207 7 yaege) 79, 2016 F g9 § 77 G, G5 757

&1 TTSAT ST THE ST, SATRAT ST (e THIS {ISA1 § TATT TAT A&T 91T g0 3,

ST, TH &l i AT 92, S S92 Sfedtad Sred Fawi & Ja94 § Ird gu &, ¢ T T

T ST &4 TATAAT o6 T | Fea 1T T ZIT 980F &9 7 F=1e o6 @,

o ST, Frea T TR, TAE0T (F2eon) sfgfaas, 1986 i g1 3 it IT-4TT (1) T IT-41T (2)

* T (V) 3T IT-eT2T (3) F AT afsa ey 25 ST &7y 23 FIT Y& ei<hdl T AT FLd §U JAT SR (o

(ST SiY wee) MW, 2010 &7 39 a1ai & 6o Areshia #d gu, e UH sfeswaor § 7@ & w3 a1

IT FHTA T ATT FHAT AT AT, MR F G 3 wared & forw efotea Fae sardt 8, sraiq—

1. "ferd A S I —
(1) =71 A=t =7 |fer /e st (FveAvr st wee) e, 2017 2
(2) T TSI | THTIH AT AT &l T 2|
2. gfamaTg.—
(1) == Rt &, st q {6 "asd F svgem srafera 9 81—
(F) “srfarteze” & agiaeor (Fveor) sfaftaay, 1986 9T g;

(@) “aTterETer | FATRITT TST AEH TTEFTOT 1 &9 757 & ARG H Tr e, Tfavd €,

@m ataf & Faw 6 § Mt o seyfa afat sifenm 2;

(=) "ot ot & oy sl ey, gfharsh qur Save w1 vHT dheaa oAt wva g
ST smasgreET it fEtersear e #=ar g;

(F) "THFT TEET AT F FIE TAT FEATAS AT 7 BrEH gty F gierEa s F o
FTAAAAT 31T FLATSAT FT FUF TRAT AT § TAT T TTSAT H TIA Te| F IgeT; ILoT1 Fl
ST e & forw srferd seem warsat, F gew, S fAfae worer atoreara wr yarfag w4 €,
AT TATIAT T TR 8, TTRRITIRT Ta&T § THadai &1 9qT @R 6 o1 i eee 61 yart=ar
F HTIA o {10 STUTerd ATiedy siT FTaTeaad Tae= RATeaa & (o garer aieqfd g

() T AfHHET |7 1971 § SO9 F THE H gEareted ety daet srfereey sifia

(@) "R T FE G AT Fog U, Tegy A1 I9; wrHtaw av FEm, et v e, so s
ZET & AT Fgd, AT, W1 T A0, e fasta awar st &1 et 1gers sar i fufa =g
Hiew & arfere & 7 g1 af a8, Tiq S9H A< 9 AR, 979 % 9, G gy fafore =

T gqraa AR o FeFm/sene, aoraared, 989 3careq 97 Bt st & forw fafose
=7 ¥ fAfi dw==md afafem 98 §;
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(e [I—@vs 3(i)] AT <hT TSTOA : SHAETEIRIT 3

(S) "SR TRET" § & AT AT F AT AT ST ST aHITe S o foed say
TS ATA/ATTEHTT AFATT 27 Tl 8, ATTIT &;

(F) "SEAT FT IRETFT STAET" | Fqd (6w & §a9 § G0 g0 & q1eqq & 9o
TRt i 7 TE-vET af i €,

(31) "warlad St T eragfA Ar Rty afEw F smaErg-as w1 ag 9w e 9w s
FTAREATT 3 FHTLOT ATCCTOTTAT Z=, AT IOt areqt # gioger afiads a=ar 2|

(2) 37 =T Rl AT TSN F, ST HAAl § GgFT © SN TR rud qul g, g afatEm #
AT 7, aet o g ST 3 39 sAfafaaw 9 2

3. Tt w1 ang g — e fReafortea smaqiat an smasgf il & ang 26, sraiq-
(F) AT ATHEHET F AT ST Aged i AR F w7 § afiFd e
(T) FeT FLHIT, TT ALHIL AL T T &3 TATHA ZIT TAT AT = s w7

T T T S O AT SOte A A9 e, 1927, FeAsiia (S7eon) afertee,
1972, 3= (F¥eqn) sttarf=aw, 1980, u—qaﬁaﬁéﬁwamaﬁwﬁﬁmﬂﬁﬂaﬁw 2011 & sfa@iq
wﬁmﬁéﬁﬁwﬁmﬁaﬁaﬁﬁﬁwﬁﬁ@ﬁl

4, syt § fFammerat o)X Rdaa—(1) smEgi® w1 SR e yEy, smEe e grr 3w
SagTT ghrgad TR F fBrgia & sqar B s

(2)  sEq F iy, Meferfed G # aiafus B s, ser-
(i) Tt off Forem 3 erfosrmror wfga Se-smasgfar ST B afads,
(i) TR S=meT i werfe AT o fe=rT S=heT s e FeAT;

(i) =TT 3w feres sraforse waerm fRaw, 2016 % Siasta o aror fRtor siie faea sraforse
T |t 97 goare a7 e AT Ave,; ahEweny wWraa & FfEt, $Ser s
AT [, 1989 AT TRHFEHT F&d Sal Aqaid &7 7 [Hd Star a7 HIFAwrer 7
IYANT, AT, FATq A A a4t Faw, 1989 A7 IREHFEHT Aqferee (Fae, AT
AT HHATITOT H=ad9) a0 2008 F Fdq9Td o+ aTel TE AT 8T, $-q9f9ree (Fae)
7, 2016 % AT oA ATAT S-TTTLrTe;

(iv) BT ATTICE FT T2,

ST, QREl, FEEl, WEl Y o7 HMd aftadr § a9t a9feree sie afgemat

(v) Tl ot gl =1 et fRtor fem ara =met &, o= diex % ofiae 9 Rt & g
£ I ¥ fU=er a9 Ut § YT 918 F faqe 3= Tq¢ | T0ET i AT

(vi) 1y formR

T el TR ATTERTOr #f faereer a2 et FsarT & Ao & o o7 9w a1 @9
TS &7 T T ITeq T=arat 9 fo=me 7 gt |

5. A TIAFCO.—(1) FT TLFR, TAF AT § T ARYH TMTFLT FT Tod wair oo
Aeateread aaeg g, aaiq-

(i) ST TR F qAEw/ad a1 areErgs w5 ar srefe F fFuw 8 "@69tea w1 v )
ATEHT HAT - T,

(i) TS T & qi=a AT AT AT & qioa — I,
(ili) AT fr9TT FT AT 9T — UeT 99

(v) =9 30T F71 arETgE aie — 96T g9,

(v)  orgdy foreTe foramT T ATy a9 — 9ed 99,

(vi)  TTHIOT faehe forT =T AT AT — e 9ee;
(vii) 7T HETER TS9RT T AT T — Ue 98w,
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(viii)
(ix)
(x)
(xi)
(xii)
(xiii)
(xiv)
(xv)
(xvi)

(xvii)

(xviii)

()

(1)
(ii)
(iii)
(iv)
(v)
(vi)
(vii)
(viii)
(ix)

(xi)

(xii)
(xiii)
(xiv)
(xv)

(xvi)

(xvii)

3)

et TAsT T ATCHTE® A= — Tad Ha

=TS & ate AT T &1 wreETaE g - 96T 95,

T T AT 7 WRETe® 9= — 969 9547,

Trorea T BT AT qie - Uad 9w,

faer, T5T g7 Haal g — Taq Ha ),

T TSt ATed — Uad 98y,

Hoeg gi¥a, T9d Jafaaear as — 3+ 98,

e gi=ra, 5T Tgur f{EEer 1€ - uae gee;

TATI, A 3T AT TRATT HATAT o &5 1 FIATAT AT STIT T HT HEEAT — Tad TG,

SR TATEA T, ST T, Heedehl, -39 AT 3T ATHTS-S19F 45 § F AT F UTH
oo o Tre F¥RT gIT AT tate fFhaT ST 7

TAtal/ad AT ar A iEEt & getea forwmr § s atee/ s afEa/Aes - gy gi=E|

e T, Vel TSF &7 & (o0 &9 757 &5 Ao Arreramor &1 77wt e Aefertea
qIET g, ST

T T[T &3 T TATHF AT & Tioa — e,

et T T ATy " - 3uTer;

F AT T AT AT — Tad 987,

ot farehme faramr &1 wreETeE afea - uae gee,

greftor faeme T s AT qie - uae 9w,

ST e TR 7 GeETes g - 9ed qee T,

oot TS T T ATEETE e - 9o 957,

=TS & ate T T &1 wreETyE 9=E - 9ed 9515,
T o 1 wreETyE 9t - ged gae;

TS T AT 7 AIATeF G - T8 97,

fger, a7 94l o7 - TaT 937,

qEE qiud, €9 757 &5 g =07 FiRTT - 767 987,
qEeT qi=a, 99 TS & J9-Afayar a1e - 99 9847,
T TSt AT - T 98T,

TATE, T I FAATY TAAT FATAT F ST FHTATAT 6 T TLTT [T I 6L - Tad T,

sy arfefRafadt, sa-fsm, Ao, Y-397 TST Y qTHTSE-EE &5 § uH-us o
ST 59 1T &1 TemEd FIRT AT Aate Rt S0, 37

TTEALOT/A AT AT SAESH gATAT AR | 79 qia/FqF ai=a/ a9 - 9267 qi=d|
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T, T. ZLATHT, a7 ST

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 26th September, 2017
G.S.R. 1203(E).—Whereas the wetlands, vital parts of the hydrological cycle, are highly productive

ecosystems which support rich biodiversity and provide a wide range of ecosystem services such as water storage, water

purification, flood mitigation, erosion control, aquifer recharge, microclimate regulation, aesthetic enhancement of

landscapes while simultaneously supporting many significant recreational, social and cultural activities, being part of

our rich cultural heritage;

And whereas many wetlands are threatened by reclamation and degradation through drainage and landfill,

pollution (discharge of domestic and industrial effluents, disposal of solid wastes), hydrological alteration (water
withdrawal and changes in inflow and outflow), over-exploitation of their natural resources resulting in loss of
biodiversity and disruption in ecosystem services provided by wetlands;
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And whereas clause (g) of article 51A of the Constitution stipulates that it shall be the duty of every citizen of
India to protect and improve the natural environment including forests, lakes, rivers and wildlife and to have
compassion for living creatures;

And whereas the Environment (Protection) Act, 1986 is a comprehensive legislation to provide protection and
improvement of the environment, including inter-alia, wetlands, and for matters connected therewith;

And whereas the National Environment Policy, 2006 recognises the ecosystem services provided by wetlands
and emphasizes the need to set up a regulatory mechanism for all wetlands so as to maintain their ecological character,
and ultimately support their integrated management;

And whereas India is a signatory to the Ramsar Convention on Wetlands and is committed to conservation and
wise use of all wetlands within its territory;

And whereas the Central Government has published the Wetlands (Conservation and Management) Rules,
2010, vide number G.S.R. 951(E), dated the 4" December, 2010;

And whereas conservation and wise use of wetlands can provide substantial direct and indirect economic
benefits to state and national economy, and thereby the Central Government stands committed to mainstreaming full
range of wetland biodiversity and ecosystem services in development planning and decision making for various sectors;

And whereas the State Governments and Union Territory Administrations need to take into account wetland
ecosystem services and biodiversity values likewise within their developmental programming and economic well-being,
also taking into cognizance that land and water, two major ecological constituents of wetland ecosystems, are enlisted as
State subjects as per the Constitution;

And whereas the Central Government considered it necessary to supersede the Wetlands (Conservation and
Management) Rules, 2010 for effective conservation and management of wetlands in the country;

And whereas the Central Government had, in exercise of the powers conferred by section 25, read with sub-
section (1) and clause (v) of sub-section (2) and sub-section (3) of section 3 of the Environment (Protection) Act, 1986,
published the draft Wetlands (Conservation and Management) Rules, 2016, vide number G.S.R. 385 (E) dated 31"
March, 2016 for information of the public likely to be affected thereby; and notice was given that the said draft rules
would be taken into consideration by the Central Government after expiry of a period of sixty days from the date on
which copies of the Gazette notification is made available to the public;

And whereas the Central Government has received the suggestions and objections from the State
Governments, Union Territories and its organisations, individuals and civil society organisations on the draft Wetlands
(Conservation and Management) Rules, 2016;

And whereas the suggestions and objections received in response to the above mentioned draft rules have been
duly considered by the Central Government in consultation with State Governments and Union Territory
Administrations.

Now, therefore, in exercise of the powers conferred by section 25, read with sub-section (1) and clause (v) of
sub-section (2) and sub-section (3) of section 3 and section 23 of the Environment (Protection) Act, 1986 and in
supersession of the Wetlands (Conservation and Management) Rules, 2010, except as respects things done or omitted to
be done before such supersession, the Central Government hereby makes the following rules for conservation and
management of wetlands, namely:—

1. Short title and commencement.—
(1) These rules may be called the Wetlands (Conservation and Management) Rules, 2017.
(2) These shall come into force from the date of their publication in the Official Gazette.
2.  Definitions.—
(1) In these rules, unless the context otherwise requires,-
(a) "Act" means the Environment (Protection) Act, 1986;

(b) "Authority" means the State Wetlands Authority or Union Territory Wetlands Authority, as the case may
be;
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(©)
(d)

(e)

®
(2)

()

®

@

(@)

"Committee" means the National Wetlands Committee referred to in rule 6;

“ecological character” means the sum of ecosystem components, processes and services that characterise
the wetlands;

“integrated management plan” means a document which describes strategies and actions for achieving
wise use of the wetland and the plan shall include objectives of site management; management actions
required to achieve the objectives; factors that affect, or may affect, the various site features; monitoring
requirements for detecting changes in ecological character and for measuring the effectiveness of
management; and resources for management implementation;

"Ramsar Convention" means the Convention on Wetlands signed at Ramsar, Iran in 1971;

“wetland" means an area of marsh, fen, peatland or water; whether natural or artificial, permanent or
temporary, with water that is static or flowing, fresh, brackish or salt, including areas of marine water the
depth of which at low tide does not exceed six meters, but does not include river channels, paddy fields,
human-made water bodies/tanks specifically constructed for drinking water purposes and structures
specifically constructed for aquaculture, salt production, recreation and irrigation purposes;

“wetlands complexes" means two or more ecologically and hydrologically contiguous wetlands and may
include their connecting channels/ducts;

“wise use of wetlands” means maintenance of their ecological character, achieved through implementation
of ecosystem approach within the context of sustainable development;

“zone of influence” means that part of the catchment area of the wetland or wetland complex,
developmental activities in which induce adverse changes in ecosystem structure, and ecosystem services.

The words and expressions used in these rules and not defined, but defined in the Act, shall have the
meanings assigned to them in the Act.

3. Applicability of rules.—These rules shall apply to the following wetlands or wetlands complexes, namely:—

(a) wetlands categorised as 'wetlands of international importance' under the Ramsar Convention;

(b) wetlands as notified by the Central Government, State Government and Union Territory Administration:

Provided that these rules shall not apply to the wetlands falling in areas covered under the Indian Forest

Act, 1927, the Wild Life (Protection) Act, 1972, the Forest (Conservation) Act, 1980, the State Forest Acts, and the
Coastal Regulation Zone Notification, 2011 as amended from time to time.

4. Restrictions of activities in wetlands.—(1) The wetlands shall be conserved and managed in accordance with the
principle of 'wise use' as determined by the Wetlands Authority.

(@)

The following activities shall be prohibited within the wetlands, namely,-

(i) conversion for non-wetland uses including encroachment of any kind;

(i) setting up of any industry and expansion of existing industries;

(iii) manufacture or handling or storage or disposal of construction and demolition waste covered under

the Construction and Demolition Waste Management Rules, 2016; hazardous substances covered
under the Manufacture, Storage and Import of Hazardous Chemical Rules, 1989 or the Rules for
Manufacture, Use, Import, Export and Storage of Hazardous Micro-organisms Genetically engineered
organisms or cells, 1989 or the Hazardous Wastes (Management, Handling and Transboundary
Movement) Rules, 2008; electronic waste covered under the E-Waste (Management) Rules, 2016;

(iv) solid waste dumping;

(v) discharge of untreated wastes and effluents from industries, cities, towns, villages and other human
settlements;

(vi) any construction of a permanent nature except for boat jetties within fifty metres from the mean high

flood level observed in the past ten years calculated from the date of commencement of these rules;
and,

(vii) poaching.
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Provided that the Central Government may consider proposals from the State Government or Union

Territory Administration for omitting any of the activities on the recommendation of the Authority.

5. Wetlands Authorities.—(1) The Central Government hereby constitutes the State Wetlands Authority in each
State with the following members, namely:—

®

(ii)
(iii)
(iv)

)
(vi)

(vii)
(viii)

(ix)

x)
(xi)

(xii)
(xiii)
(xiv)

(xv)

(xvi)

(xvii)

(xviii)

2

@
(i)
(iii)
@iv)
)
(vi)
(vii)
(viii)
(ix)
(x)
(xi)
(xii)

Minister In-charge of the Department of Environment/Forests of the State Government or Minister In-
charge of the Department handling wetlands - Chairperson;

Chief Secretary of the State or Additional Chief Secretary equivalent - Vice Chairperson;
Secretary in-charge of the Department of Environment - Member ex-officio;

Secretary in-charge of the Department of Forests - Member ex-officio;

Secretary in-charge of the Department of Urban Development - Member ex-officio;
Secretary in-charge of the Department of Rural Development - Member ex-officio;
Secretary in-charge of the Department of Water Resources - Member ex-officio;
Secretary in-charge of the Department of Fisheries - Member ex-officio;

Secretary in-charge of the Department of Irrigation and Flood Control - Member ex-officio;
Secretary in-charge of the Department of Tourism - Member ex-officio;

Secretary in-charge of the Department of Revenue - Member ex-officio;

Director, State Remote Sensing Centre - Member ex-officio;

Chief Wildlife Warden - Member ex-officio;

Member Secretary, State Biodiversity Board - Member ex-officio;

Member Secretary, State Pollution Control Board - Member ex-officio;

Additional Principal Chief Conservator of Forests of the Regional Office of Ministry of Environment,
Forest and Climate Change - Member ex-officio;

One expert each in the fields of wetland ecology, hydrology, fisheries, landscape planning and socio-
economics to be nominated by the State Government; and

Additional Secretary/Joint Secretary/Director in the Department of Environment/Forests or
Department handling wetlands - Member Secretary.

The Central Government hereby constitutes the Union Territory Wetlands Authority for each Union
Territory with the following members, namely:—

Administrator or Chief Secretary of the Union Territory - Chairperson;

Secretary in-charge of the Department of Environment - Vice Chairperson;
Secretary in-charge of the Department of Forests - Member ex-officio;

Secretary in-charge of the Department of Urban Development - Member ex-officio;
Secretary in-charge of the Department of Rural Development - Member ex-officio;
Secretary in-charge of the Department of Water Resources - Member ex-officio;
Secretary in-charge of the Department of Fisheries - Member ex-officio;

Secretary in-charge of the Department of Irrigation and Flood Control - Member ex-officio;
Secretary in-charge of the Department of Tourism - Member ex-officio;

Secretary in-charge of the Departments of Revenue - Member ex-officio;

Director, Remote Sensing Centre - Member ex-officio;

Member Secretary, Union Territory Pollution Control Committee - Member ex-officio;
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(xiii))  Member Secretary, Biodiversity Board of the UT - Member ex-officio;

(xiv)  Chief Wildlife Warden - Member ex-officio;

(xv)  Additional Principal Chief Conservator of Forests of the Regional Office of Ministry of Environment,
Forest and Climate Change- Member ex-officio;

(xvi)  One expert each in the fields of wetland ecology, hydrology, fisheries, landscape planning and socio-
economics to be nominated by the Union Territory Administration; and

(xvii) Additional Secretary/Joint Secretary/Director in the Department of Environment/Forests or
Department handling wetlands - Member Secretary.

3) The State Wetlands Authority or Union Territory Wetlands Authority may co-opt other members, not
exceeding three in number, if required.

“) The State Wetlands Authority or Union Territory Wetlands Authority shall exercise the following
powers and perform the following functions, namely:-

(a) prepare a list of all wetlands of the State or Union Territory within three months from the date of
publication of these rules;

(b) prepare a list of wetlands to be notified, within six months from the date of publication of these rules;
taking into cognizance any existing list of wetlands prepared/notified under other relevant State Acts;

(c) recommend identified wetlands, based on their Brief Documents, for regulation under these rules;

(d prepare a comprehensive digital inventory of all wetlands within a period of one year from the date of
publication of these rules and upload the same on a dedicated web portal to be developed by the
Central Government for the said purpose; the inventory to be updated every ten years;

(e) develop a comprehensive list of activities to be regulated and permitted within the notified wetlands
and their zone of influence;

) recommend additions, if any, to the list of prohibited activities for specific wetlands;

(2 define strategies for conservation and wise use of wetlands within their jurisdiction; wise use being a
principle for managing these ecosystems which incorporates sustainable uses (such as capture
fisheries at subsistence level or harvest of aquatic plants) as being compatible with conservation, if
ecosystem functions (such as water storage, groundwater recharge, flood buffering) and values (such
as recreation and cultural) are maintained or enhanced;

(h) review integrated management plan for each of the notified wetlands (including trans-boundary
wetlands in coordination with Central Government), and within these plans consider continuation and
support to traditional uses of wetlands which are harmonized with ecological character;

(6))] in cases wherein lands within boundary of notified wetlands or wetlands complex have private
tenancy rights, recommend mechanisms for maintenance of ecological character through promotional
activities;

)] identify mechanisms for convergence of implementation of the management plan with the existing
State/Union Territory level development plans and programmes;

k) ensure enforcement of these rules and other relevant Acts, rules and regulations and on half-yearly
basis (June and December of each calendar year) inform the concerned State Government or Union
Territory Administration or Central Government on the status of such notified wetlands through a
reporting mechanism;

)] coordinate implementation of integrated management plans based on wise use principle through
various line departments and other concerned agencies;

(m)  function as nodal authority for all wetland specific authorities within the State or Union Territory
Administration;

(n) issue necessary directions for conservation and sustainable management of wetlands to the respective

implementing agencies;
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(0) undertake measures for enhancing awareness within stakeholders and local communities on values
and functions of wetlands; and
(P Advise on any other matter suo-motu, or as referred by the State Government/Union Territory
Administration.
) The concerned Department of the State Government or Union Territory shall provide all necessary
support and act as nodal Department and Secretariat to the Authority.
(6) The Authority shall, within ninety days of publication of these rules, shall constitute,—
(a) a technical committee to review brief documents, management plans and advise on any
technical matter referred by the Wetland Authority; and
(b) a grievance committee consisting of four members to provide a mechanism for hearing and
forwarding the grievances raised by public to the Authority;
(7) The Committees referred to in sub-rule (6) shall meet at least once in every quarter to perform their
functions.
(8)  The Authority shall meet at least thrice in a year.
(9) The term of non-official members of the Authority nominated by State Government or Union
Territory Administration, shall be for a period not exceeding three years.
6. Constitution of National Wetlands Committee.—(1) The Central Government, hereby constitutes the National

Wetlands Committee with the following members, namely:—

®
(i)

(iii)

(iv)

)
(vi)

(vii)

(viii)

(ix)
(x)
(xi)
(xii)
(xiii)
(xiv)
(xv)
(xvi)

(xvii)

(xviii)

Secretary, Ministry of Environment, Forest and Climate Change, Government of India - Chairperson;

Special Secretary or Additional Secretary dealing with wetlands, Ministry of Environment, Forest and
Climate Change, Government of India-Vice Chairperson;

Additional Director General, Wildlife, Ministry of Environment, Forest and Climate Change,
Government of India - Member ex-officio;

Adviser or Joint Secretary dealing with wetlands, Ministry of Environment, Forest and Climate
Change - Member ex-officio;

Joint Secretary, Ministry of Tourism, Government of India- Member ex-officio;

Joint Secretary , Ministry of Water Resources, River Development and Ganga Rejuvenation,
Government of India- Member ex-officio;

Joint Secretary, Ministry of Agriculture and Farmers Welfare, Government of India- Member ex-
officio;

Joint Secretary, Ministry of Social Justice and Empowerment, Government of India- Member ex-
officio;

Joint Secretary, Ministry of Urban Development, Government of India- Member ex-officio;

Joint Secretary, Ministry of Rural Development, Government of India- Member ex-officio;

The Chairman, Central Pollution Control Board - Member ex-officio;

Director, Zoological Survey of India or Scientist F- Member ex-officio;

Director, Botanical Survey of India or Scientist F- Member ex-officio;

Director, Space Application Centre, Ahmedabad or Scientist F- Member ex-officio;

Member, Central Water Commission - Member ex-officio;

Adpviser, Niti Aayog - Member ex-officio;

Three representatives of State Government or Union Territory Administration on a rotational basis for
a tenure of two years each;

One expert each in the fields of wetland ecology, hydrology, fisheries, landscape planning & socio-
economics; and
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(xix) Director/Additional Director/Joint Director dealing with wetlands, Ministry of Environment, Forest
and Climate Change - Member Secretary.

2) The National Wetlands Committee may co-opt other members, not exceeding three in number, if
required.
3) The National Wetlands Committee shall perform the following functions, namely:-

(a) advise the Central Government on appropriate policies and action programmes for conservation and
wise use of wetlands;

(b) evolve norms and guidelines for integrated management of wetlands based on wise use principle;
(c¢) monitor implementation of these rules by the Authority;

(d) advise the Central Government on proposals received from State Governments or Union Territory
Administrations for omission of the prohibited activities as referred in sub-rule (2) of rule 4;

(e) recommend designation of wetlands of international importance under Ramsar Convention;
(f) recommend trans-boundary wetlands for notification;
(g) review progress of integrated management of Ramsar sites and transboundary wetlands;
(h) advise on collaboration with international agencies on issues related to wetlands; and
(i) advise on any other matter suo-moto, or as referred by the Central Government.

@ The tenure of non-official members of the Committee shall not exceed three years.

5 The Committee shall meet at least once in every six months.

Delegation of powers and functions to the State Governments and Union Territory Administrations.—
(1) The concerned Department of the State Government or Union Territory Administration shall, within a period
of one year from the date of publication of these rules, prepare a Brief Document for each of the wetland identified
for notification, providing:—

(@)

3

“

(a) demarcation of wetland boundary supported by accurate digital maps with coordinates and validated by
ground truthing;

(b) demarcation of its zone of influence and land use and land cover thereof indicated in a digital map;
(c) ecological character description;

(d) account of pre-existing rights and privileges;

(e) list of site-specific activities to be permitted within the wetland and its zone of influence;

(f) list of site specific activities to be regulated within the wetland and its zone of influence; and

(g) modalities for enforcement of regulation;

Based on the Brief Document, the Authority shall make recommendations to the State Government or Union
Territory Administration for notifying the wetlands.

The State Government or Union Territory Administration shall, after considering the objections, if any, from
the concerned and affected persons, notify the wetlands in the Official Gazette, within a period not exceeding
240 days from the date of recommendation by the Authority.

(a) In case of trans-boundary wetlands, the Central Government shall coordinate with concerned State
Governments and Union Territory Administrations to prepare the Brief Document containing information as
listed in sub-rule (1).

(b) Based on the Brief Document, the National Wetlands Committee shall make recommendations to the
Central Government for notification of the wetland.

(c) The Central Government shall, after considering the objections, if any, from the concerned and affected
persons, notify the wetlands in the Official Gazette, within a period not exceeding 240 days from the date of
recommendation by the Committee.
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(5) (a) The Central Government shall create a dedicated web portal for information relating to wetlands.

(b) The Central Government, State Government and Union Territory Administration shall upload all relevant
information and documents pertaining to wetlands in their jurisdiction.
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